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PREFACE

As per the Constitution, the Vice-President of India is also the ex officio
Chairman of the Rajya Sabha. This constitutional provision has indeed
enhanced the dignity and prestige of the Rajya Sabha. Since its inception
in 1952, the Rajya Sabha has had many illustrious personalities who have
occupied the august office of the Chairman. Dr. S. Radhakrishnan, the first
Chairman of the Rajya Sabha, was a great philosopher and statesman. He
has had the distinction of being the Chairman of Rajya Sabha twice. He
subsequently adorned the office of the President of India. After him,
Dr. Zakir Husain, an eminent educationist, became the Chairman of
Rajya Sabha. He was also subsequently elected as the President of India.
The third Chairman of Rajya Sabha, Shri V.V. Giri, had a rich and varied
background as an eminent administrator, statesman as also a famous labour
leader. He later rose to become the President of India. Dr. Gopal Swarup
Pathak, who succeeded Shri V.V. Giri was an esteemed jurist and a legal
luminary, known for his integrity and probity. After Shri Pathak, the august
office of the Chairman of Rajya Sabha was occupied by Shri B.D. Jatti, a
distinguished administrator, prominent public personality and a renowned
social and political worker. He also acted as President of India. Shri M.
Hidayatullah, the great jurist and the former Chief Justice of India, was the
sixth Chairman of Rajya Sabha, who also acted as President of India.
Shri R. Venkataraman, an able and experienced administrator, who later
became the President of India, was the seventh Chairman of the
Rajya Sabha. Dr. Shanker Dayal Sharma was a scholar of eminence and an
able administrator. He was the eighth Chairman of Rajya Sabha and later
became the President of India. Shri K.R. Narayanan, the ninth Chairman of
Rajya Sabha was hailed as a man with wide social sympathy and excelled
as an original thinker, statesman, scholar, educationist and diplomat. He
later adorned the office of the President of India. Shri Krishan Kant who
succeeded Shri Narayanan and became tenth Chairman of Rajya Sabha, was
a freedom fighter and a prolific writer. He passed away on 27 July 2002
while still in office. Shri Bhairon Singh Shekhawat, an agriculturist having
vast legislative and administrative experience, became the eleventh
Chairman of Rajya Sabha. Shri Mohammad Hamid Ansari, the present
Chairman of Rajya Sabha, is a distinguished diplomat, an eminent
academician and an ardent advocate of the cause of the minorities.

All of them have enhanced the dignity of the House by conducting its
proceedings with judicious combination of firmness, fairness and flexibility.
With their erudition and skillful management of the House, they have
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remarkably guided the Rajya Sabha in its deliberations and laid down healthy
parliamentary traditions, thus securing a unique place for the Rajya Sabha
in our democratic polity. They have ensured that Rajya Sabha plays its role,
as carved out for it in the Constitution of India, with efficiency and with
a determination to secure public good. The role of the Chairman is thus of
critical importance in strengthening democratic edifice. Upholding the tenets
of justice, equality and fairness, the Chairman ensures that meaningful and
substantial deliberations take place in the House without any hindrance or
obstruction. While conducting the proceedings of the House as Presiding
Officer, the Chairman has to perform the most delicate and vital functions
in protecting and balancing the rights of all sections of the House in non-
partisan and impartial manner, which is essential for successful functioning
of parliamentary democracy. In current political scenario, his task has become
more onerous and challenging in the context of the multi-party chamber
and formation of coalition Government. This publication is a compilation of
the felicitations offered to the Chairmen of Rajya Sabha in the House, and
also the Chairmen’s response to the felicitations. The speeches contained
in the publication have been edited and the portions of the speeches which
are not directly linked with the felicitations offered have been removed.
The readers are, therefore, advised to see the relevant debates of Rajya
Sabha to get the authentic version of the speeches made in the House and
the interjections made by the Members. The publication brought out in
1996, has been updated by incorporating the felicitations offered to late
Shri Krishan Kant, late Shri Bhairon Singh Shekhawat and Shri Mohammad
Hamid Ansari when they came to occupy the Chair of the Rajya Sabha in
1997, 2002 and 2007 respectively.

I would like to express my appreciation for the efforts made by the
officers and staff of the LARRDI Service of the Rajya Sabha Secretariat, for
preparing the manuscript of this publication. Printing and Publications Service
of the Secretariat also deserves appreciation for checking the proof of the
manuscript and coordinating with the printer and bringing out the publication
in its final shape in a record time.

| hope this publication would provide a glimpse of the dynamic role
which the Chairman of Rajya Sabha performs as the Presiding Officer of the
House. | am sure that those interested in the functioning of our parliamentary
institutions will find this publication useful and interesting.

New Delhi; DR. V.K. AGNIHOTRI
April 2012 Secretary-General;
Rajya Sabha.
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DR. S. RADHAKRISHNAN
(5.9.1888—17.4.1975)
Vice-President of India and Chairman, Rajya Sabha
(13.5.1952—12.5.1957, 13.5.1957—12.5.1962)



Sarvepalli Radhakrishnan : A profile

RADHAKRISHNAN, DR. SARVEPALLI: M.A., D. Litt. (Hony.), LL.D., D.C.L.,
Litt. D., D.L., FR.S.L., F.B.A., Hony. Fellow, All Souls College (Oxford),
Vidyachakravarti, Pour Le Merite (Germany); s. of Shri S. Veerasamiah;
b. September 5, 1888; m. Shrimati S. Sivakamamma; 1 s. and 5 d.;
King George V Professor of Philosophy, Calcutta University, 1921-39;
Vice- Chancellor, (i) Andhra University, 1931-36 and (ii) Banaras Hindu
University, 1939-48; Indian Ambassador Extraordinary and Minister
Plenipotentiary to U.S.S.R., 1949-52; President/Chairman, (i) Indian
Philosophical Congress, 1927 and 1950, (ii) Executive Board, UNESCO, 1948,
(iii) University Education Commission, Government of India, 1948-49,
(iv) UNESCO General Conference, 1952-54 and 1958 and (v) Buddha Jayanti
Committee, 1956; Author of, (i) Philosophy of Rabindranath Tagore,
(ii) Reign of Religion in Contemporary Philosophy, (iii) Indian Philosophy 2
Vols., (iv) The Hindu View of Life, (v) An Idealist View of Life, (vi) East and
West in Religion, (vii) Kalki or the Future of Civilisation, (viii) The Religion
We Need, (ix) Gautama the Buddha, (x) Eastern Religions and Western
Thought, (xi) India and China, (xii) Religion and Society, (xiii) Education,
Politics and War, (xiv) Bhagavadgita, (xv) Dhammapada, (xvi) The Principal
Upanishads, (xvii) East and West: Some Reflections, (xviii) Recovery of
Faith, (xix) A Source Book of Indian Philosophy, 1957, (xx) The Brahma
Sutra, (xxi) Occasional Speeches and Writings, and (xxii) Articles on Indian
Philosophy in Encyclopaedia Britannica; Recipient of Bharat Ratna, 1954;
Vice-President of India and ex officio Chairman, Rajya Sabha, 13.5.1952 to
12.5.1957 and 13.5.1957 to 12.5.1962; President of India, 13.5.1962 to
12.5.1967; Died. Obit. on 25.4.1975.



Felicitations offered to
Dr. Radhakrishnan
on 16 May 1952

The Prime Minister and Minister for External Affairs, Shri Jawaharlal
Nehru: Sir, during the last two or three days we have been engaged on
various ceremonials in this House and in the other House. Members have
taken the pledges and oaths of service. It is right that we should go through
these ceremonials; they have a definite meaning. And now we start, in
both these Houses, on our real work. Before we do so, with your permission,
Sir, | should like to say a few words, not of congratulation to you on
occupying this high office, but rather of congratulation to the House that
we have the privilege of having you here to guide the deliberations of this
House as well as, if | may say so, to help us in a multitude of ways in
another high capacity.

We are both old and new in this country and in these Legislatures. We
have, | suppose, some fund of old experience and wisdom, if not in each
individual, at least in the corporate sense. Nevertheless we face new
situations and new problems, and the world itself rapidly changes, and it
is not an easy matter to keep pace with those changing events either in our
own country or in the world. At such a moment one requires many things.
One requires some roots in our ancient wisdom and experience of a race
through thousands of years; one requires at least as much a certain capacity
to understand this changing world, to understand its new problems, to
adapt ourselves to them: in other words, to interpret the fundamentals of
wisdom in a new environment and for the new demands of the situation.
| doubt if one can easily think of any other individual who combines those
two great qualities in himself more than you do, Sir, because you bring to
this great task an intimate knowledge of the wisdom of our race, or the
accumulated experience of our race—call it what you will. You bring also
an intimate knowledge of the modern world and its movements and its
problems.

You have occupied high positions in many fields. You are an educationist;
you are a philosopher; and you have been, recently, a diplomat; and in that
particular position also you distinguished yourself and did great service to
this country, and, if | may say so, you contributed somewhat to that vast
problem of today, perhaps the overriding problem of today—the maintenance
of peace in the world.
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Therefore, Sir, you come to us with this background and experience and
insight and knowledge of affairs in the East and the West, in the past and
the present, and with some vision of the future, and | do not think our
country could have been more fortunate than to have you in this high
position. Therefore, | beg with all respect to congratulate you on having
come to this high position, and to congratulate this House and Parliament
in general and the country that we have the privilege of having you there.

Shri P. Sundarayya: Mr. Chairman, we on behalf of the Communist
Party of India who have been elected by the representatives of the people
in the State Assemblies and who are present here congratulate you. We are
glad that you are occupying this Chair, because you have won the confidence
of not only the Congress Party but of all other democratic parties in the
country, which has been shown in your unanimous election as the
Vice-President of India. We have been following your multifarious activities
in the interests of the country, first as an educationist and philosopher, and
later as the Ambassador of India in the Soviet Union, our great neighbour.
We are glad that you represented our people and our great country and
explained to the whole world that we, Indian people, are for maintaining
world peace. You have rendered a great service, and we feel pleasure and
pride that you are presiding over this House. We hope and we are confident
that you will see that the deliberations of this House are conducted properly
and the privileges of this House are maintained.

Shri C. G. K. Reddy: Sir, | have the greatest pleasure in associating
myself on behalf of the Socialist Party with the sentiments that have been
already expressed. | should have thought that it would not have been
necessary to congratulate you because the whole country has in fact
congratulated you in the sense that you have been elected to this high
office unanimously. All the same, | should like to express on behalf of the
Socialist Party our congratulations and we are sure that as the Chairman of
this House, you will be able to—and | hope that you will-maintain the
dignity of this House and control the deliberations in such a way that every
section of opinion and every section of the Members present here would be
able to express themselves, so that this House would set standards of
dignity and decorum, probably a little higher than those of the Lower
House.

Shri B. C. Ghose: Sir, on behalf of the K.M.P. Party* | should like to
associate myself fully with the glowing tributes that have been paid to you
by the Prime Minister. You will permit me to recall with a thrill the occasion
when as a student in the London University | had the privilege of hearing
you in the London University where a large number of students attended
and loudly applauded you. Coming from West Bengal, | also take special
pride in the fact that you were long associated with the Calcutta University

* Kisan Mazdoor Praja Party.
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as the Professor of Philosophy there. It is extremely fortunate that we have
you here as our presiding officer, for, | am certain that we shall have
justice with an even hand and that we shall carry on the deliberations of
this House under conditions which would move justice and equity to every
section of this House.

Shri H. D. Rajah: Sir, | am extremely happy that the Prime Minister has
congratulated you today. The point is that we have been here for the last
four days and you have been elected to this honoured place by a unanimous
choice inasmuch as the other parties in this country did not set up a
candidate to oppose you. That itself shows that the entire nation looks
upon you, not as a party man, but as a custodian of the rights and interests
of the people in the country. As a great philosopher who is truly Indian,
whose outlook is Indian and who will conduct and guide us in the true
Indian spirit, so that the people who speak multifarious languages, who are
of multifarious sub-races, who are in every aspect Indian to the core and
whose culture and civilisation are deep-rooted for centuries in this country,
and as an honourable and great citizen of our country, we look to you to
guide the deliberations of this House in the true Indian style and tradition.
With these few words | congratulate you, Sir, on this high office to which
you have been elected and | hope that you will mete out fairness and
justice to all the Members of this House.

Shri S. Mahanty: Mr. Chairman, on behalf of the Ganatantra Parishad
may | join with others in paying my tributes for the high office that you
have been elected to? May | say that in your achievements probably you are
the nearest approximation to the Philosopher-King of Platonic ideal? To my
reckoning, Sir, the sole purpose of this House is to bestow a certain amount
of objective thought on the deliberations and legislations of the House of
the People, who being directly elected, probably are subjective to a greater
extent and therefore to my mind, Sir, none could have been better able
than your esteemed self to preside over the deliberations of this great
House where impassioned objectivity should be the guiding principle. With
these humble words, Sir, | beg to resume my seat.

Janab M. Muhammad Ismail Saheb: Sir, on behalf of the Muslim League
Party | wish to say that though | happen to be the only Member here of the
Muslim League Party, my words are all the same as earnest as earnestness
can be in the matter of congratulating you. | have great pleasure in
associating myself with the words of praise that have fallen from the
mouths of the previous speakers. Sir, you as a great educationist, a
philosopher and a diplomat, have rendered distinguished service outside
the field of Legislatures of the country and it is really our great good
fortune that we have been able to secure your high services in the field
of Legislature, particularly for guiding the deliberations of this august House.
It is really congratulating ourselves, as was said by the honourable
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Prime Minister, and not so much a matter of congratulating you. Sir, | join
the others in the proud privilege of tendering our heartfelt praise to you
and heartfelt thanks for securing your services for guiding the deliberations
of this honourable House.

Shri S. Banerjee: On behalf of the Forward (Marxist) Bloc, | join my
voice with the chorus of encomiums that have been showered upon you.
Sir, congratulating you is superfluous. It is like painting a lily. You, Sir, are
a philosopher and a statesman. You possess the wisdom of the past, the
knowledge of the present and a vision of the future. We hope and trust that
with that vision you will raise the dignity of this House before the world
as it deserves and | am sure you will hold the balance even between all the
parties and groups and the rights of the minorities will not be neglected
at your hands. With these few words, | congratulate you once more and
thereby congratulate ourselves.

Shri H. N. Kunzru: Mr. Chairman, the House is particularly fortunate
in having you to guide its deliberations, for who could have believed a few
months ago that you would agree to occupy the position for which you have
been unanimously chosen? Our Constitution provides for the election of a
Vice-President and so seeks to resemble the Constitution of the United
States of America. But there is a vast difference between the position of
the Vice-President in India and that of the Vice-President in the United
States. While in the United States the Vice-President may be called upon
in an emergency to take the position of the President permanently, here
the permanent work of the Vice-President is to be the Chairman of the
Council of States and he will only incidentally be called upon to act as the
President of India for a short period, should an unfortunate emergency
compel him to do so. Here he is the Chairman of the Council of States. It
would be more correct to say that the position according to our Constitution
is that the Chairman of the Council of States is asked to act as the President
of India when that position falls vacant. In the United States, however, the
Vice-President is asked to preside incidentally over the Senate. Your
experience and wisdom, | should have thought, would have been used for
greater purposes more beneficial to the nation. We, however, are glad that
a person of your eminence and of your ripe wisdom has been chosen to
guide us in the work that we shall be called upon to do. As the Prime
Minister has said, you combine in yourself the best that the East and the
West have to offer. We could not have made a better choice. | am, therefore,
very glad that, although you will not have many opportunities of utilising
your grasp of fundamental principles and your knowledge of the modern
world for the good of the nation, a person of your exceptional qualifications
will guide us in the initial stages. | congratulate you also, Sir, on your
modesty in having agreed to act as the Chairman of this Council.

Principal Devaprasad Ghosh: Sir, | have much pleasure in associating
myself with the very proper chorus of congratulations that have been
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showered upon you, and upon this great House on its great good fortune
in having a man of your stature and calibre to guide its deliberations.

Speaking on behalf of the Jana Sangha, an organization that cherishes
the noble ideals of Indian culture, | welcome you all the more, Mr. Chairman,
as our Vice-President, as you are an embodiment of Indian culture. We are
on the threshold of a great era. But India stands at the present moment,
despite the traditions of her hoary culture and civilization, in a state most
perilous and dangerous. In fact, she is in danger of being swept off her feet
by the impact of alien cries and crazes. In the midst of this slippery slope
on which India stands today, the presence of a man like yourself, standing
like a rock of Indian cultural traditions, is a great solace and inspiration to
us all.

| hope, Sir, you will not take it amiss if | strike a more particularistic,
or if | may say so, parochial or provincial note. | come from Bengal, and
I make bold to say that if Madras claims you as her son, Bengal claims you
as her foster-son. Mother Bengal is proud to have such a distinguished
foster-son of hers in the present high position that you have been called
upon to occupy. The Calcutta University to which | have the honour to
belong looks upon you as one of its ornaments. In fact, up till now, whatever
situation providence has called upon you to fill, there has been no situation
that you filled but did not adorn; and | am sure and confident that the very
exalted station that you have now been called upon to occupy will be no
exception.

May God shower His choicest blessings upon you.

Shri D. D. Italia: *Mr. Chairman, | heartily congratulate you on your
election to the Vice-Presidentship of India by virtue of which you are at this
time acting as Chairman of this House. Parsis are the smallest community
in India. I, as a member of this community, feel great pleasure in
congratulating you. | am sure your high education, great experience and
charming behaviour will stand you in great stead in giving us the right lead
to solve the problems with which this House may have to deal. Members
of every community and sect will, | am sure, be equally treated by you and
given full opportunities to express themselves before this House. With
these words | again congratulate you, Sir.

Dr. Kalidas Nag: With your permission, Sir, | wish to say a few words.
India is a country not belonging to any province, but there is a greater India
also. For the last quarter of a century, | wish to remind my honourable
colleagues, that Dr. Radhakrishnan has not belonged to any province or any
particular country. He has passed through five continents. | bring this fact
before my colleagues that there is a world outside, which is looking to our
Legislature, because we have the great tradition of Mahatma Gandhi who

*English translation of the Urdu speech.
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belonged not only to India but also to the whole world. The downtrodden
millions of the world, for whom Mahatma Gandhi laid down his life, are
looking to us. India possesses a great tradition which was admirably espoused
by him in his life time and Radhakrishnan presents a picture of Gandhi to
this outside world.
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Shri P. C. Bhanj Deo: Sir, | rise to congratulate you again with all my
heart on behalf of the Ganatantra Parishad. | have heard, Sir, both in the
Oxford University and in the Cambridge University the description of the
"Walking Encyclopaedia of Indian Philosophy” attributed to you. In my
opinion it is a title which should justly belong to such a distinguished
person as yourself who combines in himself the wisdom of the East and all
the experience of the West. In you we see today the embodiment of all
that is good, all that is just, all that is impartial. It is my earnest hope that
this august body will under your inspiration see our philosophy translated
into true life, so that in this great Republic we shall truly see the rule of
the people, for the people, by the people and so that the great maxim of
vox populi, vox Dei, ATl @eh T@hRII-U-WeT, (Awaze khalk naqqara-e

khuda), de@ WHYaT@ (Panchmukh Parameshwarmukham) will again be
achieved truly in all our lives.

With these words | offer you, Sir, my heartiest congratulations.

Dr. (Smt.) Seeta Parmanand: Sir, | do not like to add anything to what
has been so eloquently expressed by the Prime Minister. | would just like
to say what is in the minds of so many, that your noble example of humility,
we should follow, as someone else has expressed. | would not congratulate
you, Sir, because | feel it is we who should be congratulated. We who have
come to this House have to bear in mind that we should try to serve the
country rather than try to serve ourselves by securing some offices and
places. We should try to serve rather than try to see what percentages,
what places as office-bearers, we get on different committees.
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Mr. Chairman: Members of the Council, | am greatly moved by the very
generous words used by the Prime Minister and those who followed him and
also by the cordial way in which the House received those words.

| belong to no party, and that means | belong to every party in this
House. It shall be my endeavour to uphold the traditions, the highest
traditions, of parliamentary democracy and act towards every party with
fairness and impartiality, with ill-will to none and good-will to all.

A democracy is distinguished by the protection it gives to minorities.
A democracy is likely to degenerate into a tyranny if it does not allow the
opposition groups to criticise fairly, freely and frankly the policies of the
Government. But at the same time minorities have also their responsibilities.
While they have every right to criticise, their right of criticism should not
degenerate into wilful hampering and obstruction of the work of Parliament.
All groups, therefore, have their rights, and have their responsibilities. And
if we recognise them and act in their spirit | have no doubt we will be able
to build up great traditions for this Council of States, which will be helpful
to all sections of the Council.

Generally, in the rules, etc. that we have here, we take for our model
the British Parliament and the conventions that have grown through centuries
of parliamentary life in Great Britain. But we have to adapt them to our
needs. We have to recognise the growth of public opinion, we have to be
sensitive to it and we must try to adapt those conventions to our own
needs. | remember a statement which Lord Balfour once made, that hell
was probably a place where the only reading matter was the file of Hansard!
We should not be bound down by everything that is laid down in Hansard.
We should use our intelligence and try to develop traditions which are in
consonance with our past and responsive to our needs.

There is a general impression that this House cannot make or unmake
governments and, therefore, it is a superfluous body. But there are functions
which a revising chamber can fulfil fruitfully. Parliament is not only a
legislative but a deliberative body. So far as its deliberative functions are
concerned it will be open to us to make very valuable contributions, and
it will depend on our work whether we justify or do not justify this two-
Chamber system which is now an integral part of our Constitution. So it is
a test to which we are submitted. We are for the first time starting, under
the new parliamentary system, with a Second Chamber in the Centre, and
we should try to do everything in our power to justify to the public of this
country that a Second Chamber is essential to prevent hasty legislation. We
should discuss with dispassion and detachment proposals put before us.

I do hope that we will all work together inspired by the one great ideal
of a better life and a richer life for the ordinary people of this country.



Felicitations offered to
Dr. Radhakrishnan
on 13 May 1957

The Leader of the House, Shri Govind Ballabh Pant: Sir, it is my
privilege to tender very respectful and cordial felicitations to you on your
unopposed election as the Vice-President of India, on behalf of the Members
of this House and also my own. You have filled this office with unique
distinction. In fact, you have shed lustre on every office occupied by you.
The millions living in this country have the benefit of your mellowed and
mature wisdom and scholarship. You have carried to all parts of the globe
the ennobling message of non-violence, truth, fellowship and friendliness
on behalf of this ancient land. It is a matter of legitimate pride to us that
the deliberations of this House are guided and regulated by you. You have
treated every Member of this House with tender consideration and even
affection. The proceedings of the House have been conducted by you with
unerring dignity, grace, imperturbable patience and, if | may say so,
gentleness. The rights and privileges of the Members of this House and of
everyone of us are in your safe keeping, and we could not have thought of
a better and safer custodian and guardian. | am confident that the
proceedings of this House will bear your impress in the future as they have
done in the past. It will be the unanimous prayer of all of us that you may
be spared for many years to come and that under your guidance this House
may gain further strength and prove equal to the confidence that has been
reposed in it and in its Members by the country. I, Sir, with great humility
wish you and this House godspeed and success.

Dr. R.B. Gour: Sir, on behalf of the Communist Party, | join the
honourable the Leader of the House in greeting you as our Chairman again
after the last five years. We have also shared the benefit of your benevolence
as the Chairman of this House.

With these few words, | congratulate you again.

oit T T e FEE, oS 39 ufe iR TRErl ST W 39 WA & wiel
F g H of, fak asren dR | T afed gea 1, wifded ®9 9, o1l FuE et
T = g

Igd 9N TH T ® foR T2 0= F ¥ % ae S eweHt faer gfvea g
7, w71 TE Ed ¥ R oafa g S foa S ® oI ug Sa S el
Bl U €, st T grar € fF a S S ® st s S e ¥ 3w 1
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1 3R MU SAfade 1 S W IR G 1 GA geT 9% gUR fod e o famm
¥ T Afade & ST 9, Ao fagar & S 9, 3T S8R & Sid I—H 3@
39 frod t o § 5@ ¥ f § 59 U6 1 9 W - §9 & FS1, et
ferd, Te b1 Y9 BfEel fopan & @R o1 o1 S % W WRAE T S 98 el
i & @ A BT § fSEeR 90 g1 T8 ¥ Yed @ | YRl SR T &
T gy 99g € el e 1 e 211 3afed 39 U8 W efuet i 01 R gaR
79 1 fewMT FE &1 YRl TEA F AE S W IRAE Aged w1 o o 9w o
TR WA 31 Sl € T o1 i feran e e, ¢ emraerqd oM yua: WvH U, %e
Ead

T2t fom, ot T o7t off e Ao g ¥, o SuH smeyfrehar 1 St wftmg
T T 9% TR fod, TR S % fod T @l o 7

T wsdl § g5 % Wiy oot a9 i s g

Shri V. K. Dhage: Sir, on behalf of myself and the Democratic Party in
this House, | join with the Leader of the House and the other friends here
in offering felicitations to you for having been elected uncontested to this
high office. Amongst other things that | have felt mostly, | would say that
you as the Chairman of the House never allowed anyone in the Opposition
to feel that you have been partial in any way in the matter of giving the
rulings. We will be maintained and that we need not be afraid of anything.
You have in this House lent charm, grace and dignity on very many occasions.
Your sense of humour sometimes—probably many times—had dissolved many
an intricate position here. Sir, | am confident and we, being in the Opposition,
feel secure that our rights and privileges will be completely protected by
you.

Once again, | congratulate you.

e wfert fem: i, 98 & Afeen Tl &l SR | ST TeH & qe A
A R WY € AT WA TRl FE < o o SAfdd #Rd T Y IR T &/l
W@ | 4, 3 Tl §, S &w 3w o qa-fmio s s w@ € fafve € amfses
fafermll ot = W W T, SH UHI ATH U AFGH SR GHSI ST U SN
Td GO ¥ gd &1 UPfeerd €1 Tk 9R H o § afeen ge=i it &R 4 319l g<a
H 99 <t g

Mr. Chairman: Mr. Leader and friends, | am grateful to you for your
kind words about my conduct as Chairman of this House. If | have been
successful in that matter, it is not due so much to me as to the
co-operation and goodwill and affection which have been extended to me
by all Members of this House. It is quite true, being a smaller House, | know
almost all the Members, | know their parentage, surroundings, neighbourhood
and other things and so they trust me and | trust them and that policy has
worked for the good behaviour of both the Chairman and the Members.
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| would like to extend a very hearty welcome to the new Members who
have been admitted today. They are men of great experience and wisdom,
and they have come to us with stored-doubt that their contributions to our
discussions will raise the level of our debates. | have no objection to
anybody criticising frankly and freely. Only | hope that they will do so with
charity to their opponents. So long as they do it, anybody has the right to
express his opinions as strongly and as loudly as one wishes to do.

In the present state of our affairs, the work of our Parliament is of
great importance. We have defined our ideals. We are politically sovereign.
We have the framework of a democratic Constitution. We have defined our
goal as a socialist order. We hope to create a new society. These are our
ideals. If they are to become realities, certain conditions are required. We
may, with pardonable and justified pride, say that we have done some
work. The integration of States, the land reforms, the construction of
dams, hydro-electric projects, scientific laboratories and our efforts for
peace in the international world, all these stand to our credit. But we
should also realise that we cannot afford to be smug and complacent. We
cannot live in a world of make-believe. As a people we tend to deceive
ourselves a great deal. It is necessary for us to note the warnings that have
been given to us, the demoralisation that has set in, which has come out
in the recent elections—the caste spirit, the communal passions and the
craze for power, personal ambitions, all these are there. We seem to be
victims of too many small loyalties. If we are to realize our goal, we have
to institute a search into ourselves and realize that we are divided not by
external forces but by our own inward nature. The call is for an improvement
in the quality of ourselves. We need hard thinking and self-examination.
That is what is necessary. The conditions in the country cannot be allowed
to drift. This is the time for dynamic, vigorous, courageous, imaginative
leadership. If that is not given in this period of five years, our position at
the end will be worse than what it happens to be today.

We are celebrating the Buddha Purnima today. For 2,500 years the
Buddha has stood as an example of human nobility and moral purity. We
have to absorb the lessons of his life and act in an unselfish manner, and
try to promote the interests not of our parties but of our people. | hope
this Council will contribute to the improvement of the general situation by
restoring standards and values in public life. Thank you.
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ZAKIR HUSAIN, DR.: M.A., Ph.D. (Berlin), D. Litt. (Honoris Causa)
(Universities of Delhi, Aligarh, Allahabad, Calcutta and Cairo); s. of
Shri Fida Husain; b. February 8, 1897; m. Shrimati Shahjehan Begum; 2 d.;
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(i) International Students Service, India Committee, 1955, (iii) World
University Service, Geneva, 1955—57 and (iv) Central Board of Secondary
Education, 1957; Author of, (i) Shiksha (Hindi), (ii) Capitalism: an essay in
understanding, (iii) Urdu translations of—(a) Plato’s Republic, (b) Fredrich
List's National System of Economics and (c) Edwin Cannan's Elements of
Economics, (iv) Lectures on the Scope and Method of Economics (Hindustani
Academy, U.P.), (v) Educational Discourses (Urdu), (vi) Principles of
Educational Reconstruction Patel Memorial Lectures, (vii) Ethics and the
State (Mavalankar Memorial Lecture) and (viii) The Dynamic University and
Abbokhan Ki Bakri (Urdu); Recipient of, (i) Padma Vibhushan, 1954 and
(i) Bharat Ratna, 1963; Member, Rajya Sabha, 3-4-1952 to 2-4-1956 and
3-4-1956 to 6-7-1957; Governor of Bihar, 1957-62; Vice-President of India
and ex officio Chairman, Rajya Sabha, 13-5-1962 to 12-5-1967; President of
India, 13-5-1967 to 3-5-1969; Died. Obit. on 5-5-1969.
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The Minister of Irrigation and Power, Hafiz Mohammad Ibrahim:
Mr. Chairman, | heartily congratulate you on your election as the Vice-
President of India and as a corollary to that, as the Chairman of this House.
Sir, the highest honour which this country can confer on any of its citizens
is the Presidentship and next to that is the Vice-Presidentship which this
country has conferred on you because you are recognised by this country
as a patriot, as a learned man, possessing abilities and efficiency of every
kind. You had been most fit for the Vice-Presidentship of this country and,
therefore, it elected you. | am going to quote a Persian proverb in this
connection. | will translate it. There is a Persian proverb:

o iitaey Jak -
y ydao & 5

Rise reaches one who deserves it. It just applies to the election of our
Chairman as the Vice-President of India.

Sir, 1 can say much about you but | do not want to take much time
because so many other honourable Members of this House would like to say
something about you. Therefore, briefly | will go into a few points about
you.

First of all, | mention your career of studentship, how in the M.A.O.
College where you were receiving education, you were respected by all the
students and by the staff because of your brilliance and ability that you
exhibited in various ways there as a student. After that | come to a point
which concerns more with your service to the country, | mean your service
in Jamia Millia. It is too well known in the country that in consultation with
Mahatma Gandhi during the freedom movement, the institution was started,
which was named Jamia Millia, which meant the University of the Nation.
Education is imparted there on national lines. | am mentioning that because
of one thing. The pay of the staff there was very low. The staff could not
meet both ends with the salary which they used to get. Anyone who used
to go to serve there had to make a sacrifice and had to court inconveniences
of life and you, Sir, accepted to be the Head of that institution. You served
there as the Sheikhul Jamia. The Vice-Chancellor or the Chancellor was
called the Sheikhul Jamia. There you spent years and years and you made
so many improvements. You introduced so many branches of teaching there
and at the same time you provided a very nice building for it which is
existing—which is a very splendid building—in Okhla. | have seen that so
many times. So, for the sake of the country you adopted and accepted a
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life of sacrifice and you worked there hard not for good money, not for any
high salary but only for the sake of the country. After that you became the
Vice-Chancellor of the Aligarh University. There also you rendered a very
splendid service to that University. There were so many difficulties and so
many problems which required solutions, wise solutions and you were able
to meet every situation which arose there. You enlarged the scope of the
University by adding so many things to it for the purpose of education; also
so many buildings were constructed there during your Vice-Chancellorship.

Then | go further and say a few words about your Governorship in Bihar.
Personally | have no experience but from your example | came to know that
Governors also can make themselves very popular among the public. For
the first time | noticed this in your case. What | heard from the members
of the Government of Bihar and also from the members of the public was
very good about you. They said: “He possessed such a good reputation, he
is very popular, he is loved by them for his character and ability and for
the manner in which he conducted himself there as a Governor, etc.” Lastly
| attended a meeting here which was held in Delhi in which all the Biharis
who are residing in Delhi were collected and | was invited there. There the
speeches were made both by the Chief Minister and by the members of the
public. On hearing those speeches, | formed the opinion that probably no
Governor might have been so popular and so beloved to the people as
yourself. This much about the Bihar Governorship.

Now about the Chairmanship of this House. This is a House which is a
very dignified House. It serves and performs very elaborate duties and it
has its own traditions, practices, rules and regulations and | hope you will
maintain them and | hope you will make such additions as may be more
useful for the purposes for which this House exists. With these words |
conclude.

Shri Bhupesh Gupta: | associate myself with the sentiments just
expressed by the Leader of the House in welcoming you here amongst us
as the Chairman of this House. It was a matter of great satisfaction and
encouragement for us when we saw that you had been nominated for
election as the Vice- President of the country. We felt that it was important
in more ways than one. After all, in the presentation of the State and its
structure and its high offices to the world, we make ourselves felt and
understood. In a country like ours where there are, as we are told, majority
and minority communities. we want to uphold this symbol of unity in every
sphere of life. You, Sir, come here as the symbol of such unity. | need not
mention about your past illustrious career. It is well known to the country.
You have been a great educationist and scholar, an educationist born not
out of the rich but out of the poverty- stricken people and in you the down-
trodden of the society has expressed that it is in a position to produce such
men of scholarship and learning even in circumstances that are not very
congenial. These high traditions of the people you yourself carried forward
when you, on the advice of Mahatma Gandhi, took charge of a national
institution in our country. That is your creation, and that is a tribute to
your dedicated service to our nation, to that institution of learning and to
education.
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We have known you, Sir, not only as a scholar but also as a great patriot
and it is no small task on the part of a person in such a position to present
himself as an active patriot while engaged in certain other fields of activity
which do not directly bear on political matters. Therefore, in you, Sir, is
blended flaming patriotism and high scholarship. So we are particularly
happy to have you here because | think we shall get the radiation of those
fine and excellent traditions of mind and heart in the functioning of this
House.

Again, Sir, you are stepping into a situation which for the past ten
years, has been adorned by one distinguished son of India who today, by
the will of the people happens to be the President of this country. He has
left us, no doubt, but he has left here certain excellent traditions of good
humour, wisdom, tolerance and democratic orientation, and above all,
regard for the parties of the opposition. | am sure, Sir, as you step into his
shoes and assume the responsibility bequeathed to you by your predecessor,
you will be living up not only to those traditions but as always dynamic
personalities do, carry forward and enrich those traditions. That is what we
expect of you.

On our part, Sir, we extend to you the fullest measure of cooperation.
It is a matter of joy for us and also a little token of love from our side
towards you that you have come to occupy this high office almost after a
unanimous choice in the country. All the opposition parties which are sitting
here supported your candidature, and if | may say so on behalf of one of
the leading parties of the opposition, we felt so happy when your name was
being discussed as one of the probable candidates for the Vice-Presidentship.
We made known to those concerned, that if you were nominated we would
be whole heartedly supporting you. Naturally we are particularly glad to
have you here amongst us.

Sir, | do not wish to say much now. | again join others in welcoming you
to this House. This House occupies an important position and we, Sir, do
not go by the moth-eaten procedures of May’s Parliamentary Practice. We
are a dynamic society and we have inherited certain nobel traditions of our
people. We, Sir, wish to shape our democracy according to the genius of
our people and bring our parliamentary institutions close to their strivings
and aspirations and the general democratic traditions of the masses. In
that task, Sir—and it is no small task—I hope, Sir, you will be a creative
instrument towards the fulfilment of the aspirations and desires of the
people and expectations on their part, in this House.

This is all | wish to say. Once again, | congratulate you on your assumption
of this high office and | hope what we have lost here will never be missed,
because you shall fill in the gap and carry forward the torch that has come
in your hands, in the interest of democracy and in the interest of our
people. Thank you.

oft 7T orut fg: eTeteig wurafa S, ST o119 gHR T 3TeAe) ) faad 9 gER
ot § gufted €1 AIfRd oIS ST 3H BISH % [0 TeH § S fad omg T el §
R 7 9% BISY S o T4 € | faeR &1 o B % Ugdl 279 39 Hed & 9e
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W IR S [WH G & SR ATIH WY T8 HT, HH FH H1 3R 9 F e o
Hieh U gaT ¥ | sHfed oY folu 9% i i S el § SR T @IS T ww
T S T HEE § ST A9 el W) § oI ST wEm i H, U 9ed &
¥faga § U 1Y @ B

St for d ae ¥ wE ®, SR W AR o At i 7w 3 e, S g
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3T e Yeiete € SR faer & & W@ oyd & € fo o1 T 79 ot
Usfreve F& T8 A S TAR B U o a1 eieve oS foeett H o0 €1 Wi a9 &
T ¥ e ToMfaeh IYA-Jod 81 @I 81, 30 § TE-E & J94 9 W® @i, 39
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e e B9 % STeen U SAT<ieH § YE 9 STUeh 9wy W@ ) ' e
1 e ¥ fop forear & @i & @iy oy H qeearfedr € iR @remE €1 fedt =i
I THE h TF Fe i TERTAhRdl & A I & A1 HY Feh hl Ao o 39
T2 S o qw % o fama sawaes @ SR SHe! oS Hol el S H wwe
g1 Tt ‘wem o, e s’ areft 81 o €l gl =ifed | e g SR A
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FE-TMSH &I 2fFad § 319 g9 99 &l 3@ud 1 3R o1t @ 9 favam
feemar € for f519 @ &1 off T ook | STevds €N, 39 WE A 9 qU
T S| T UK ok W § SR YA W w g

Shri Dahyabhai V. Patel: Mr. Chairman, | rise to associate myself with
the remarks of the previous speakers. You have come, Sir, to this House
with an illustrious career behind you. You were in the forefront of the
struggle for independence. You were known for your outstanding nationalist
attitude for which you, like many other patriots in this country, have had
to suffer. You have come here after having accomplished many tasks, both
in the sphere of education and in the political life of this country. You are
no stranger to this House. You have been here before and compared to
yourself | am a newcomer to this House and as one who sits in the Opposition
I will have to ask for your indulgence and your kindness as all parties in the
Opposition will, because, if democracy is to progress in this country, it is
the Chair that will have to safeguard the rights, the privileges of the
parties which are smaller in number, of the voice that is feeble and is likely
to be drowned in the sea of the numbers that sit on the majority side. Sir,
we look forward with fond hopes to you and we hope that the traditions
laid down in this House by your illustrious predecessor will receive the
same consideration and will be cherished in the same manner by you and
that the deliberations of this House will be carried on in the same way. We
hope, Sir, that under your Chairmanship, the Opposition will be able to
make its voice felt perhaps a little more. It has become the tendency of
late that certain matters of procedure that are available under the
Constitution, opportunities of speaking, have fallen into disuse. We hope,
Sir, to see that they will be used more and more and that you will give us
encouragement in using them during your time.

ot W, o, ST qafd S, sk et W s wifce I e gl

T foren I & AW SO S Yol i ¥ 9 wed Wi WA faer % denfe
Y@ & A 59 YHR AT 319 i 1 aier TR g oft &1 wee ford Ani-geia
1 HH HAN| T R frehe | 9gd oI 97g 9 <@ © | s stager # 5@ U
Thdl THTH g3 o1, 3 T9F 94 o fa=m wehe fRd 9 =i |t Svanfasi &
TT I MR IR TF= H o o) enft Ui wahen URwg &1 ST 92 g8, S9H
ff SR AR B9 W& fawn § o 9 H W' gal

78 oS! Gl it 91§ o W 39 9 H wreerfiehar i ot wet W oot o 92
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H 9% oTqva a1 § foh §eT &1 R off el s S ekl | ae-faeng 6, ==l
1 3R W bt gEemel W faar-fafma &1 iR ot 1w 39 wed o1 foan s gk
¥ 39% fou Taree T 1 drer @1 AR & g SR gumfa S, 39 W & fod
TY SR AR AN R gt ¥ I@d | SRl q96 THR WY ¥, SMUHT T9 ST Ol
AN I ARATEHA <4 ¢ | 27! 39 Ug R Haifad e go1 eent =&l @ o1
FI g gefa fFan § iR &1 39 e % afueit oF T, FET THN wHEA T
Shri Sudhir Ghosh: Mr. Chairman, may I, in the name of the independent
Members of this House, pay my respects to you on joining our family? This
House, Mr. Chairman, is very much of a family in spite of political differences
between political parties and groups. Your predecessor was very much a
father of this family and | am confident that you too, Sir, will occupy in
the hearts of the Members of this House the same place and | am sure you
will receive from the Members of this House the same respect and affection
and co-operation as your predecessor did. | have had the opportunity of
knowing you, Sir, in the past as a person close to Mahatma Gandhi. It is

good to have as the head of this family a man who enjoyed the trust and
confidence of the Father of the Nation.

1. Tme fig feret: 4, F9 3 % A % iR o & ag '
fgaa e ot T & 3 wen #1331 Al § 10w 01 Ik T wann | 59 e srem
H 7% wR B foh oy ffved &1 § 0 F sWgAfa 97 9 At € 39 fe 79 &t
1 BT 9g T, WEe Y3 I Hegd gafl ff 30 <9 o1 vfasy o=t ®, g9l fhera
Tl g3 T § S 3w et foeE St 7

3T YRATE Tohdl o THUET, eI 9gve & el 3R 9Rd o wfosT &
FHoigrl § | ¥ 1 fan % ey Th formm €)1 et off 7% e e ® fF a7 e
TS0 G AT STk e 1 U 9 3H o1 ¥ "ewd g ok e & fowa # S
TR A TR € a8 TRt & oft ST e @ T

#H 39 go #1 § el H AT ST HI G A ¢ | foer H uiw auf 9% suent
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BH 9gd ©f oMM § T, 3Tk I%i Wd g AR agd ©f Sfoaedl g i, AN
e vfasr & ford gor grft) g1 oTut wfaa emdent sifda o €1

Rajkumari Amrit Kaur: Mr. Chairman, | am very happy also to be
privileged to join in the chorus of welcome that has been showered on you
and quite rightly too this morning. | have had the privilege of your friendship
for many years. | was with you as a member of the Indian Delegation to
UNESCO on two occasions and | well remember the impression your
personality, your learning and your oratory made on all the foreign delegates
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assembled there. Later | had the privilege of working with you on the
Hindustani Talimi Sangh, which Gandhiji actually left in your hands because
he had the utmost reliance and faith in you, not only as an educationist
but also as a man who had sacrificed for India, who loved India and who
could truly speak for the poor masses of our country for whom education
was so necessary. Sir, you come to this House having the affection of all of
us and the respect of all of us. We will, | am sure, give you the fullest co-
operation and we know that the dignity and honour of this honourable
House will always be safe in your hands.

Prof. A. R. Wadia: Mr. Chairman, whether as a nominated Member or
as an educationist or as an independent Member of this House, may | add
my humble voice to the warm welcome that has been accorded to you on
your election as the Chairman of Rajya Sabha. | have had the privilege of
knowing you for a number of years and | have always followed your career
as an educationist and as a public man with very great interest and with
very great admiration. | know that you have been taking a very leading part
in the public life. You have never been a mere politician. You have been
a great patriot and you have served your country well. To use an old Roman
expression, “You have deserved well of the Republic.” Now, you are entering
upon a distinguished office and | am perfectly certain that you will follow
in the footsteps of your distinguished predecessor, who added to the dignity
of your office as well as to the dignity of this House. May | wish you a very
happy period of your Chairmanship?

Mr. Chairman: Mr. Leader and friends, how can | ever adequately thank
you for the most generous words in which you have welcomed me. | am
deeply moved even to the point of embarrassment. | am embarrassed for
I am not at all sure that | deserve all the adjectives you have in your
affectionate generosity showered on me. | wish | had deserved at least
some of them. | am afraid there is not enough time left to me to set about
deserving them and yet | promise | shall try. The embarrassment is also due
to the fact that | have been elected to occupy a Chair which was for the
last ten years, since the inception of this House, adorned by one of the
greatest sons of India, our present President. My feelings at being asked to
occupy the Chair can well be imagined. | can hope to maintain the traditions
established during his stewardship of the Sabha only by your active goodwill
and co-operation and | hope and trust that these will not be denied to me.

I wonder if | should not tell you that when | first came to know of it,
| was greatly surprised that | was being considered for this high office at
all and | could not easily convince myself of the reasons why. But the
thousands of letters and telegrams of congratulation which | received after
my election seemed to give me a clue, for, a disproportionately large
percentage of these letters came from teachers, teachers of primary schools
in remote corners of the country, teachers of high schools and teachers in
the universities. They all seemed to tell me that | was considered worthy
of this honour on account my close involvement in educational work, and
the significance that our people rightly appear to attach to education in
their life. Education, indeed, is the life-breath of our democratic life. A
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people as old and as young as ours can justifiably look upon education as
the chief formative force of their life, for it is education that can critically
appraise our great heritage, distinguish between the heritage that helps
and the heritage that hampers; preserve the one and discard the other. It
is education, again, that can give us a common vision of the future we are
striving to fashion and generate in us the intellectual and moral energy to
fashion it. Education alone can preserve the old values worth preserving.
Education alone can give us new values worth striving for. This conception
of the role of education in our life partly explains to me why you have
chosen to elect a person who has so far done nothing more important than
the work of a school teacher, as the Vice-President of India and the
ex officio Chairman of the Rajya Sabha. And in spite of a painfully vivid
consciousness of my own personal limitations, | rejoice at this, my people’s
estimate of the role of education in national life.

But in a developing democratic society, the work of education is not
confined to its schools, colleges and universities. All the institutions of
public life are potent agencies of education. Among these the highest place
naturally goes to the Houses of Parliament. These set the aims of national
life and prescribe its procedures. A two-fold influence is demanded of
them—a total commitment to a future worthy of a great people and a
relentlessly objective appraisal of the appropriate means of attaining it.
The first gives a unity of national purpose, the second a healthy variety of
opinion regarding the methods of its attainment. The unity of national
purpose makes the diversity of opinion regarding means a blessing. The
differences of view between the Government and the Opposition are
manifestations of this blessing and should, therefore, be welcome. | hope
and trust that we in this House will be as tolerant of divergent views as
we have always been. We should be as objective in our intellectual
assessment as ever possible and that we should give to those not of our way
of thinking the respect that all honest opinion demands and deserves.
Discussion, criticism and persuasion, are the essence of the parliamentary
process and | am confident that this House will continue to demonstrate
this unmistakably. The quality of our discussions, the fruitfulness of our
deliberations, will be the measure of our contribution to national life and
I am sure it will be a decidedly significant contribution.

| pledge myself to leave nothing undone to help you make that
contribution. | pledge myself to utter fairness and impartiality. | pledge
myself to give to the Government every opportunity to explain and elucidate
its measures. | pledge myself to secure for the Opposition due latitude to
criticise them, and | promise myself by doing this to ensure, with your
goodwill and co-operation, a standard of discussion and debate conducted
with decorum and dignity, which would contribute significantly to the
attainment of the objective dear to all of us alike—the building up of our
country as the home of a free people, safe against material want and
striving towards moral excellence in a world free of fear and suspicion and
distrust, a world of peace and goodwill.

I thank you once again for your most generous words of felicitation.
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Shri Varahagiri Venkata Giri
on 22 May 1967

The Prime Minister, Shrimati Indira Gandhi: Mr. Chairman, Sir, may I,
on behalf of all of us, extend a hearty welcome to you! In your case, Sir,
it is really a question of welcoming you back to the precincts of Parliament.
You are no stranger to this building, having had a long and distinguished
career, a parliamentary career, yourself. With your rich and varied back-
ground as one of or leading freedom fighters, a veteran labour leader, a
Minister, a Governor and an elder statesman in the post-independence
years, you will no doubt bring to bear on your high and exalted office the
valuable experience of a long and dedicated political career. We look forward
to your wise guidance in the conduct of the deliberations of this House.

| should like to take this opportunity, on behalf of the Government, to
assure you, Sir, that you will at all times have our fullest support and co-
operation in your task and of up-holding the dignity of this august House,
its privileges and the privileges of each of the honourable Members here.

Once again, | welcome you most heartily.

Shri Dahyabhai V. Patel: Mr. Chairman, Sir, on behalf of my group,
myself, and | believe, the other friends in the Opposition, | have great
pleasure in associating myself with the remarks that have fallen from the
lips of the Prime Minister. You are no stranger to Parliament. You come here
after a very distinguished career, beginning with your life as one of the
earliest freedom fighters, then as a Minister in the Government of Madras
during the early days when we still were under the British rule and then
later on, as Minister in the Government of India; you have also served the
Government of India with distinction abroad as High Commissioner in Ceylon;
you have also represented this country at international labour conferences.
You have always brought distinction to yourself as one who has spoken for
the down-trodden, for the poorer classes of this country. May we expect,
Sir, that during your regime, not only the down-trodden, but the neglected
corner of this House will also receive its due attention and that we will not
suffer from any disabilities that we used to during your predecessor’s time?

Shri Bhupesh Gupta: Mr. Chairman, Sir, it is a great privilege and
pleasure for me to welcome you to this House. | belong to what you may
call the superannuated category of parliamentarians since independence.
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Yet, we do not retire as many others in high places do not retire. But, Sir,
one thought comes to me as | welcome you. Although you are the nominee
of a particular party, we have known you in certain other capacity and
situation. How could | forget that some years ago you, on a question of
principle of the Bank Award, resigned from the Government and identified
yourself with the interests of those struggling bankmen? | also recall the
day, immediately after your resignation, when we two appeared on the
same platform to speak to the bankmen. Then, Sir, the parting of the ways
took place—you went in one direction after that meeting and | continued
in my direction. Now, we have assembled here again.

Mr. Chairman, you have come to occupy this high and august office at
a crucial moment in our constitutional and political history and | am sure
that you are acutely conscious of this formidable fact of our political life.
As you are here sitting in this House, | am sure that you are aware of the
fact that this House which is supposed to be the representative of the
States has acquired a certain anomalous character. For example, in the
States, in eight States of India, today the party which is occupying the
Treasury Benches is in the Opposition; we are on the Treasury Benches. This
is the kind of dichotomy and dual power in a constitutional set-up which
has arisen. | mention this thing because our function is to protect the
interests of the States. We are specifically assigned the task of looking
after the interests of the States in terms of the Constitution. That is why
the Council of States was created by the foundation of the Constitution. We
have been functioning ever since. Today by the will of the people, the
federal principles of our Constitution have come into play. Today, you have
to find here, Mr. Chairman, the fulfilment of your high office in upholding
the fundamental rights and the constitutional, political and legal privileges
of the States in so far as the Centre-State relations are concerned. Here
shall be hammered out in the course of the coming months and years,
under your Chairmanship a certain thing which is new in our constitutional
set-up, at least from the point of view of practical politics, namely, the
Centre-State relations. | do hope, Mr. Chairman, that under your guidance
and leadership we shall succeed in fashioning, with our common effort,
common endeavour and common wisdom, the proper fundamentals, the
proper norms, for a federal set-up.

Mr. Chairman, | am also very glad that you are here today because you
had been identified with the working class movement in your times. Today
it is the working people who are coming at the top of the world. They are
asserting themselves and without them nothing is worth living for, nothing
is precious, nothing is glorious, and that is why | welcome you. When |
welcome you, | have these particular aspects in mind.
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Mr. Chairman, now | should like only to say one thing more here in this
connection and that is that you are undoubtedly in charge of the House.
The dignity of the Chair is of fundamental importance, but dignity must
base itself on the affection of the people, love for democracy and the
passionate consideration for the norms of democracy, especially when the
Opposition which is morally powerful but numerically weak has got to be
defended against certain other things from certain other quarters. Therefore,
the dignity of the House, Mr. Chairman, | assure you, we are all interested
in maintaining. But the greatest dignity that man can ever show in our
parliamentary career and otherwise—we have come to learn—is the dignity
of the love of the people, loyalty to the masses, and | do hope that under
your Chairmanship, the word ‘dignity’ will acquire a new dynamic conception,
a conception that will arouse interest in the masses, that will give them
confidence, that will make itself felt in the day-to-day life of the people.
Therefore, | assure you our fullest co-operation in enriching, enlarging and
giving a new context and meaning to the words ‘dignity’ and ‘democracy’.
We do hope that under your guidance and leadership—since you have come
here and for the next five years—we shall not only hold to what was good
and decent in the past but being a dynamic society, we would like you to
show the way how to go forward, how to combine the past with the future
and how to blend into a common symphony the good traditions of the past
into the promises of the future. | do hope that in this House under your
guidance we shall be in a position to give an account of ourselves in the
sense that we not only love what is best in the present but we project
ourselves into the future.

| once again welcome you on behalf of my party and | give you the
fullest co-operation and | do hope that a response shall be coming. Before
| sit down | wish you well in this office and | do hope under your leadership
the federal concepts of our Parliamentary democracy as well as fundamental
rights, norms and privileges of the Members of the House and of the people
outside will be enshrined never to be sullied by a party which does not
respect such things.
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Shri Niren Ghosh: Mr. Chairman, Sir, on behalf of our party, | welcome
you as the Chairman of our House. Perhaps it is the first time that a
Chairman has come to occupy the Chair through a contest, since the Congress
Party and we do not see eye to eye on all the issues that face the country.
However, we were happy when you resigned from the Central Government
on the issue of their doing injustice to the working class as a matter of
principle. But | would also say that we were not happy when you did not
allow the Kerala State Assembly to be convened. In future we should
expect you as Chairman of the House to function in a way so that we can
approve all your actions and think of you as guarding the interests of the
Opposition. | would have been happy if | could say that the federal principle
has come into play. It is not so. But it is true that the battle has been
joined that the federal principle should come into play and the fight will
continue in future in all its aspects. In this connection, | would naturally
expect you to see that the interests of the States are properly guarded by
the House. | consider dignity and decorum is that which can only reflect
the hopes and aspirations of the down-trodden masses of India. Dignity and
decorum is not just bourgeois words to embellish the present system. So
I would also ask you to remember these things when guarding the dignity
and decorum of the House. We have seen a systematic sort of erosion of
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the privileges of the Opposition. So we would expect you to guard the
privileges of the Opposition since, however weakly it may be, we hope to
represent and do represent the working class and the down-trodden masses
of the country. With these few words, | welcome you as the Chairman of
our House.

Shri Chitta Basu: Mr. Chairman, Sir, | join in the welcome that is
accorded to you. Although you have been elected on the support of a
political party, | hope and | am confident that from the moment you were
elected to this exalted office; you have ceased to be a party man. On you
rests the dignity and decorum of this House and it is the privilege for us
to have you in the Chair. A brilliant leader of the national liberation
movement and organiser of the trade union movement in its formative
period, you are well-acquainted and conversant with the trade union
movement of this country. Not only that, the progressive and socialist
thought of this country is familiar to you. Therefore, Mr. Chairman, we
expect and hope that the hopes and aspirations which we want to reflect
here should be properly heard by you and through your wise guidance, we
will be able to discharge our responsibilities to the people. With these
words, | welcome you in this House as Chairman. | would also say that the
Centre-State relations have to be re-assessed and re-evaluated on the basis
of the changed political context. | think under your guidance we shall be
able to re-assess and re-evaluate the Centre-State relations in the interest
of the nation and the people of our country.

Shri B. D. Khobaragade: Mr. Chairman, Sir, | extend a sincere and
heart-felt welcome to you. You have a vivid experience of multifarious
activities as you are interested in many spheres. You are a pioneer of the
trade union movement in this country. As such, you have dedicated the
major part of your life to the working classes and, therefore, you can justly
be called the champion and guardian of the underdog. No doubt, you have
been associated with Parliament for some time. But since then there has
been a considerable change in the composition of Rajya Sabha. As there is
a change in the political and social situation in the country, naturally there
would be a reflection of that change in this House also. We believe in
parliamentary democracy. My own opinion is that democracy cannot be
successful until and unless there is equality, social and economic, and there
is justice, social and economic as well. As you have been a champion of
the downtrodden people, | hope that you will always strive to help the
cause of the underdogs and whenever we try to raise issues of those
people, we expect the full support and co-operation from you. Sir, on
behalf of the Republican Party of India, | accord you a welcome and | can
assure you that we will always extend our full support and co-operation in
maintaining the dignity and decorum of this august House.
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The Deputy Chairman*: Mr. Chairman, Sir, | wish to offer my felicitations
to you. You now come to the Chair as a veteran. You have been in this
House and the other House, and you have had a brilliant record, and with
the abundant experience and understanding of men and matters you would
be able to steer the debates and the proceedings of this House very diligently
and to the satisfaction especially of the Opposition. There will be many
problems, battles fought inside your chamber and on the floor. Passions will
rise; reason will sag, and then you, as a veteran, will steer the deliberations
of this House to the shores of calm and reason and peace. Again | wish you
well.
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* Shrimati Violet Alva.
** Spoke in Urdu.
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Mr. Chairman: Comrades and colleagues, | am extremely grateful to
honourable Members of this House for their kind sentiments and | feel
highly honoured. The encomiums you have showered on me, on the one
hand, make me embarrassed and on the other place a heavy responsibility
on my shoulders. My illustrious predecessors who adorned this high office
are men of great intellectual attainments, known for their scholarship and
erudition. In contrast, | am only a common man who has spent the better
part of his life for the underdog. | hope to maintain the excellent traditions
set by them and in this | count upon your goodwill, cooperation and support.

As you all perhaps know, | am no stranger to this House, nor this is my
maiden speech. It may perhaps be styled as an old maid’s address! | have
been connected with the Parliamentary institutions for the last four decades
either directly or indirectly and now | am returning to my old haunts after
a decade.

| would like to utilise this opportunity to thank my comrades here and
the Lok Sabha for electing me to the high office of the Vice-President of
India in which capacity | am also ex officio Chairman of this House.

| consider the felicitations expressed by the Members have deeper
significance than mere congratulations to an individual chosen to be the
Chairman of the Rajya Sabha. In my view, they represent an urge that
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changes in the composition of the House or in its chairmanship, would not
in the least affect the determination of all of us to bend our energies for
the national task of speedy and orderly development. This House is not
merely an Upper Chamber: this is representative of the States of the Union.
In fact, this is the only place where the chosen spokesmen of the States
are constantly and directly in touch with the representatives of the Union
Government.

In the developing federal structure of our country, the Rajya Sabha has
a greater role to play in the future. From the rich diversity of representative
opinion we have here, from the daily dialogues we will be having on
matters of moment, will, | am sure, emerge a greater unity, a more lasting
national consensus. | feel it a privilege to be associated with this experiment.

Today we are facing great economic difficulties in different parts of the
country and we cannot consider them as the responsibility of any particular
State or the Government at the Centre. It is only through the united effort
of all that we will be able to solve them. Apart from this, | would like to
reiterate that whatever our differences be, we should all consider that we
belong to one nation and that we are Indians first, last and always, and the
seeming diversities are not deep-rooted but only superficial.

While it is held that the duty of the Opposition is to oppose, in my
humble opinion, in a developing country like ours, the Opposition has a
very important role to play, by being responsible as much as the Government
in achieving for the common man the fundamental rights adumbrated in
our Constitution, especially the right to work and the right to live.

So far as | am concerned, let me assure you that | will make no
distinction between the Members of the Treasury Benches and those of the
Opposition. | would give the fullest opportunity to every Member, to discharge
his duty. In this connection, | would like to emphasise that the Question
Hour the most effective method of parliamentary control over the activities
of the Executive—should be judiciously used. The Members of the Treasury
Benches should realise this as an opportunity to provide full facts and
explain the policies of the Government. This will produce a happy atmosphere
and result in the supplementaries being reduced. Of course, it should be
understood, that the Ministers cannot divulge information which is against
public interests.

In order to facilitate the work of this honourable House, | would concede
the privilege to any honourable Member to see me any day during the
session between 10.15 a.m. and 10.50 a.m. in my Chamber so that he may
be able to make any representations on any matter which will ensure
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cordial relations and foster better understanding between the Chairman
and Members and among the Members themselves.

On the last working day of the week | would like to meet the leaders
of Parties or their representatives and the Whips so that we may generally
discuss and review matters and that would facilitate our work.

I am grateful to you for allowing me the opportunity of stating some
of my views regarding the conduct of business of this House. | thank you
once again.



Shri G.S. Pathak
(26.2.1896—31.8.1982)
Vice-President of India and Chairman, Rajya Sabha
(31.8.1969—30.8.1974)
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The Leader of the House, Shri K.K. Shah: Mr. Chairman, | deem it to
be a privilege to extend a very warm welcome to you. You are no stranger
to this House. You have distinguished yourself as a Parliamentarian and as
a Minister in the past. You have earned a reputation for ability, integrity
and judicious acumen of rare quality. With your background as a Judge, as
an eminent jurist, as a diplomat and as an intellectual you have enriched
different walks of public life and we have no doubt that we shall benefit
considerably by your wise guidance and equanimous temperament.

It is only in times of stress and strains that one is called upon to give
his best and very healthy precedents are created. We will be facing in this
House momentous occasions when your wisdom, fairness and generosity
will enable us to be participants in equitable decisions which posterity will
acclaim with gratitude and will uphold as the highest traditions of
parliamentary democracy.

Sir, | have no doubt that you will bring to bear on your high and exalted
office not only the rich and valuable experience of a selflessly devoted
career but your rare acumen of justice and fairplay. On our part, | wish to
assure on my behalf and on behalf of Government that you will have our
fullest support and co-operation in not only upholding the privileges of
each individual Member in a just and equitable manner. It will be our
endeavour to judge each issue with sobriety and in national interest. Needless
to assure you that we shall strive our utmost to accommodate every point
of view.

May | once again extend to you our warmest felicitations.

Shri S. N. Mishra: Mr. Chairman, Sir, it is my privilege to offer my
sincerest congratulations and greetings to you on behalf of the Congress
Party in Parliament. We are conscious that you have assumed office today
in the midst of some profoundly seminal developments that have taken
place in the country and also in the Parliament of India... You will be
presiding over a House on which the shadow of the Government would not
loom very large now, and in which there will be a rightful, official Opposition
for the invigoration of democracy and for the establishment of democratic
socialism in this country. We have heard too much about some of the
socialist ideas which are, in fact pseudo-socialist slogans and it will,
therefore, be the duty of my Party to work for the establishment of a real
democratic socialist society.

* * *
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The historic development that has taken place today is bound to have
a tremendous impact on the political life of the country. It is in this context
that you are now assuming the responsibilities of this high office. One who
has got even a milligram of insight as they say into the future would feel
somewhat disturbed at some of the portents. Our House is a continuing
House and, therefore, it is a factor for stability. We want to preserve it as
the bastion of democracy. We will co- operate with you in maintaining its
position. It is possible that the waters elsewhere might be ruffled, but we
would like that here the waters should be as placid as possible for it is a
continuing House, as | said.

As was said by the Leader of the House, you are not a stranger to this
House. You have been a distinguished Member of this House. A man so rich
in experience, so eminent in law and so loved and liked by all the Members
is certainly going to fill the bill admirably. We have absolutely no doubt
about it. You have adorned not only our Benches, the Benches of the
private Members, but you have also adorned the Treasury Benches. You
have given ample evidence of your erudition in law and your devotion to
the institutions and practices of democracy. Your familiarity with the rules
and practices that govern the conduct of this House is also well known.
Your long and distinguished legal training and career is bound to prove to
be a great asset to all of us.

You are also conscious, as you have been one of us for a pretty long
time, how anxious we are to preserve the rights and privileges of all
Members. We however, do not want that only the rights and privileges of
the Members of the Opposition should be preserved, although their rights
and privileges are really the concern of the whole democracy, It may be
that sometimes you may not be indulgent to the Government, but you have
to be indulgent to us. Therefore, since you have yourself experienced in
this august House, for quite a long time, how Members are solicitous of the
rights and privileges of this House, you will certainly give your best
consideration to preserving them.

* * *

| feel that in you we have a person who has whenever he did anything
earned only good-will and friendship from all and whenever he said anything
he exuded only charm and sweetness. We are glad that such a person
occupies the Chair today.

Now, on behalf of the Opposition generally it has become somewhat
customary to say that we pledge ourselves to loyalty to the Chair and the
high traditions of this House. Although it is a good custom to do that, we
would like it to be more than a custom and | would not like to make any
loud protestation about that and | would only submit to you that our Party
is going to show that we want to back up this pledge by practice that is
what we propose to do.
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With these words, Mr. Chairman, | offer again our heartiest felicitations
on this occasion and you can very confidently look forward to having very
sincere co-operation from us.

Thank you very much.

Shri Dahyabhai V. Patel: Mr. Chairman, Sir, on behalf of our group and
other Members in this House, we welcome you to the high office that you
are going to fill. You have a background, tradition and training which befits
you most eminently for this position and | am sure you will acquit yourself
with credit in your duties. On behalf of a section that has suffered very
much in the past, perhaps due to certain reasons, may | plead that this
corner of the House would receive a fairer treatment? Intentionally or
unintentionally, my group has been the group that has suffered very much
in the past and | hope that will not happen in your regime. | am not making
any charges. | am just mentioning a fact with the hope that there will be
no reason for us to refer to this matter and that it will be a matter of the
past.
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Shri Bhupesh Gupta: Mr. Chairman, on behalf of my party | welcome
you not as a granite nor as a lollipop. | am a man of common clay, and in
that humble capacity | heartily welcome you in the esteemed and high
position which you occupy today. It has been one of your unique privileges
today to preside over this House when our parliamentary democracy is
facing certain deadly challenges from the side of dark reaction. It is a
testing time which has summoned you to an assignment of high importance,
and | have no doubt in my mind that you shall discharge your responsibility
in a true spirit of democracy, keeping all the time in view that what
happens outside in the life of the masses finds its vibrations within the
precincts of Parliament. When the life marches outside in giant strides.
Parliament cannot mark time or stand still. Therefore, it will be one of
your very basic assignments, if | may say so, and undoubtedly you shall
carry out that assignment, capturing the spirit that is outside.

You are also in a very interesting situation for the first time in the
annals of parliamentary democracy. Suddenly overnight an opposition has
been born in the womb of a party that is in power. It has not been created
by any mandate of the people. The party has not been created by the
mandate of the people outside or by election through our Assemblies. It has
been created somewhere else by, shall | say, defection or fascination for
something else. This itself is a unique situation. Whether it is a drama or
a melodrama is not for me to say, but nonetheless we take the life in its
stride and we take it for what it is worth. | am sure you should bear in mind
that even in the Opposition there are oppositions and oppositions. It cannot
be tarred with the same brush or painted in the same way. There will be
always something to be sorted out from others. | have been here in this
House for the last sixteen years on the mandate of a parliamentary party,
elected by an Assembly and came here in opposition. | have not left my
parents to become the opposition. | have not forsaken my mother or my
father to assume suddenly the mantle of opposition. You will forgive me if
these are my disqualifications. | tell you that despite these disqualifications
and difficulties | shall be, without being a granite co-operative with you.

Mr. Chairman, it is a pleasure that we have today in you an esteemed
jurist, an eminent lawyer and above all a man of integrity and | am sure
you do not like in the political life malpractices, corruption, syndicalism or
whatever it is. It is quite clear. You like in political life straightforward
behaviour.

* * *

| look forward to your indulgence sometimes, your affection sometimes,
your admonition sometimes, your rebuke sometimes, but always | shall
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expect of you that in the crucible of the fight for democracy against
reaction you are on the side of democracy and against reaction. Parliament
is not a non-aligned body between democracy and reaction. Parliament is
a partisan of progress. Parliament is a partisan of democracy and it shall
be your privilege. Mr. Chairman, when the challenges are being met here
and outside by the people, even the turmoil inside what has been the big
ruling party—l am sure your guidance, your wisdom, your statesmanship,
your courage, your integrity of character, your knowledge, your judicial
mind, will all be harnessed to the cause of tending the forces of democracy
and weakening the forces of reaction so that this Parliament under your
leadership records a new chapter of fighting counter-revolution and
reactionary forces and of triumph of democracy.

Thank you. With this confidence | greet you on this happy occasion.

Shri Niren Ghosh: On behalf of my party, the Communist Party of India
(Marxist), | would like to heartily welcome you, You have been a Member
of our House and have come to occupy this august position. Now. Mr. Mishra
said that turbulent times are ahead. | say, there are turbulent times, and
it will perhaps be a turbulent House. So, it would need all your skill,
sagacity and sense for the rights and privileges of the Members on the basis
of democracy in order to conduct it.

* * *

If we in this House even in a faint way reflect the people who are
fighting outside for better times, we will be fulfilling our minimum duty.
But | can only say—Mr. Murahari has said that if there is injustice we will
protest—that | would expect that there should not be partisanship in deciding
questions of procedure, etc. In that way you should see that all parties and
all groups can have their say and that a broad exchange takes place and
in that the issues take shape. You will see to it and | can assure you from
my party, that you will get our sincerest co-operation in this effort.

Shri Mulka Govinda Reddy: Mr. Chairman, on my behalf and on behalf
of my party, | offer sincere and heartfelt felicitations to you. | know you
for a long time. You were with us as a Member of this honourable House.
You were with us in this House as a member of the Treasury Benches. And
till very recently, you were the Governor of Mysore. Wherever you have
been and whatever position you have occupied, you have always distinguished
yourself as a great jurist, as a great administrator and as the Governor of
Mysore you have always followed the Constitution of India in letter and in
spirit and you have always upheld the right causes. | have no doubt that
you will strive your best to safeguard the rights and privileges of Members
of this House and you will also try your best to maintain the dignity and
privileges of this House when we are confronted with such a situation.

Mr. Chairman, we are very happy that you are presiding over this House
at a time when things are changing very rapidly in this country. We are sure
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that you will always try to uphold the right causes, that you will strive for
the establishment of a democratic society in this country and that you will
help this House in striving to establish that society where injustices
perpetrated upon the larger sections of the masses will be done away with.

Shri Thillai Villalan: Mr. Chairman, on behalf of my party, the Dravida
Munnetra Kazhagam, | welcome you whole heartedly. You have adorned the
Bench in the field of Judiciary previously; you have earned fame and name.
Now, in the political field, you are adorning the Chair. | hope you will earn
fame and name. Whether you are in the Chair or in the Bench, | hope the
judicial mind is always there. Being Members of the House of Elders, we
consider that you are the elder of the olders of this House. On behalf of
my party, | assure you of my fullest co-operation in the conduct of the
proceedings of this House. With these words, | welcome you.

Shri B. D. Khobaragade: On my own behalf and on behalf of the
Republican Party of India, | offer my sincere felicitations and congratulations
to you on this occasion. Being an eminent lawyer, erudite scholar, skilled
and experienced Parliamentarian, and having shouldered multifarious
responsibilities with distinction, | have no doubt that you will conduct the
proceedings of this House fairly and impartially.

* * *

On behalf of my party and myself, | welcome you and say that we will
extend our full co-operation to you in conducting the proceedings of this
House.

Shri Chitta Basu: Sir, | offer you my sincere felicitations and in the
course of it | do not like to repeat the most splendid career that you have
had.

| think you are well aware of the mass democratic movements taking
place outside this Parliament, and we, being the representatives of the
people, elected by the representatives in the States, are naturally to reflect
the movements that are taking place outside. And in the course of reflecting
the hopes and aspirations of the people outside, we are to abide by your
ruling, we have to accept the rules and procedures of this House. Although
you have been elected as the candidate of a particular political party, it
is also your responsibility to see that the people’s hopes and aspirations are
adequately represented and reflected in this House. And in the matter of
shaping the destiny of the people, you have a very big responsibility to
shoulder.

| sincerely assure you, as a Member of this House and also on behalf
of my party, of my party’s fullest co-operation in the matter of the peaceful
conduct of the proceedings of this House.

Shri A. K. A. Abdul Samad: On behalf of my party, the Indian Union
Muslim League, | congratulate you and assure you of our support in
maintaining democratic traditions and constitutional rights.
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Shri A. D. Mani: Sir, | cannot speak in a representative capacity, but
as an old independent Member of this House may | join the Leader of the
House and the honourable colleagues on this side who have paid warm
tributes to you on your election. In electing you the country has not elected
a politician but a jurist of great standing whose sense of fairness is well
known all over the country. You have also been associated actively with the
social service movement, and you have been called upon to occupy this
office at a time of great crisis and tension. We are sure that you would
maintain the dignity, decorum and the furtherance of this Chamber and
give a lead to the country. | extend my warmest feelings to you for success
in your office.

Mr. Chairman: Mr. Leader and friends, | cannot adequately thank you
for the warm welcome that you have given me. | greatly appreciate your
congratulations on my election as Vice-President in which capacity | have
to act as Chairman of this august House also. | am not indulging in the
language of conventionalism when | say that | have been touched by the
generous terms in which you have spoken about me.

For seven years | enjoyed the privilege of working with you in this
House as your colleague. | recall with pleasure and gratitude the uniform

* Spoke in Urdu.
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courtesy and kindness that | received at your hands. By the expression of
your sentiments today | have been assured that my absence from this scene
for a little over two years has not made any difference and that | enjoy
your confidence which, | am certain, will make the fulfilment of my
responsibility as your Chairman, easier.

Parliament occupies the centre of our constitutional structure. It is the
most powerful instrument for securing to our people, who are sovereign,
justice, economic and social, and for making political progress. It is through
Parliament that peaceful change is ensured. Parliament is the protector of
the citizens’ rights and citizens’ freedom in the land. All this underscores
the solemnity of our obligations to Parliament. We must, therefore,
endeavour to preserve and strengthen our parliamentary system. We can
secure that end by faithful observance of the relevant constitutional
provisions, the rules and our conventions. These constitute the real bonds
ensuring the healthy functioning of the various parts of the parliamentary
machinery.

The Government must govern, but the Opposition is also an essential
part of our democratic system. While the Government has a right to explain
its policies, the Opposition is entitled to criticise it, and to exercise control
over legislation by debate and over the administration by seeking information.
The parliamentary machinery must function according to parliamentary law
and within the limits assigned by law.

Friends, you have spoken about my work in the legal sphere. | do not
know whether | deserve even a modicum of the praise you have bestowed
on me. It is true that | spent half a century, the best part of my life, in
the service of the law. The training and experience gained have created in
me the faith that nothing is higher than justice. The office to which | am
called involves the exercise of some judicial functions. The ordinary task
of interpretation of the Constitution and the Rules devolves on me. | assure
you that | shall give fair and impartial judgment in the fullest measure
| am capable of.

I shall always be anxious to help in the preservation of the dignity and
decorum of the House. Our House has great traditions. | pledge my service
to the cause of Parliament and shall faithfully observe the traditions that
belong to it. | deem it a great honour and privilege to serve it as its
Presiding Officer. | assure you that | shall make every endeavour to protect
and defend your rights and privileges and the rights and privileges of this
House. For all this, | need not say, | need your goodwill and co-operation
which you have so kindly offered me today. | am confident that working
together we shall be able to meet successfully the challenges of these
times. | thank you once again for your felicitations.



Shri Basappa Danappa Jatti
(10.9.1912-7.6.2002)
Vice-President of India and Chairman, Rajya Sabha
(31.8.1974-30.8.1979)



Basappa Danappa Jatti: A profile

JATTI, SHRI BASAPPA DANAPPA: B.A., LL.B.; s. of Shri Danappa Jatti;
b. September 10, 1912; m. Shrimati Sangamma B. Jatti; 3 s. and 1 d.;
Member, erstwhile Princely State of Jamkhandi Legislature; Chief Minister,
Jamkhandi State for three years; Member, erstwhile Bombay Legislative
Assembly; Parliamentary Secretary to the Chief Minister and Minister, holding
portfolios of Health & Labour, Government of Bombay State; Member,
erstwhile Mysore State Legislative Assembly, 1956 and 1967; Chief Minister
and Minister, holding portfolios of Finance and Food, Government of Mysore
State, 1958-66; Chairman, Land Reforms Committee, Mysore State;
Lt. Governor, Pondicherry, 1968-72; Governor, Orissa, 1972-74; Vice-President
of India and ex officio Chairman, Rajya Sabha, 31.8.1974 to 30.8.1979;
Acting President, 12.2.1977 to 24.7.1977. Died. Obit. on 15.7.2002.
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The Leader of the House, Shri Umashankar Dikshit: Mr. Chairman, Sir,
it is a privilege for me, on behalf of myself, on behalf of the Treasury
Benches and, if | may say so, on behalf of the whole House, to extend to
you a most hearty welcome. You have occupied positions not only of ability
but of great responsibility. You practised as a lawyer for many years with
credit to yourself and to the various courts in Karnataka and former
Maharashtra. You held several portfolios as Minister first in Maharashtra and
then in Karnataka and for four years or so you were the Chief Minister of
Mysore now known as Karnataka. Thereafter, as everybody knows, you
occupied the responsible position of Lieutenant Governor of Pondicherry
and recently, until you resigned, you were the Governor of Orissa. Irrespective
of whichever position you have occupied, you have given credit to it and
have thereby earned a high reputation. For these reasons and because of
your legal background and because of your great experience, we regard it
as the good luck of this House that we have you as our Chairman. This
House and the honourable Members who compose it have their own ways
and sometimes their own mood. There is such an intellectual and political
equipment possessed by most of the Members that you will find a great
variety and enrichment in the phraseology that we use sometimes, but, on
the whole, you will find that we are a very reasonable and co-operative
lot. We expect from you and we promise to you that we will give you all
the co-operation and support in upholding, promoting, observing and
preserving the high standards of parliamentary procedure and parliamentary
life of this House.

Sir, | welcome you again.

Shri S. S. Mariswamy: Mr. Chairman, Sir, | deem it to be a privilege to
extend a warm welcome to you. You are not a stranger to the parliamentary
system of the country, as you have held with distinction various offices
before. With your good and varied background, | am sure you will enrich
this House by your wise guidance. This House, which was presided over by
illustrious leaders who were your predecessors, had set up a record for
impartiality and fairplay. The House had the opportunity of having great
and eminent scholars like Dr. Radhakrishnan and Dr. Zakir Husain and,
again, the great leader who stood for the working class, Mr. V.V. Giri, our
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former President, as the Presiding Officers of this august House. Your
immediate predecessor, a great legal luminary, Mr. Pathak, was adorning
the same Chair for the last five years. You have succeeded all these eminent
sons of this country. | wish you all success and good health.

I will be failing in my duty if | do not make a mention that we are
passing through very bad days. Our economy is in shambles and | am afraid
things, as they look, are not very bright. | do not want to strike a note as
a prophet of doom, but yet it is my duty to remind you, as well as the
Government, that difficult days are ahead. Sir, this is the House where we
reflect public opinion, their sufferings and troubles. It is not only our duty
to echo the feelings of the public, but also it is our sacred right to do so.
While discharging our duties as responsible members of the parties we may,
at times, in our anxiety express our views a little harshly which some
people might not like. During such occasions we want you to be more
indulgent to the Opposition than to the ruling party because we are in a
minority and also in Opposition.

As you know very well, without Opposition, no democracy will thrive
and if there is no Opposition no Minister and no Government would be
active. As a result, we will have nothing but a fertile ground for Fascism
to emerge. So, you will understand the importance of the role of the
Opposition parties and would be a little more indulgent.

There may be times when stresses and strains will compel people on
this side to be a little tough. On such momentous occasions, your wisdom,
fairness and generosity should be there to guide us on the right lines and
also direct the Government to be more serious. We want that your decisions
and guidance may be acclaimed with gratitude by posterity and upheld as
the tradition of Parliamentary Democracy.

Sir, there may be times when we may disagree from you but you must
appreciate as Napoleon once said that—

“The people to fear are not those who disagree with you but those who
disagree with you and are too cowardly to let you know.”

So, you need not have any fear about us, but you have to be very
cautious with the people who disagree with you but are too cowardly to let
you know that.

Once again, | welcome you to this august House and wish you good luck
and godspeed.
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Shri Bhupesh Gupta: On behalf of our Party in this House and on my
own behalf, | welcome you, Mr. Chairman, on your installation in the august
office of this House. You have today come to occupy a position in the House
which over the years has acquired a high distinction and a certain democratic
credibility, not so much as a result of the fact that the Chairman of the
Rajya Sabha happens to be the Vice-President of India as due to the
contributions which have emanated from the Chair in the conduct of the
business of the House. Indeed, your high office in this House has shone not
in any reflected glory but in its dynamic impartiality, its boldness, its
comprehension of the problem affliciting the nation and our people’s struggle
to remake our country and, above all, in its responses to the urges of our
toiling masses.

Mr. Chairman, it was my privilege to be in this House when your great
office was inaugurated 22 years ago with that eminent philosopher and
educationist, Dr. S. Radhakrishnan, in the Chair you, Sir, have now come to
occupy. In those days when the British Parliament, miscalled ‘Mother of
Parliament’ was uncritically adored in some quarters as a model to follow,
there were some attempts to make this House something like the House of
Lords in the Westminster, if only in the matter of functioning and procedure.
That the Rajya Sabha was the product of no heredity or royal prerogatives
tended to be forgotten by those for whom Westminster was almost a shrine
and May’s out-dated book on parliamentary practice a Bible.

But, Sir, it goes to the credit of our first Chairman and the Members
that they did not allow such anti-democratic tendencies to overshadow the
Rajya Sabha’s future. Step by step, the Rajya Sabha, through the leadership
from the Chair and by the efforts and struggles of its Members has fashioned
itself into a strident forum of our parliamentary institutions, despite the
obvious limitations arising from the manner of its creation and existence
and, if | may say so, the attempts on the part of certain authorities to treat
it as a mere show-window. | must, however, add that the late Prime Minister,
Jawaharlal Nehru, treated this House with great respect and shared our
strivings to make this House dynamic, lively and useful within of course,
the four corners of the Constitution. Our first Chairman, Dr. Radhakrishnan,
truly an independent, played yeoman’s role in building up the high tradition
not only of this House but of the Chair itself. Permit me, Sir, to wish him
speedy recovery from his present illness on this occasion. He won our
hearts not only by his scholarship, high vision but also by his good humour,
disarming smile and deep regard and affection for all Members, particularly
those in the Opposition. Sir, the image of the Chair in a parliamentary
institution such as ours rises with the Chair’s attitude of sympathy,
understanding and accommodation in relation to the Opposition. This indeed
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has been the Chair’s by now well-established as well as cherished tradition
to which, we hope, you, Sir, will add your worthy contribution not only to
uphold but to carry forward that tradition.

We know your path may not always be easy, but you can count on the
willing co-operation and goodwill of all of us. We gave that co-operation
to Dr. Radhakrishnan’s successors and your predecessors, Dr. Zakir Husain,
Shri V.V. Giri and Shri G.S. Pathak. You, Sir, have stepped into this office
at a very critical moment in our history when the worst ever economic
crisis since independence has overtaken our country, when the privations
and sufferings of the masses have reached the limit of endurance, when
the sharp struggles are opening out between the forces of progress, on the
one hand, and those of reaction, on the other, with the protagonists of
status quo and so-called pragmatism showing up their utter bankruptcy in
facing the grim challenge. Democracy is grievously threatened by the
combined forces of reaction, and these forces are ramified on either side
of the line that, in a parliamentary setting, divides the Treasury Benches
from the Opposition. Democracy, including its parliamentary form, is menaced
by the forces of neo-colonialism, monopoly capital landlordism and by an
arrogant and politically ill-bred bureaucratic brass which has only contempt
for Parliament and, last but not the least by rampant corruption to which
your predecessor, Shri Pathak, had rightly referred in his farewell address
to us the other day. | hope, Sir, you will take note of corruption not in a
valedictory performance but in your day-to-day functioning which begins
from today as the Chairman of this House.

Sir, the masses are struggling today against high prices, unemployment
and for social justice so long and so cynically denied to them. They are
fighting for a radical change of the social order which alone can save them
from the depredations of the exploiting classes and the nation from an
economic and political catastrophe. The Rajya Sabha today can justify
itself by giving language to the fighting urges of our down-trodden millions
and not by trying to sweep them under the carpet. The voice of the masses
echoed, heeded and respected here makes the House great and win it
popular esteem and affection. The House must mirror the life and struggles
of the masses outside and that must not be allowed to be clouded by what
goes on in the corridors of power elsewhere. The rapport with the toiling
masses is of paramount importance for the vitality and future of
parliamentary institutions and in this context you, Sir, are called upon to
play an important and creative role.

You, Sir, in your election appeal to us, expressed your sentiments for
overcoming age-old poverty and making “Economic inequality and social
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injustice” things of the past. You will agree with us that those objectives
can never be won except by the struggles of the masses. They can never
be advanced by serving the status quo or encouraging the policies that are
responsible for perpetuating economic inequality and social injustices.

In your appeal you have said: “l pledge myself to be worthy of the
confidence that you have reposed in me. | seek your goodwill and support”.
On behalf of my Party, | reciprocate by pledging our goodwill and support
to you trusting that your deeds will match in spirit and letter the profound
words of your solemn pledge. May I, in the end, congratulate you on the
assumption of the great responsibility in the service of the masses, democracy
and the nation for which impartiality, imagination and courage to displease
the vested interests in economic life as well as in the seats of monopoly
power are essential prerequisites.

Sir, once again | thank you and congratulate you.
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Shri Niren Ghosh: Sir, | rise, last of all, to welcome you. | extend to
you a warm welcome on behalf of my party and on behalf of myself as well.
As has been said earlier, you have been occupying various positions of
responsibility in the system of parliamentary democracy. But we have a



Felicitations to Shri B. D. Jatti 57

feeling that parliamentary democracy is being systematically eroded and is
being sought to be muffled. | have seen your predecessors in this office.
Though | have not been in this House as much longer as Mr. Bhupesh Gupta,
but | have seen in this office Dr. Radhakrishnan, Dr. Zakir Husain, Mr. Giri
and last of all, Mr. Pathak. So, over the great number of years, all through
this period, | have a feeling, | have a direct experience that the privileges,
conventions and traditions which this House enjoyed at the time of
Dr. Radhakrishnan, have been greatly eroded. That is my strong feeling.
I do not know whether all will agree with me.

Sir, 1 would like to remind you that Rajya Sabha represents the States
of India, that means the nationalities of India. And as such, | have a feeling
and | am firmly of the opinion that Rajya Sabha should enjoy equal powers
and privileges with Lok Sabha ... And the Constitution should be amended
so that the representatives of the States, i.e., the nationalities can be
directly elected to this House. That is my feeling. So, Sir, now we are
passing, as | feel in my long life, perhaps through the worst period in the
history of India, since Independence.

* * *

| hope you will maintain the traditions and privileges of this House and
seek to extend them further as these were during the time of
Dr. Radhakrishnan at least. . .

Sir, | warmly welcome you.

Shri Hamid Ali Schamnad: Mr. Chairman, Sir, let me on my own behalf
and on behalf of my party, Muslim League, whole-heartedly and sincerely
welcome you to this House which is the supreme legislative body of the
land. Late V.J. Patel, when he was elected to the Imperial Legislative
Assembly, declared, “I cease to belong to any political party or | belong to
all political parties”. That was the sense of impartiality, that was the sense
of justice that has been shown by that great leader. | am quite sure, Sir,
that you also would show that sense of justice and impartiality to all groups
and to all the parties that are here in this House. You have got wide and
rich experience as a legislator, as a Minister, as the Chief Minister of
Karnataka and also as a Governor. Now, Sir, as the Vice-President of this
great land of ours and as Chairman of this House, | am quite sure you will
be upholding the integrity and decency and decorum of this House and on
our behalf and on behalf of my party let me assure you, Sir, that we will
co-operate with you in upholding the integrity, decency, dignity and decorum
of this House. Let me wish you all success, Sir. Let God Almighty give you
strength and courage to do justice without fear or favour.

Thank you, Sir.
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Shri N. G. Goray: Sir, | am very glad to extend to you a wholehearted
and warm welcome on behalf of my party as well as on my own behalf in
this House. Sir, | think this is not the occasion when | should inflict an
erudite lecture on neo-colonialism and fascism or refer to the good old
days of Ramrajya about which nobody knows anything. We have to live in
the present. | can only say that so far as this House is concerned, we have
tried to maintain a tradition of dignity, of brotherhood and of justice. Sir,
I am quite hopeful that under your guidance this tradition will be maintained.
It is very necessary to be very careful about it because the days ahead are
likely to be very difficult and very turbulent. A great responsibility will rest
on the shoulders of all the Members of this House. There will be differences
of opinion, there will be conflict, there will be contradictions. But, Sir, |
have no inferiority complex because of the fact that | belong to a small
party. Also | have no doubt that those who enjoy the majority are in no way
less than me in their patriotism or in their good intentions for the welfare
of the people because, Sir, if | lose that confidence, as soon as | begin to
doubt their bona fides, | think there is no reason why | should sit in this
House at all. Therefore, so long as | sit in this House, so long as | participate
in the debates, the basic assumption is that it is possible to convince those
people who are sitting opposite to me if my arguments are valid and if my
love for my countrymen is genuine. That is how | work, Sir.

Sir, | hope and trust that the traditions that have been set by your
illustrious predecessors will be upheld by you. | am quite sure, Sir, that in
your case appearances will be deceptive: You have a meek and modest
exterior but | am quite sure, when occasions arise we will find that you can
be firm and you can be decisive. | hope, Sir, you will be firm and decisive
in upholding the fine traditions of this House.

Thank you, Sir.

Shri K. Nagappa Alva: Respected Chairman, Sir, it is with pleasure and
happiness that we welcome you, the Vice-President of India, as the Chairman
of Rajya Sabha. | am sure, with your vast experience of over 30 years in
public life and having served the country in different capacities, you will
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conduct the business of this House ably, upholding the great traditions. You
are a man of character; you are personification of simplicity and humility;
you are an integrated personality. Devotion to duty and devotion to God are
the two vital characteristics of your life. My greatest satisfaction is that at
this critical and difficult period of history of this sacred land the one who
has grown up in stature with spiritual strength has become the Chairman
of this House of Indian Parliament. | wish and pray for your success as
Chairman of the Rajya Sabha and Vice-President of India and greater success
in your life in the years to come.

Shri Godey Murahari: Mr. Chairman, Sir, without taking much of the
time of the House let me welcome you on my own behalf and on behalf
of the other Members also to the Chair. Sir, | have been assisting your
predecessor also in this onerous task of presiding over this House and
I know, Sir, that when you come on the first day you begin with some
amount of nervousness; that happens to everybody because | remember
when | first took over the Chair | had the same kind of nervousness and
most of the Members | suppose probably felt that being a very meek and
soft type of man | might or might not be able to conduct the proceedings
of the House. Sir, once you sit there you know what to do. It is with
firmness and fairplay that you have to conduct the House and once you sit
there | am sure you will do it. It is not just the Rules of Procedure that help
the Chairman. Oftentimes we have to skip the Rules of Procedure and cast
a blind eye to it because Members also digress from the Rules of Procedure
but then that is all in the game and the main purpose of each Member
trying to put forward his point of view is to reflect the trials and tribulations
that the country is facing today. There are various issues, various problems,
that country faces and it is but natural that Members, whether they be in
the Opposition or on the Treasury Benches, try to reflect the aspirations of
the people of the country and in doing so at times it is possible that a
Member feels agitated or a little perturbed with what is going on and
reflects it in a very heated type of argument but, Sir, once you know what
the Member is about you will also know how to deal with the situation.
I know you have had experience not only as a Minister, as a Governor but
also as a legislator and you have known politics in this country. You have
dealt with politicians and you will be dealing with politicians in this House
also. Therefore, it will not be difficult for you to know the minds of the
Members and to deal with them and to act with fairness. fairplay and
firmness in upholding the good traditions that this House has always upheld
and to blaze a path which will enable you to endear yourself to all sections
of the House irrespective of party or politics. Sir, you would have had an
inkling of what the Members think because even while welcoming you some
of the Members had used the occasion to refer to their own programmes
and policies and their own political philosophies. And that | think was in
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a very subdued tone and in the days to come you will see how it expresses
itself in more exuberant forms. | know that with all the rich experience
that you have you will be able to endear yourself to all the Members of the
House and keep up the traditions that we already maintain.

With these words, Sir, | welcome you to the Chair.

Mr. Chairman: Friends, | thank you all for your kind words of welcome.
| feel overwhelmed with gratitude by this signal mark of your confidence,
but, even more than gratitude, | feel the heavy responsibility and burden
of this high office. | am, however, confident that in lightening my labours
| can count upon the rich legacy | will be inheriting from my illustrious
predecessors. While doing my duty and discharging my responsibility, it
shall be my constant endeavour to follow the guidelines laid down by the
galaxy of distinguished men who have occupied this august office before
me. In this task | shall require the co-operation of you all and | hope and
pray that | may continue to enjoy, in abundant measure, the same love and
affection of you all. | can assure you that | shall strive to deserve it and
to be fair and impartial under all circumstances.

Friends, | should like to say a few words about my special predicament
today. | seem to be at a disadvantage in comparison to my predecessors in
one respect. Whilst all of them had ample opportunities of meeting you and
getting to know you at a personal and social level before assuming the
responsibilities of Chairmanship, circumstances beyond my control have
denied me that opportunity. As you are aware, | was sworn in as Vice-
President of India just today and | had to come straight to this House to
conduct its business. You will, | hope not allow this fact to stand in the way
of establishing mutual intimate relations. | hope to make amends for this
shortcoming by meeting everyone of you during the next few days.

We are pledged to the democratic way of life and have adopted its
techniques of discussion, persuasion and compromise. Under the guidance
of Parliament, we have laboured for the fulfilment of the objectives laid
down in our Constitution, viz., to secure for all our citizens social, economic
and political justice. Democracy signifies a temper of mind, a sense of
humility. A true democrat must subject himself to frequent self-examination.
It is only such self-scrutiny that will save us from feelings of infallibility and
vanity, which are utterly inconsistent with the democratic spirit. In a
democratic form of Government, we all subscribe basically to the main
objective laid down in the Constitution and may differ only as to the
manner in which the objective is to be reached. The plan of action of every
party has necessarily to conform to the constitutional imperative of securing
social and economic justice. The party programmes may only differ in
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regard to the methods to be employed, the paths to be chosen and the
pace at which progress is to be achieved. Let us, therefore, put our shoulders
to the wheel and strive unitedly to make a success of this exhilarating
experiment in which we are all engaged. | look to you all for your valuable
co-operation. For my part, | repeat that | shall strive to be fair and impartial.
| do hope that, with your co-operation and goodwill, we will ensure a
standard of debate, conducted with dignity and decorum, which would
ensure the smooth working of this House, and through this means, the due
attainment of our national goals.

I thank you all once again for your affectionate welcome.



Shri M. Hidayatullah
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The Prime Minister, Shrimati Indira Gandhi: Mr. Chairman, Sir, | offer
my sincere congratulations to you on behalf of the Members of this House
and on my own behalf. A wise provision in our Constitution requires the
Vice-President to be the Chairman of the Rajya Sabha. It is our good
fortune to have had men of the highest character and standing as our
Vice-Presidents—scholars with vast experience in different spheres of national
activity. You, Sir, are a jurist of great distinction and have held the highest
judicial office in our country. To you, law is not merely a set of decrees
to be enforced and obeyed, but the articulate conscience of our nation. It
is well-known that your concern was to ensure that laws fully reflect the
imperatives of human justice no less than the eternal varieties of truth and
freedom. Your pronouncements from the Bench have taken note of the
aspirations of our people. We can be sure that your rulings from the Chair
in this august House will be imbued with unswerving devotion to principles
and proprieties. The two Houses of our Parliament are like two halves of
the country’s legislative heart. Members may be elected to the two Houses
in different ways but in dedication to national welfare and the desire to
redress the common people’s difficulties, neither House would yield to the
other. The Council of States is perennial while the House of the People is
subject to dissolution and re-election. Thus, between them, the two Houses
give us the advantages of continuity and change. We are indeed privileged
to have a person of your eminence, experience and social vision as our
Presiding Officer, | assure you of fullest co-operation.

we ¥ faugy & Far, $ft T o7 AT W=IeR gurafa i, H foqar &t i)
Y AT W HLl § iR TR A= ol g1 Jafy 9% ueen 8 THT ¥ w@
foh HeT & WIfd o1 A BH % hE WEH o1e HeT bl SAHTRA L hl e fgen
¥ R foore @ & w § fauer & oo g @Rl w1 IR A &R = w9 4
SO SR H, MU BIfdh WA Al § 3R A= ot g

H gwerar § fo 7R fod g% divma &1 9@ ® R e Sian safem Sife fondt wma
W F AR A g F TIH W @R I8 S 39 TS I UM T | I Y
g % S A 9 €, S 9 yeR A FrEiwfer @t o gumEs e § sl
et i ¢ et H1 W AR Wl €, $H YRR ¥ faud Hed & g fuae’,
Tk TT HT 78] IR TS [T HT FUafd F S e o € 1 3o o eeR

64



Felicitations to Shri M. Hidayatullah 65

B Y, AT ¥ SR SHar S g iR SAenietell i e § W@, B 3E ol
HI A H TR IRl i % w9 H FE gefed e €, 93 favew ®
SH WE § 9 W T I H o i § fau ok oot oIk | eueRt qm
SMeaTTA <1 § fof A WE 9 ofvet quf wean faerm fS9d o o1 gars &9 9
TH 9GS i FHEAR! H HErfad 9 Geh | Y=g |

it et urEaT I wurdfa S, § 10w ga it oIk ¥ SR Tt oIk & 3w
TEdl HX % FAMG U8 W A TR F A R o=reng O g1 g qu favars
T T o9 33 Tea o1 TRAT Y T&N T | 6T & R hl Aok S He<d i FqGEAT |
H S § for oy a2 srgyel omeHt € SR o W it watew =Ardifern % g
AR ® G S| 39 U8 F AU A7 IS Wed &I 9@ © Wiehd aei S o6l erdt
- T T Y T FEd H ST H o e T o fa o §
Trer § R @i SRl S R ST 3§59 gEd fee @ ot € 1§ eent favara
e € foF 3 St T Y SR A SR ST S A ST - Fe S, S
e g A ff FB e W iR 57w fF S ew A fadt <@ 6§ ST
gfa off SR WE § = N1 9 AR W I &, AfhA T8T 1 Fuafaa wE
3R @R # = = g9 39 SFl H ek e © | TRl T A9 f § fa
& 2 @l T g faverd ® o o WaR & Wy a1 = w8 € Aafe @y g 9w
off T@1 SN T o foRiet g@ % Wy ot %W =E wa § ) Fe @ ot W 38T
fS7eh S o= o | S9! foahd &1 Fehel ¢ | 98 T e § Tet fegem &
FH-HM T g @ gu § iR o9 W Ul dudE W ysfa € sHe R A
iR w1 %, T & <@ €1 & 8 oof & U &1 Tewd g IR B o of § S qw@n ®
3ITH YR R IE Hg Tohdl 5| G YU favary § fo smuent St orqva ©, o9 S
et ¥ SR ST TRt STYeRT Fg A Hish Ao ¥ 36 foha ¥, 36 gR 9 iR 39
HIVE | 39 WS H QU A THrT | 39 9R Weal & W H IR WA B g
q SO Wl A SR W YU-YU WA S K T2 odl 7

oft Teit T womafa meeE, § foRieh <ol i SR ¥ S 3T T i SR H ST
g @rma #a €1 H 9Ha1 € foh o9 T % U g Afed € 1 9w §
el AT TH AN hl IE HeT foh 3T 39 HeA & iR &k 91 & 9gd ¥ 9ewl &
R ot W® T 1 9% 39 U 1 Wi @1 ® R 89 § ugdl €. UM iR 2. SRt
O i1 39 USH % [Afd o A HME H Gk §, 9 ot weft st w oA H eent
7g ot e =Tedl § & faleht <o yeIites ugfa &1 wk e o © ol 9 «m
Th T2 A F9 fag=i &1 79 €| 89 T giefieRaq grget § Jshia & 7 |
sofae dfgum § 9 fagia afvla § f g9 o yoidifas Ifer Saeast 99 &)
fegeam & s & =ed 1 g € 5 37 fagral % W 9R ged 6 faveard
B A oifee, 39 fagra @ ws o St g2 § A1 g9 o i fadedt < | € g2
F HM A & 1 AR g8 TSR T T o9 gl I T W A |

* * *




66 Welcome Honourable Chairman

& A S foe 3@ # ¥, § I g9 % WSl § Fed d9ndl g gH @
U2t R AT Tl i TSR ogd Wil Ty g9 | S faeh 5 & 9o ¥,
T TS HIE e TeeT wd € S o dudia ugfd % oER ®, § 9w e
T § o 39 39 T I AR H H, T R AW 6 @ H 6 A, To
W TN @ & AT 9 AR e w1 § R o g # oIk § iR faded
Tal W SR W IR GO FEAN < T AER] Rl B

Dr. (Smt.) Sathiavani Muthu: It is very pleasant duty to express my
felicitations on behalf of the All India Anna D.M.K. in the Rajya Sabha on
your assuming the distinguished Chair of this august House of the Parliament.
On this occasion, | cannot but marvel at the validity of the Indian democracy
which never failed to throw up such eminent persons in eminent positions.
Sir, from the record of your brilliant career in the service of our glorious
country, | derive a sense of satisfaction that the Chairmanship of the Rajya
Sabha has been placed in such an eminent hand of our glorious motherland.
Sir, you have been elected by consensus amidst all the controversies. It is
not only a great tribute to your head and heart, but it is also that they
should throw away their controversies in the national interest. When |
speak about your outstanding personality, it is not merely on account of
convention. | speak about your eminent personality keeping in mind your
career of more than 40 years as an eminent jurist and as the Chief Justice
of India. Sir, you had been the acting President of India in 1969. The
Chairman is the custodian of the rights and privileges of Members of this
House. | assure you, Sir, that we extend on behalf of our Party, our full co-
operation and expect that our rights and privileges will be safeguarded in
your hands. | would like to extend also my Party’s co-operation to maintain
the dignity and decorum of the House and to maintain the traditional glory
of this House.

Shri Bhupesh Gupta: Sir, | rise to extend to you on behalf of our Group
the felicitations of the Party, | represent in this House.

Sir, you have come to occupy the Chair which was once occupied in the
formative days of this House by Dr. Radhakrishnan, who made the unique
contribution, shaping the genius of this Institution to which you have the
honour to belong. He was followed by other men of eminence in public life
like Dr. Zakir Husain, Mr. V. V. Giri and others. And, therefore, Sir, we would
expect the high traditions under their leadership of the House will be
upheld and carried forward by you in the days ahead. You have the unique
distinction also of presiding over a House in which the ruling party by a
mischance of Constitution and democratic anomalies and otherwise happens
to be a party of minority with barely 71 Members at present not even one-
third of the total strength of the House. Sir, this is not merely a contradiction
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in the make up of the two Houses, but a contradiction that reflects the
political life of the country. In the past, Sir, we had the experience of the
majority on this side of the House being ignored and neglected because the
Government being a minority, thought that we should not be given due say
or due place in the working of the House. You have even now certain things
passed by the majority but disregarded by the Government that occupied
those benches. It is an irony now and interesting and exciting that those
who were with me on this side of the House constituting the majority now
have gone to the other side carrying the tradition of minority there. And
I do hope. Sir, neither you nor they, having learnt from their own bitter
experience of the past will ignore the majority opinion in this House. It is
not an issue of minority and majority only. Sir, we expect that the majority
should be heard subject of course to the constitutional limitations and
inhibition. Sir, besides you are also presiding over a House which is soon
likely to undergo certain changes in the composition.

* * *

Finally, Sir, what should | say in your praise? It is customary to praise
the Chair. And, it is sometimes also customary for the Chairman to praise
the opposition. | need not exchange such needless courtesies. You are a
man of eminence. We have disagreed with you. Sir, when you held that
property is not a fundamental right. In some other situations also we
respectfully disagreed with you. Now, happily, we have come to a situation
where property is held to be a fundamental right. These fundamental
differences should be understood and their connotation properly drawn.

Sir, you will, no doubt, extend to the ruling party the rights and privileges
that are due to them as the ruling party. Equally, we would expect that you
would extend to us the same rights and privileges that are due to us as an
opposition; all the more so because we constitute the majority in the
House. Sir, our counsel, our wisdom had been shared only a few months
back by them and | hope they have carried some good sense with them.
| say this thing because the Treasury Benches are corrupting benches. Good
men become bad but bad men never become good. That is our experience.
So, Sir, | hope under your guidance we shall all behave according to the
highest standards of democracy.

Sir, time has come when we need vigilance for our democratic
institutions. Time has come when we need renovation of them. Time has
come when we must see that the requirements of democracy and social
justice for the people have precedence over the so-called precedents,
May’s Parliamentary Practice and other things like that.

Sir, | may say one thing in the end, namely, that one of the reasons for
the great success of Dr. Radhakrishnan in this House was that he never read
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the Rule Book. | can tell you that he had read many books. He was a
voracious reader. But one thing he realised namely, that he would be losing
his leadership, initiative, his own genius and talent and scholarship and his
capacity to carry the House with him, if he looked into the dried rules and
procedures of the House, or, for that matter, into the May’s Parliamentary
Practice. He responded to the promptings of life, demands of democracy
and wishes of the people and to the extent he did so he rendered a great
service to the House and to the nation. | do hope, Sir, that you would
emulate the great example which your forebears left for you. We shall give
you all our cooperation in the interest of democracy and for enhancing the
prestige and honour of this great House.

Shri P. Ramamurti: Mr. Chairman, Sir, | join all the Members and leaders
of the various political parties in welcoming you to this House. | do not
want to refer to extraneous matters while associating myself with what
comrade Bhupesh Gupta said about your predecessors. | would like to point
out, Sir, that you have a heavy responsibility in this House. | would like to
remind the ruling party that after all they represent 42 per cent of the
electorate; they do not represent the majority of the people of this country.
Therefore, as far as this House is concerned, though you have been
accustomed in other courts to legal debates on the interpretation of various
clauses of the laws that have been enacted by this House, the Parliament,
| want to tell you, is not only a legislative body enacting legislations but
it is also a watch-dog of the doings of the executive. Many Members of this
House are extremely perturbed at the way in which executive is assuming
more powers to itself and subordinating Parliament to the executive.
Therefore, Sir, whatever might be the rules, whatever might be the
procedures that are laid down, it is necessary for you to take the traditions
forward and to see that the Parliament really acts as the watch-dog of the
executive and prevents the executive from carrying things down. Therefore,
it becomes important that opportunity must be given to the opposition
Members here to raise important questions of policy, important questions
on the activities of the executive so that we really act as the watch-dog
of the executive and do not allow the executive, running the Government
in their own way without the wishes of the Parliament. That is a very
important question that | would like to stress upon here.

Apart from that, as | said earlier, Parliament will have to reflect the
struggles and the aspirations of the common people in this country and
from time to time we would be raising the issues that are today agitating
the minds of the various sections of the working people of this country and
I know that time for it will have to be given by the Government. But |
would look upon you to see to it that the Government agrees to give time
for all important questions affecting the common people, the various sections
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of the working people in this country who are struggling for a better life
and their struggles have got to be reflected in this House and | hope that
you will compel the Government to give sufficient time to all those questions
to be raised and debated upon in this House so that the common people
feel that this Parliament is really the custodian of their interests that it is
a Parliament which reflects the real aspirations of the people and which
debates upon their problems and it is not debating something with which
they are not concerned. Therefore, Sir, | look to you to carry forward the
traditions that have been created by your predecessors, particularly by the
first incumbent, Dr. Radhakrishnan, and see to it that Parliament really
reflects the entire aspirations of the people of this country.

Once again | associate myself with all those people and | would like to
point out to you that in this work, you can depend upon our fullest
cooperation.

Thank You.

Shri B. V. Abdulla Koya: |, on behalf of my party, Indian Muslim League
and on behalf of myself, have great pleasure in congratulating you and
welcoming you, Sir, as the Vice President of this great country and also as
the presiding officer of this august body.

Sir, you have proved yourself as one of the eminent jurists of this
country and | am sure that you will be able to prove yourself as one of the
eminent custodians of democracy in this country.

I wish you success, Sir.

Shri V. Gopalsamy: Sir, on behalf of the DMK Party | extend my warmest
congratulations to you. | have great pleasure in associating myself with the
sentiments which have been expressed by our honourable Prime Minister
and other distinguished Members of this House to felicitate you on your
election to this high office of Chairman.

Sir, 1 am very glad, you have come to preside over this august House
at a crucial time in our country’s political history. All of us are aware that
in our country, there is a fresh awakening and a new found confidence that
our foundations of democracy are as strong as they should be and that
under the leadership of our honourable Prime Minister, our country once
again will resume its march in the right direction. | and also my colleagues
feel extremely happy that at this moment we have, with us, you who have
the unique and unparalleled experience in tackling the problems of law and
justice. Sir, you have presided over the Supreme Court of India with dignity
and honour. While keeping the dignity of your office, you did not miss to
take note of the problems of the people. Sir, right from your Lincoln’s Inn



70 Welcome Honourable Chairman

days, you have shown great interest and understanding of the problems
facing our nation. Your works as President of the Indian Society of
International Law, as executive member of the World Assembly of Judges,
your lectures in memory of Lajpat Rai and Feroze Gandhi, your publications
on “Democracy in India and the judicial process” and also on “The South
West Africa case” are well known and appreciated throughout the world.
I am sure and confident that you will preside over this House with a deep
sense of commitment to do justice to all. Once again, on behalf of the
DMK, | congratulate you, Sir.

Shri Dinesh Goswami: Mr. Chairman, Sir, on behalf of the Independent
Members of this House which constitute a substantial number and which
may influence the voting pattern of the House to a great extent in the days
to come. | associate myself with the sentiments expressed by my colleagues
felicitating you. You have occupied the highest seat of justice in this country.
But the atmosphere in which you have worked in the Supreme Court and
in the Hight Courts will be vastly different from the atmosphere which you
have experienced here and about which some indication was given by
Mr. Bhupesh Gupta when he said that you must not look to the Rules Book,
but you should be guided by the mood of the House. | know, Sir, as the
Chief Justice of the Supreme Court, you will find it extremely difficult to
depart from the Rules. But | hope you will also carry this in mind that this
House reflects the mood of the country. Parliament reflects the mood of
the country. Parliament reflects the mood of the people. Whenever the
House becomes turbulent, it is not because the Members are turbulent, but
because the atmosphere in the country is such that the Members feel
agitated. To a certain extent, you cannot depart from looking to the Rules
Book. After all, we know from our own experience that the judicial
interpretation of a particular statute depends upon the conscience of the
judge also. Therefore, | hope, you will interpret the Rules in accordance
with the atmosphere prevailing in the country and in accordance with the
mood of the House. Sir, | assure you our fullest co-operation and we have
no doubt that under your able guidance and leadership, both the ruling
party and the Opposition will get its due share and will get equal treatment
from you.

Mr. Chairman: Madam Prime Minister, Mr. Leader and other honourable
Members, | am overwhelmed by the kind words in which you have welcomed
me to this office, and | am very grateful for the assurance to me of co-
operation in my difficult task, a task to which | am completely new. After
nearly 25 years of life as a Judge, | went into retirement for over eight and
a half years but the confidence expressed by all political parties in India
foreclosed my own choice and | undertook this burden. The gesture of
confidence, which was then made and now reaffirmed encourages me and
puts me at ease.
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I can only renew my pledge of equal and respectful treatment to all of
you and in return | crave your indulgence. When | make mistakes you must
put them down to ignorance and not to any design. On my part, | am trying
to learn and learn rapidly all that will be required of me.

Some of you are already known to me from before and | hope to make
the acquaintance of others very soon.

Parliament representing the people faces today more problems than it
ever did before. The country relies upon the wisdom and energy of the
leaders it has chosen and it behaves us all in this House to discharge the
trust placed in us by our country. Today, we have the pressures of our ever-
increasing population, of inflation, of short supply of commodities which,
added to the almost unbearable cost of oil supplies from abroad, makes our
economic front gloomy. There is then the presence of danger on our borders
which in recent days is giving us anxiety. These are matters which are going
to engage your attention. These problems have a solution if we can pool
our thinking and the country looks to us to devise the means to overcome
all of them.

We have no time to lose if we are to come through successfully from
our difficult problems. The time is, therefore, for action. We have chosen
a democratic way of life which allows free expression of opinions and
exchange of views. It also admits of differences and contradictions. But the
problems | have outlined above must have their solution and the true
solution can be found if we can look at the matter from the country’s point
of view because what is good for the country seldom admits of doubts and
difference. We must, therefore, apply ourselves to this our task with
determination to act and to act quickly.

Friends, thank you for the confidence you have expressed in me and
| assure you that it has not been misplaced. Thank You again.
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The Prime Minister, Shri Rajiv Gandhi: Mr. Chairman, Sir, | would like
to congratulate you and welcome you as Chairman of the House. You come
to this Chair in the long line of distinguished Chairmen, starting with
Dr. Radhakrishnan. And you bring to this Chair a dignity and honour which,
| hope, will keep the Rajya Sabha at a higher level and maintain a high
dignity that the Upper House needs. The Rajya Sabha is traditionally known
as the House of Elders. But we see the age becoming younger and younger.
And | know, Sir, that you too are mentally very young and alive. And this
will go well with the House. We look forward to a long co-operation with
the Opposition and with yourself, Sir, in the Rajya Sabha.

Thank you.

Shri Dipen Ghosh: Mr. Chairman, let me take this privilege of associating
myself with the Prime Minister of India to congratulate you on assuming the
august office of Chairman of Rajya Sabha which was held by eminent
personalities like Dr. Sarvepalli Radhakrishnan, Dr. Zakir Husain and others.
Prior to your assuming this august office, we saw you as a very prominent
member of the Union Council of Ministers handling very important portfolios
like Finance and Defence. Basically you are a politician and so are we, and
from that point of view we are on the same wave length. We know each
other’s requirements and it is, therefore, expected that a better
understanding will prevail between the ruling party and the Opposition
through you as the Chairman. You know better than me or anybody else
that the major task of Parliament is to reveal the truth about the functioning
of the Government to the people. And here lies the importance of the
Opposition, and | hope the Opposition will be allowed to play that important
role in the functioning of the largest democracy in the world. As Marxists
we believe that progress takes place through contradictions and if one side
of the contradiction is nipped, then, progress will be thwarted. Therefore,
| expect that Opposition parties will get a better deal from you as Chairman
in ensuring that progress takes place.

With these few words | congratulate you once again on behalf of my
colleagues belonging to the CPI(M).

Shri R. Mohanarangam: Mr. Chairman, on behalf of the All India Anna
DMK | associate myself, with the Prime Minister of the country and my
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colleague and Leader of the Opposition, Mr. Ghosh, in congratulating you
on assuming the Chairmanship of Rajya Sabha. My relationship with you is
very, very sentimental. | know you for the past thirty years when | was
studying in college and | am your voter and you are my representative.
| voted twice when you contested from South Madras Constituency in Madras.
Whatever task was entrusted to you, you did it to the satisfaction of all.
Whenever | pass through the industrial estates of Tamil Nadu, whenever
| pass through the industrial estates of Ambattur or the industrial estates
of Avadi, each and every owner of the estates would say, Mr. Venkataraman—
familiarly known as RV—is responsible for the industrial development of
Tamil Nadu. You have travelled throughout the length and breadth of the
world. During the freedom struggle you were imprisoned for more than two
years. All these things made your way up to this high post of responsibility.
I was holding a certain post in my State and whenever | conducted any
meeting or any programme, | would remember Mr. RV on almost all occasions.
It is not an exaggeration if | point out one thing. Let me tell you what
happened just two or three months before when | was conducting interview
of a lady of 40 years of age who came along with her daughter to obtain
my signature for a passport. After obtaining my signature for a passport,
the mother told the daughter in Tamil, "Tatai kitte chollu”—which means,
take leave of the grandfather. Till that moment | was under the impression
that | was young and energetic. Only when that lady asked her daughter
to get permission from her grandfather did | realise that | had grown old
enough to be a grandfather. Sir, even aftar reaching that age of grandfather,
still you look like a bridegroom.

Secondly, Sir, you were the Industries Minister of our State. You made
Tamil Nadu as number one in the map of India. It has developed industrially
to that extent for which you were responsible. When you were the Finance
Minister of this whole country, you have considered almost all the States
right from the lofty peaks of Himalayas to the sacred shores of Kanyakumari
as one. You have done very excellent work for the betterment of this
country. Now, you are here. Sir, | am not asking you as your voter or as one
of the people of Tamil Nadu State to give me preference or consideration.
But, in fact, | will try to catch your eye. But sometimes even this size of
a man cannot usually catch the eye of the Chairman. Now, | personally feel
that you would definitely take up the responsibility of giving that preference
for a person who comes from this side. Sir, some consider me that neither
| belong to the Opposition nor | belong to the treasury benches. | do not
know why is it so? But | will tell you. Sir, that | belong to the ruling party.
Whenever they bring forward good things, and whenever some controversial
things come up here | will take up the role of the opposition party. My role
is like that. Sir, what | would infact tell is that you are a man who will
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consider every thing neutrally. That is why, Sir, on behalf of my All India
Anna DMK Party, on behalf of our Members, | again congratulate you on
assuming the charge of this Chairmanship.

Shri M. S. Gurupadaswamy: Sir, it is a matter of great satisfaction to
me and to my colleagues in my Party that you have been elected as the
Chairman of the Rajya Sabha. Sir, my contact and association with you has
spread nearly to three decades. Sir, you and | worked together in the First
Lok Sabha in 1952. Since that time to this day, | have watched you at close
quarters and also at a distance, and you had occupied places of power both
in your State and also at the Centre. Sir, power and humility do not go
together always. To use a Marxian phraseology, power represents thesis and
humility represents anti-thesis. In your case, | find a synthesis of both.
While in power, you have been humble. Sir, till the other day, you were in
power, you enjoyed power. Now, you have shifted from power to status. You
have shed power and occupied a place of honour now. You have not only
become the Chairman of this House but you have also become the
Vice-President of India. You are the Vice-President, Sir, without vice, if
| may say so .

Coming from me, you know what | mean. Sir, the majority in a
parliamentary system, has a right to rule. The minority, the Opposition, has
got a right to oppose. And it is for you to balance the two. In the
parliamentary history of our times, we are facing a number of difficulties.
We are in the most trying times of our history, if | may say so. As Presiding
Officer of this august body, you have got a great responsibility. | am sure,
you will exercise this responsibility with dignity, with decorum and to the
satisfaction of all of us.

Sir, while exercising your authority here, may | make a request? You can
give your ears to the other side of the House, not your eyes. But you must
give your eyes to this side of the House. | am hopeful, in your dignified
presence, the deliberations of the House will achieve a new level of dignity.
| am also sure, in your presence, we will be establishing innovations, new
and healthy innovations. You should prove to be not only a dignified Vice-
President and dignified Chairman of this House, but also an innovative and
vigorous Chairman of this House.

The young Prime Minister is here. May | request him that Rajya Sabha
should be restored to its pristine glory, which it enjoyed once? It should
achieve a new status. While the Lok Sabha performs its duties and
responsibilities as representative of the people, the Rajya Sabha should
perform its duties and responsibilities as representative of the States, in a
federal structure. And it is we, who should be the guardians of the rights
and privileges of the States of the Indian Union. May | hope and trust that
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the Prime Minister and you, Sir, will give heed to this and whenever there
is time, we should devote this time to discuss various subjects which are
not discussed in the other House? This is what we have been pleading with
the Chair all along.

Sir, in the end, on behalf of my party, may | compliment you and may
I wish you well as the Chairman of this House?

Shri Jaswant Singh: Mr. Chairman, Sir, it is my privilege, on behalf of
the Bharatiya Janata Party, to welcome you as a member of our fraternity.
For the last four years, you sat opposite us, across the well of the House
and we did our best of discomfiture and irk you. Your elevation as the Vice-
President of the country and as our Chairman is a just and due recognition
of your long public life. A distinguished public life brings you to occupy this
Chair which has been occupied by very distinguished Indians. You are perhaps,
the first Chairman of the Rajya Sabha and the first Vice-President who
comes from public life. In that sense, you are nearer us in as much as the
knitty gritty of politics is concerned. And you are far removed from us
because of the distinction of your office, the very Chairmanship that you
presently and rightly occupy. We congratulate you on this.

As Chairman you are the custodian of the privileges of all of us Members.
Your authority as the Chair is cumulative authority of the House and of
each of us as Members of this distinguished Assembly. We repose this
authority in you, Sir, as our custodian, in full faith and in full confidence
that in your hands that privilege, as Members of this House, is safe.

I would like to join the honourable Prime Minister and other Members
in the Opposition in welcoming you, congratulating you and wishing you a
distinguished, enjoyable and only at times irksome tenure as the Chairman
of this House.
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Shri Parvathaneni Upendra: Mr. Chairman, Sir, | rise to add my own
voice and the voice of my party colleagues in congratulating you on your
elevation as the Chairman of this august House and also as the Vice-
President of India.

Sir, you bring to this august office a varied experience in the
administration, in the legislature and generally in public affairs.

You have been a Minister in the State and the Centre also for a long
period. Sir, being a Minister will be both an advantage and a disadvantage
and the proceedings in the House can be influenced to a certain extent.
Since you have worked as a Minister, you know very well how to bale out
the Ministers when they are in trouble, as you have just now done in the
Question Hour. And being a Minister you also know how the Ministers dodge
or try to dodge and here we need your help. | hope you will come to our
rescue whenever a Minister tries to dodge the House or mislead the House
and catch him in the act and help the House also.

Sir, with your experience, you will no doubt be a friend, philosopher
and guide to all the Members here, particularly to the young Members to
whom the Prime Minister has rightly referred. This House had never seen
so many young members in its history and | hope the Prime Minister will
ensure that more and more young Members will come to this House in
future also.
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Sir, all our privileges are in your hands now. Democracy flourishes when
the system of checks and balances functions well, as you very well know.
We are happy that the Prime Minister has started well in trying to enlist
the cooperation of the Opposition. We are ready to reciprocate the same
provided the Government and the Prime Minister genuinely act upon their
desire and assurances.

Sir, | do not expect you to be partial. But anytime you feel inclined,
be partial towards this side because we need your protection.

And lastly, if you allow me a little frivolity, the Chairman's functioning
is often guided by whether he is suffering from spondylitis or not because
you have to turn your head to the left, to the centre and to the right.
When | came here first and saw my seat | thought | was very fortunate in
just being before the Chairman. But unfortunately | found that your
predecessor always looked to the left or right and never to the centre. So
if you suffer from spondylitis, | am at an advantage, but | will request you
to look to all sides and see that justice is done to all the sides.

Sir, | wish you all success in your assighment and wish all of us better
luck during your tenure. Thank you.

Shri Murasoli Maran: Sir, today it is my privilege to join honourable
Prime Minister and other honourable Members in welcoming you and
congratulating you. We are pleased that a son of Tamil Nadu has been given
an opportunity to serve as the Vice-President of India and the Chairman of
the Council of States. It is a fitting tribute bestowed upon you for your long
and distinguished career in public life. Sir, throughout our career, you have
exhibited sobriety and wisdom coupled with extraordinary courage.
Mr. Dipen Ghosh said that the Opposition wanted a better deal. | am sure,
Sir, we will get it from you because, having been under the shadow of
Mr. Kamraj you had the courage to oppose the Emergency; you did so by
writing bravely against the Emergency in the front-page article of Swarajya
founded by the great Rajaji, when you were its Editor—though you supported
it at a later stage. Sir, you know the pulse and the anxieties of the Opposition
because, if | may say so in a lighter vein, you were sitting as an Independent
Member also in the Lok Sabha for a short duration during Janata days.
Therefore, | have no doubt that you would be even-handed in running the
affairs of the House, because you know the mood of the Opposition also.
In Tamil Nadu, because of your political skills, you are called a great
Chanakya. In fact, the playground of Tamil Nadu has lost its best player, but
what Tamil Nadu has lost is a gain to the Council of States.

Sir, you have got legislative experience for more than a quarter of a
century—in the Constituent Assembly, in the State Legislature and
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in Parliament. | am sure you would run this House with extraordinary
ability. I, on behalf of my party, offer you, Sir, our best cooperation.
Sometimes, in this House we may have to test your eardrums and that too
during the Zero Hour. Our previous Chairman used to run away from the
scene the moment the clock struck twelve. | am sure, as the honourable
Prime Minister has put it, you are young in spirit and | think you will stay
with us during these testing times. Thank you, Sir.

Shri S. W. Dhabe: Sir, on behalf of the United Association of Members,
the constituents and independents, | join the honourable Prime Minister
and other opposition leaders to felicitate you on your election as the
Chairman of this House. Sir, we have seen politicians presiding over this
House and also a judicial person, your predecessor, Justice Hidayatullah.

The august office of Chairman requires that not only he must balance
the views of the different political parties but also bring impartiality in the
discharge of his functions towards all the constituents who are here. Sir,
we have also seen you, as my friend rightly said, defending the Government
as Defence Minister and also as Finance Minister very ably and many times
disarming us with the answers and clarifications which you used to give us.
But now your role is entirely different. As soon as you occupy the Chair,
the august office, you are free from political affiliations or political parties
and whatever views you had propounded as a Minister.

Sir, it is expected that this House will be able to discharge its functions
smoothly under your leadership and also | hope the high traditions and
conventions built in this House over a long time will not only be maintained
but also restored to their own glory. On behalf of myself and my friends
I wish you all success in your tenure as Chairman.

Shri Ghulam Rasool Matto: Sir, on behalf of the Jammu and Kashmir
National Conference, | join the honourable Prime Minister and other friends
in congratulating you on your being chosen as the Vice-President of India
and, consequently, the Chairman of our House.

Sir, | may share certain secrets which you told me, with the other
Members of the House in order to prove your integrity and honesty. When
you were the Defence Minister, | saw you in the Central Hall with a small
key in your hand. | asked you as to which key it was that you were holding
in your hand round your finger. You were pleased to tell me, “This is the
key of my telephone at my residence. | do not want that my telephone as
Defence Minister should be misused. So, when | come to office, | see to it
that it is locked.”

The second thing that you told me and | share with all the Members
here is that as Defence Minister you told me that you were getting from
home Rs. 1,000 a month to meet your expenses.
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Finally, Sir, you were always, at least twice a week, feeding us with a
cup of coffee, in the Central Hall.

Now, Sir, you have occupied a position in which you have not only to
look to the interests of the ruling party but to the Opposition. | am sure
that under your leadership Members from the Opposition will get the same
treatment, if not better than the ruling party Members.

I, on behalf of the National Conference, again congratulate you and
also join the Prime Minister in saying that the sense of humour which is
lacking now in many Parliaments of the world, should be injected in this
House also.

Thank you very much.

Mr. Chairman: Hon. Members, | am deeply touched by the very kind
references you made to me. | am not vain enough to think that | deserve
all that but I shall be modest enough to admit that they are the goals which
I will have to strive to achieve.

India is one of the biggest democracies in the world. It is not enough
that it is the biggest democracy in size. It must be the biggest democracy
in quality, and this can be done only if Parliament, both the Houses,
maintain very high standards in debate, in discussion, in interpellations and
in every one of the other activities connected with Parliament.

In all my long years in politics over 25 years, in one or the other
Houses, | have never been even in the panel of Chairmen. In that sense,
I am a novice in this office. Well, to quote Shakespeare again, which | am
very fond of doing in the debates, “I am not yet so old, but yet | may
learn.”

Well, | can appreciate your anxieties that the pristine glory of this
House should be restored. | am well aware that very high traditions have
been established by people like Dr. Zakir Husain, Dr. Radhakrishnan and a
number of others. They were all giants that India had produced. Well, | can
only tell you that | shall endeavour to walk in their footsteps to follow their
example.

| was told that | should not lend my ear but lend my eye to this side.
| have proposed doing both, not only lend my ears but also lend my eyes
to all sides of the House. If in the exigencies, | am not able to do so it is
not for want of goodwill but only because of the pressure on time in
parliamentary proceedings.

I shall only confine myself by saying that | look forward to a very
pleasant and a very fruitful association with you in the years ahead.

Thank you very much.
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The Prime Minister, Shri Rajiv Gandhi: Mr. Chairman, Sir, may | felicitate
you on your election as the Vice-President and as the Chairman of this
august House.

In you, Sir, we have a renowned and highly respected figure. You have
held high offices as Chief Minister, as Cabinet Minister, as the Congress
President and most recently, as Governor.

We welcome you as the Vice-President and as the Chairman of this
House.

Mr. Chairman, Sir, you have been a scholar and an authority on
international law and the Constitution, on history, and more especially on
our culture. As a teacher you have taught many of the Members sitting in
this House. Now you will be their mentor and guide. We are privileged, and
indeed fortunate, to have you at the helm. The position you hold has been
held by many highly respected and admired figures in the history of our
Parliament. Let me assure you of the fullest cooperation of the Government
and | have no doubt that your wisdom will prevail over this House.

Thank you.

Shri Dipen Ghosh: Mr. Chairman, Sir, on behalf of myself, the other
members of my party, the CPM, and by other colleagues in the Opposition,
| join the Prime Minister in offering our warmest felicitations to you on your
assuming the august office of the Vice-President of our country and as
Chairman of this august House, Rajya Sabha.

Sir, You have been in active politics for a long time, and we too are still
in politics. And, therefore, from one way we are at the same wave-length.
You will surely, therefore, appreciate our requirements in the Opposition
while presiding over this august House. The ruling party, by virture of its
majority, will have the final say—good, bad or indifferent. But before that
the Opposition must be given the opportunity to place their point of view.
Earlier, the dignified persons who held this august position here, particularly
Dr. Sarvepalli Radhakrishnan, Dr. Zakir Husain, and lastly who is now the
President of our country, Shri R. Venkataraman, had looked to this particular
point, and | hope you will follow their foot-steps and give the Opposition
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a hearing on various issues that this House will confront from today onwards
when it will be in session.

Sir, again, | offer our felicitations and welcome you to this House as
Chairman of this House. Thank you.

Shri Aladi Aruna alias V. Arunachalam: Mr. Chairman, Sir, on behalf of
the Anna-DMK and on my own behalf, | congratulate you for having been
elected to the office of Vice-President of our Republic. It is a matter of
great pleasure to know that you have been elected unanimously by both
Houses of our Parliament. After Dr. Radhakrishnan and Justice Hidayatullah
you have been elected with consensus of all political parties. It shows your
eminence and remarkable enlightenment, fairness and judicious approach.
Sir, in maintaining the dignity and decorum of this House the Anna-DMK
extends its support without any reservations. May | remind you that the
dignity and decorum of this House is maintained not only because of the
cooperation from all political agencies but also by the personality which
holds office.

Sir, the paramount responsibility of this House is to protect the interests
of the States. That is why it is called Council of States. Unfortunately
during the post-independence period transgression into the jurisdiction of
the State has become a regular feature of the Government. Unless it is
properly checked, the purpose and the very objective of this House will be
undermined. The AIADMK Party is always at your disposal to maintain the
prestige of this House. Once again | felicitate you.

Shri Parvathaneni Upendra : Mr. Chairman, Sir, on behalf of my party,
Telugu Desam, and myself, | offer you our warmest felicitations on your
assumption of office as Chairman today. Sir, your election to this high office
has a special significance in that you have been a consensus candidate of
both the ruling party and all the opposition parties. Sir, while agreeing to
the consensus; we have put ourselves in a disadvantageous position. We
know that. We have to be guided by you and we have to be more restrained
perhaps because of the obligation we have taken upon ourselves. We felt
that among the candidates considered, you are the most ideal and fit to
occupy this office because you combine in yourself age with wisdom, wisdom
with tact and tact with statesmanship.

Sir, as Chief Minister, as Central Minister, as the President of one of the
leading parties and as Governor, you have had wide administrative
experience. Added to that, you have the political acumen and wide
knowledge of constitutional law. Sir, you are a worthy successor to a number
of distinguished people who occupied this Chair. Your predecessor,
Mr. Venkataraman, has handled the affairs of this House most tactfully.
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Since he is no longer occupying the Chair here, | can confess that we had
a perfect understanding with him. That understanding even extended to
confiding in him about our plans for walk-outs and noise in the House.
We kept confidentiality and we expect the same type of understanding
from you and also the confidentiality which we were maintaining with the
previous Chairman.

Sir, the people say that you are a leftist. We would like to know by
experience whether you turn more to the left or to the right of the House.

Lastly, | know that when you were the Governor of Andhra Pradesh, you
had a picture of Lord Venkateswara in your office. You always looked to
him. You told me also that whenever you are in doubt, you look to Lord
Venkateswara for guidance. In this House, you may not be able to have a
picture of Lord Venkateswara, but | will constantly remind you of Lord
Venkateswara, as a representative of Andhra Pradesh. | won’t say as a
representative of the Lord, but as a representative of Andhra Pradesh, |
will be a constant reminder to you of your devotion to Lord Venkateswara.
May he guide you to be more impartial, more tactful and more fair in
dealing with the affairs of this House.

Shri M. S. Gurupadaswamy: Sir, November 6, 1987 is a very important
day in your life. You have taken over this august Chair today. On my own
behalf, on behalf of my Party, and on behalf of other colleagues here, |
sincerely welcome you to this Chair. | say this with feeling because my
association with you has been very very long indeed, a very meaningful
association. | do not want to recall my long association now because of
paucity of time.

Sir, pedagogy to Vice-Presidentship of India is a long journey. You were
a pedagogue to begin with in the Lucknow University where | was a student
myself. You taught Constitutional History there very successfully. You were
not a bad teacher at all. Then fate had a hand in your life, and indeed fate
had definitely a hand when you were chosen unanimously to the very
important place of Vice-Presidentship of India. In this play of fate, both the
Ruling Party and the Opposition had a role to play. During the time when
Mr. Rajiv Gandhi and the Opposition were differing widely on various issues,
we agreed, both the Ruling Party and the Opposition, the Prime Minister
and the Opposition leaders on your candidature; it was a happy augury. And
you are the Vice-President of India, you are the Chairman of our House. You
have seen life, occupied many places of importance. You were a Chief
Minister, you were a Cabinet Minister here, you were a Governor and now
the Vice-President. Besides, you had managed the affairs of the political
organisations. So, you have the experience of an administrator as well as
manager of political parties. You have the knowledge as a teacher, experience
of an administrator and organiser of political parties, and more than all the
ability and competence to manage public affairs.
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Sir, you are the Vice-President of India. | hope you are the Vice-President
without being ‘vice’, bereft of any vice. You have combined in yourself a
long experience and knowledge. That | hope will help you and help us in
this House to carry on our task.

Sir, your duty as the Chairman of this august body is very difficult
indeed because you are occupying it at a very difficult time. It is not
enough to keep the law and order in the House, however, much it is
important. It is more necessary, more important to keep up the dignity, the
norms, the traditions of this House. More than all this, Sir, it is your
onerous responsibility to see that this Parliament, this House of ours, which
is a limb of Parliament, a part of Parliament, sheds all its weaknesses,
becomes strong. It is fragile for various reasons. There have been onslaughts
on parliamentary institutions in India. There has been considerable erosion
of its importance, its relevance even. At this juncture you are occupying
this Chair. It is your duty, Sir, not only to uphold the dignity of the House
but to keep the balance even between the Treasury Benches and the
Opposition.

As the days go on, the accountability of the administration is also
affected, accountability of the administration to the Houses of Parliament.
As the presiding authority, it is your task to restore its importance, its
personality. All of us are one here in spite of the fact that we are divided
between various political parties. Respect for parliamentary institutions is
dwindling in the country and parliamentary institutions are in a state of
crisis, if | may say so. The Government has become very authoritarian and
the master, the Parliament has been reduced to insignificance. Therefore,
Sir, without taking much of the time of the House | request you as the
Chairman of the House in future to safeguard the interests of both the
Treasury Benches and the Opposition evenly and the Opposition at this
particular hour, juncture is very important. Though they are divided, we
are one on various issues. This should guide you, Sir, in your role and
conduct.

May I, Sir, in the end wish you well and hope and trust your career as
the Vice-President of India, and the Chairman of this House, will be
remembered for a long time to come. | will be failing in my duty if | don’t
say one word for your illustrious predecessor, Shri Venkataraman. My
colleague has already spoken about him. He did really well and you have
succeeded him and also succeeded many many illustrious predecessors.

Sir, in the end | wish you the best.

oft 3ree forgrt aTSTUElT: Ao, YRAE Sl 9ef st 3R ¥ 3R 7ot 3R 9§
# oveRl Frar s < =T g
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Shri N. E. Balaram: Mr. Chairman, Sir, on behalf of myself and my party
| offer my felicitations. | know that you are a great scholar and a man of
rich experience in politics. | am very glad that you have been elected as
the Chairman of this House and the Vice-President of this country. Once
again | would like to offer my felicitations to you on my behalf and on
behalf of my party.

Shri Murasoli Maran: Mr. Chairman, on behalf of my DMK party and on
my own behalf | whole-heartedly welcome you on your election as Vice-
President of this great republic and the Chairman of this illustrious House.
We all know you have a brilliant academic career. In fact, you have been
in the teaching profession and for a long period. For nine years, you taught
law in the Lucknow University and then you taught law at Cambridge also.
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Here | would say, perhaps after Dr. Sarvepalli Radhakrishnan you are the
only teacher to have come here to occupy the highest post. So, it is a great
tribute to the teaching community of our nation. | think Dr. Zakir Husain
was also a teacher. So, you belong to that noble tribe of teachers who can
guide us. Sir, many of your students are here as Members. So, you have got
a very good lobby here. In fact, | would say, our House is also very much
like a classroom—not like your Cambridge University but like a village
school. You have to meet many recalcitrants more often, but, Sir, you can
counsel and conduct the House in a nice manner.

Sir, | for one would not accept that this is the House of Elders. No, it
is not a House of Elders, it is the Council of States, a part of our federal
system. Therefore, Sir, we have got certain traditions. As honourable
Vajpayee was saying, we have noticed that our words had been often
butchered. In this House there had been a tradition to raise many important
public issues after the Question Hour. Somehow or other that right of the
Members has been taken away. Therefore, | would request you to restore
that pristine glory of this House once again and give us back the right that
we have lost. That is my request.

I know, Sir, that Prime Minister Indira Gandhi made use of you as the
personal emissary and you had visited Tamil Nadu many a time and also you
returned to Delhi with great success. | know that. Sir, this morning along
with all the opposition group leaders | met you. | was simply astonished by
your diplomacy and persuasive power. Sir, | do not want to let the cat out
of the bag as my honourable friend, Shri Upendra who told you how he was
dealing with your predecessor, | would say that | am very much worried
because of your persuasive abilities. We the opposition people, have to be
very careful with you because you are a type of diplomat who will kill us
with kindness. So we have to be careful. With these words, | offer you our
whole-hearted cooperation in the conduct of the business of the House.

Shri Ghulam Rasool Matto: Mr. Chairman, Sir, on behalf of Jammu and
Kashmir National Conference and on my own behalf and as Chief Whip of
the United Association of Members of this House, | offer my felicitations to
you for being elected as the Vice-President and Chairman of this House.
| vividly recall an incident in 1964 when you were the Minister of Industry
of the State of Madhya Pradesh. There was a meeting of the Small Scale
Industries Board to be held in Bhopal and I, as Chairman of the Kashmir
Chamber of Commerce, had also to attend that meeting. We left in a train
from Delhi. There were torrential rains and the train got stuck up at a
place near Gangapur, | think. You were also travelling in the same train.
The first thing that you did on that occasion was that you came out of your
compartment and ensured that every passenger in the train got his food.
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That was your great achievement and | saw how you worked in that capacity.
Of course, when we reached Bhopal, the meeting was already over, although
you were the Industry Minister there.

| also vividly remember that when you were a Member of the other
House, you were also travelling in the same Matador for M.Ps. to and from
your house as other M.Ps. would do. We lived in the same Canning Lane.
Sir, you are an embodiment of humility and wisdom and | trust and feel
sure that in your hands the prestige of this House will remain secure and
safe.

| again offer my heartiest felicitations to you, Sir, and hope that under
your kind guidance this House will fulfil the task that has been assigned to
it by the Constitution of India.

Shri Chitta Basu: Sir, | join the Prime Minister and other distinguished
Members of the Opposition in extending, on my own behalf and on behalf
of my party, heartfelt and sincere felicitations on your being unanimously
elected as the Vice-President of this great republic and the Chairman of
this House.

Sir, this House has got its own distinct features and responsibilities to
discharge. As it is the Council of States, this House has greater responsibility
of looking after the interests of the States which constitute this great
Union of India. You, Sir, as the Chairman of this great House happen to be
solely and undisputedly the custodian of the rights and privileges of the
Members of this House. We, the Members of the Opposition, are sometimes
faced with certain situations in which | would urge upon you, in the interest
of the dignity of the House and in the discharge of your responsibility of
maintaining the decorum of the House, that you should show us a little
more indulgence. We, as you know, Sir, as Members of the House, are
always amongst the people, in the midst and thick of politics. There is no
virtue in concealing it. And we have to associate ourselves with the hope
and aspirations of the people outside. We are also to articulate their hopes
and aspirations. Sir, you have been, in the past, in the very thick of politics
and | don't think that you repent for it. It is a glorious part of your brilliant
career. You know the emotions, sentiments, hopes and aspirations of the
people who are not here, who are outside this House. You have represented
the vast masses of our country at different places and you have done it
successfully. You have rich and varied experience, and | hope and believe
that with your rich and varied experience you would guide us, help us, as
Members of this House with the particular role that we have to play from
this side of this House, to discharge our responsibilities.
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We in the Opposition, as | have mentioned earlier, have got our own
role and we shall play it, and we can play it better if you have the
generosity of showing a little more indulgence to this side of the House
because on us rests a bigger responsibility to bring about changes in the
policies of the Government and the attitudes of the Government.

Again, Sir, on behalf of my party and on my own behalf, extend my
heartfelt and sincere felicitations to you.

Thank you.

Shri Nagen Saikia: Mr. Chairman, Sir, | and other Members of my party,
AGP, are very happy on your election to the glorious office of Vice-President
of this great country and on your assuming Chairmanship of this august
House. We think it is a matter of pride for the whole country to have a man
of knowledge and wisdom as the honourable Vice-President of this country.

Sir, the country finds in you a rare combination of the personality of
a scholar and the personality of a political thinker and political worker,
without any conflict between the two. | hope and believe that your
personality will guide not only this august House but also the whole nation.

With these few words, Sir, I, on behalf of my party, AGP, and also on
my behalf, offer my respectful felicitations to you.

Thank you.
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“l belong to all, and | belong to none.”
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Shri Tridib Chaudhuri: Mr. Vice-President and Chairman, Sir, | rise only

to add my voice to the sentiments of felicitations and welcome that have
been already voiced by so many distinguished Members of the House.

Sir, knowing you as | have been for the past so many years, | have
known that you have never allowed differences in political opinions to
affect personal relations or your fight for the just rights of everyone. Sir,
you have added lustre and distinction to the various high offices that you
have occupied in your varied and distinguished career. | hope and have
great confidence that you will add greater distinction to the office that you
have come to occupy as Vice-President and Chairman.

Thank you.

Sardar Jagjit Singh Aurora: Mr. Chairman, Sir, it is my proud privilege
to felicitate you on behalf of the Akali Dal and on my own behalf on your
election to the august office of Vice-President of India and Chairman of
Rajya Sabha.

You, as Governor of Punjab, endeared yourself to all Punjabis, and it
is to your credit that, in spite of being in politics for such a long time and
having held important organisational and administrative offices, you have
managed to remain non-controversial and command the confidence and
respect of all parties. It is a great achievement, and | am sure you will
adorn this office with credit. | wish you, Sir, well and look forward to this
House performing its constitutional and political duties with competence
while maintaining its decorum as the House of Elders under your able
guidance.

Thank you, Sir.
oft Sehet ' STEN: Higaw,
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Shri Thomas Kuthiravattom:* Honourable Chairman, Sir, | am very
happy to offer my sincere felicitations to you in Malayalam, my mother
tongue. | fully associate myself with the sentiments already expressed by

my distinguished colleagues here. Sir, on behalf of my party, the Kerala
Congress from the small State of Kerala in the southernmost part of this

* English translation of the Malayalam speech.
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large and great country, | offer my heartfelt felicitations on your being
elected as the Vice-President of the Republic and Chairman of this august
House. Sir, you have held many high positions before occupying this high
office. | wish you all the best in your new assignment as well. May God
bless you.

Mr. Chairman: Honourable Prime Minister, honourable Leader of the
House and honourable Members, | am most touched by the warmth and
kindness with which the Prime Minister and honourable Members have
welcomed me to this House and the generous sentiments expressed here.
It is with humility that | have entered upon this office. | pray that | may
be enabled to uphold the high traditions of the Rajya Sabha. | am conscious
of the invaluable contributions made by my great predecessors including
specially Dr. Radhakrishnan, Dr. Zakir Husain and Shri R. Venkataraman.
| shall endeavour with your cooperation to follow their light in materialising
the will of the House.

The Rajya Sabha as a deliberative body can bring to every issue an
outlook of mature, dispassionate and sensitive contemplation in consonance
with the lofty idealism of the stalwarts in our nation’s history. The House
thus has a vital responsibility to fulfil vis-a-vis the past, the present and
the future. While we address ourselves to this task, the eyes of the world
outside perceive our every mood and motion. The people of India hope
unfailingly to benefit from the wealth of patriotism, knowledge and wisdom
that abounds in this House. | am fortified by the presence here of personages
who have been in the forefront of our national life and have long
parliamentary experience. Their contributions from day to day will be an
invaluable element in our proceedings. Equally, | am happy that the House
has honourable Members who while young in years have the marks of
wisdom on their brow. As a Persian saying has it ‘' g7l &1 3Tehered =1 o1 HIE-
sf-Tr@’’, that is, a person is respected as an elder not so much by the age
in months and years as by the wisdom he displays. So | would like to repeat
that this is the House of the Elders. So in the House | look forward to
dignified discussion guided purely by perceptions of the national interest
and | hope that in doing so, honourable Members will be mindful and
considerate about each others rights at all times, more especially when a
coincidence in their views eludes them. We could with advantage keep in
mind what Voltaire is said to have stated “I might disapprove what you say,
but | will defend to death your right to say it.” a9 i fe= & wgmad © *‘ f<
fr wfEw...”” It is perfectly in consonance with our own thought emanating

from ancient origins. The Rigveda enjoins: ‘'3 I Wg1: Faal = favaa:’’

On my part | pledge myself to do all that | may during my term of office
to enable you to participate in the deliberations of this House in due and
appropriate manner.

Once again, | thank you most sincerely for your most generous words
of felicitations. | offer my salutations to the gana nayaks. & 29 T ToMERT
%I YOH FHlch 316 A 1 S0 Rl g |
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Felicitations offered to
Shri K.R. Narayanan
on 25 November 1992

The Prime Minister, Shri P.V. Narasimha Rao : Mr. Chairman, Sir, on
behalf of my Government and my party and all the Members of this House,
may | extend a very warm welcome to you. We feel privileged to have you
with us here to conduct the proceedings of this House.

The rich experience in such diverse walks of life as journalism,
academics, diplomacy and politics that you have brought with you will,
| am confident, be of immense value to all of us. Your erudition and
intimate knowledge of parliamentary procedures will be a source of
inspiration and guidance. Your quiet confident demeanour that endeared
you to your colleagues in the other House will help this House in functioning
smoothly. For our part, we assure you of our full co-operation.

Mr. Chairman, we have worked together so long that we have got used
to look upon you more as a brother. Now it will be a little difficult to look
upon you in an exalted position.

I cannot help recalling the invaluable service you rendered to this
country as our Ambassador to the United States. Yes, diplomats have a job
cut out for them. But you helped India; you helped the Government in
more ways than as a diplomat, particularly in the academic field. | do not
recall any other Ambassador having done so much as you did. | shall never
forget the great contribution in that sphere which you rendered as
Ambassador. It is not easy for the same diplomat to be successful, on behalf
of India, both in China and the United States. The job is so different; the
atmosphere is so different, and | am glad, and | am proud of you that as
India’s first Ambassador to China after a period of comparative tension, you
were able to bring down the tension and bring our relations to almost
normal level within a very short time. This is the kind of persuasiveness
which | found in you and | am quite happy to see you here because the
same persuasiveness will be needed in a greater measure in this House.
I wish you all the best.

The Leader of the House, Shri S. B. Chavan : Mr. Chairman, Sir, it is
my privilege to tender very respectful and cordial felicitations to you on
your election as the Vice-President of India and the Chairman of the
Rajya Sabha. Sir, today is your first day of occupying the distinguished Chair
of this august House after your assumption of office as the Vice-President
of India on August 21. May |, therefore, on behalf of all of us, extend a very
hearty welcome to youl!
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It is really a question of welcoming you to this House only in a new
capacity. You are no stranger to this House, having been Minister of State,
holding the portfolios of External Affairs, Science and Technology, Atomic
Energy, Space, Electronics, and Ocean Development, for four years.

In your election to this exalted office, Members of Parliament have
fulfilled the dream of Mahatma Gandhi and acted in consonance with the
secular beliefs of Jawaharlal Nehru. However, it is your accomplishment
that makes you a distinguished choice. You had proved to be an able
diplomat, an academician of repute and an efficient parliamentarian.

You have a variegated and highly successful record. | may mention here
that your term in the United States as Indian Ambassador was highlighted
by a new turn to Indo-US relations. As Vice-Chancellor of the prestigious
Jawaharlal Nehru University, you were instrumental in widening the scope
of the University. As Minister of Science and Technology, you were
instrumental in implementing the missions of Indira Gandhi and Rajiv Gandhi,
to transform the tradition-bound India into a progressive, modern nation.

Your life has been a saga of struggle against adverse circumstances,
social and economic. You faced and overcame them, undaunted and
undeterred, to traverse from village to Vice-Presidentship of India. Without
doubt, your wide-ranging experience as teacher, journalist, academician,
diplomat, administrator, Member of Parliament, Minister and author will
stand you in good stead. In electing you, therefore, to this high office, we
are not only honouring you but honouring ourselves. | have no doubt that
you will be a fine example of constructive co-operation among political
parties and of India’s vibrant democracy. With these words, Sir, | once again
extend to you, on behalf of the entire House, our warmest felicitations.

The Deputy Chairman*: Honourable Chairman, Sir, it gives me great
pleasure, today, to welcome you, along with Members of the Rajya Sabha,
as the Chairman of this august House. This House of Elders has had the
privilege of being chaired by eight outstanding luminaries, and you, Sir,
represent yet another jewel in this chain of illustrious personalities.

During my tenure as the Deputy Chairperson of the Rajya Sabha, | had
the proud privilege of working under the Chairmanship and benign guidance
of Shri R. Venkataraman and Dr. Shanker Dayal Sharma, who went on to
adorn the highest office of this country. Similarly, Sir, | shall now look
forward towards your kind guidance, co-operation and confidence. It will
be my constant endeavour to fulfil, to the best of my abilities, the tasks
and responsibility you bestow upon me.

Needless to say, Sir, that your very presence will bring grace and discipline
to the functioning of this House.

*Dr. (Smt.) Najma Heptulla.
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In conducting the proceedings of the House, you have a vast repository
of experience to draw from. Besides being an eminent writer, journalist,
teacher of economic administration and international affairs, you, Sir, have
had national and international exposure as a seasoned diplomat and a
capable administrator.

We are honoured to have in you a man of wide and varied experience.
You have been the Vice-Chancellor of the prestigious Jawaharlal Nehru
University. Your interests in national and international affairs will surely
enrich the Members during discussions. Your understanding of the masses
and the political temperature of this country has earned you the distinction
of having been elected to the Lok Sabha for three consecutive terms and
your administrative capabilities were fully demonstrated under your
Ministership of Planning, External Affairs, Science and Technology, Atomic
Energy, Electronics and Ocean Development.

You had taken up challenging and innovative responsibilities in the
past. Now that you are on other side of the House, you will surely contribute
towards healthy and fruitful discussions on national and international issues.
Though the Members of this House are forthright in putting forward their
views, their commitment and zeal sometimes results in heated discussions
and hurt sentiments. Your presence would stimulate honourable Members
to be more diplomatic and reasonable, | hope, in putting forth their points
before the House. You embody the qualities of gentleness and firmness,
both proving to be your strength in running this House with ease and
efficiency.

| welcome you again and assure you of my fullest cooperation in
conducting the proceedings of this august House and if | remember the
words of our great poet, Dr. Sir Mohd. Igbal, perhaps he said them for a
person like you:

T HiehH A U8H, HEed Fide- ST |

R e § 3 € wef & it

Translated into English, it means unflinching confidence and continuous
striving, love and affection to the whole world, these are the swords for
those people like you to win over the world in the battle of life. These
words must have been said for people like you. | thank you very much and
felicitations to you again.

TeA U fauer & T, ot faeey a&: 9 9rd, =it ot weefiai off ofsfial-
T Bt § | el 39 Ugell IR I9RIE oY 3R I Ued Sl FHHi-T-TeRd i e,
AR Fel 89 Al St 9k IS GETer off, sUR o Wieft S eud faws MU 9 3wt
e fohan IR TS WeH 3T | TN i &1 TS W W@ | ST JehIIe] HRER 39 Te
F Y& T W T M FH-T-TSRd W ToTal STEIS § | ST SEAhae, ATIH]
@ |
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THRE H TH 96 T, FEH F7 T 7 R R eet e o Wit Wi d 3w €
T T g SOR TR STEAH as ot 9§ a1 &1 grft | 36t "o H oTR ugal g
et Tt S, & wRe # wered © faw oeme R fes § AR e, @ g ot
e AR &', UEelt £ SR TE @l ST A1 3H W 918 g8 AR STHHE T off
STt St Set | ek gAre 1 qleh g1 9gd whifeel aiiw ol g s
ToaTdt SHIA 3 STehT SAHIh-TF & A1 | 98 A1 ST &1 56 <1t bt Seftel & o et
WA | 5o I8 HeA T a1 HTe[dl o T H =i, HIAATE ok T =, THH
FRIAR GI-IHE & T EhM|

#H R 70wt gol foad @ v @i Fd €1 H S9 dgeta s awdiend §
S Sgd IR-SE THed & Fifeh 9gd IR gorid A 3! Tk R e afesws | aw
AMal £ fob o2 foamdt ofR St o &% it Uee W STue a9a e of § SR
HHIE ot ¥ 1 € T A, 39 S I GSRA 1 aselt, § SHHIE el € R Fw et
off 3T TEAl W T, 59 T W9 HEASt w Wi 9 A W L

AN TS A AR foh SATR W © SR 98 T fear =@ fo 7 et
H WEH QP WaH, T 359, T TET F G120 IRl SRS M | ST Tgad-
ERICREIC]

Shri S. Jaipal Reddy: Mr. Chairman, Sir, it is with immense joy and
pride that | join the Prime Minister and other Members in offering warm
felicitations to you on your election as the Vice-President and also | am
welcoming you as Chairman of this House on behalf of myself and on behalf
of my party, the Janata Dal. Your candidature commanded spontaneous
support from all the political parties across the board, which is proof
positive, if proof was ever needed, of your multisplendoured merit.

Everybody in this House knows about your brilliant academic record and
about the fact that you have been a distinguished author, an eminent
educationist, a great diplomat, a successful Minister and a good
parliamentarian. We also know that in your 20’s you were imaginative
enough to have gained a personal audience with the Father of our Nation,
Mahatma Gandhi, and you were gifted enough, in your 20’s itself, to have
been a favourite student of that celebrated Professor, Harold Laski and to
have been handpicked by none other than Jawaharlal Nehru for induction
into the Foreign Service.

In 1990, | had the rare opportunity of spending a few days with you in
Moscow in undivided solitude. | had occasion to have a glimpse into your
multifaceted personality.

You are scholar extraordinary. What is more, you are a scholar with a
difference. Your scholarship, though massive, is not of the mildewed or
pedantic kind. It is modern, multidisciplinary. practical and professional. It
is said in the Bible, “Blessed are the meek for they shall inherit the earth.”
Everybody is struck by your gentleness, but | have seen, Sir, behind your
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gentle exterior you possess a beautiful blend of firmness of purpose and
clarity of direction. We are, therefore, very proud and fortunate to have
in you a person who combines in himself versatile talent, profound
commitment and cheerful temperament. It was Lord Tennyson, | think, who
said—and | quote—"Wearing all that weight of learning lightly like a flower.”

It is known from your chequered career that you have risen from the
lowest rung of society to this very exalted office. | am pleasantly surprised
to note that the wear and tear of your long social march has not left any
trace of fatigue on your face. If anything, this odyssey while deepening
your understanding psyche has only broadened your smiles. In your conduct
of the proceedings of this august House, you will need to use your smiles
and frowns too. As a Member sitting on this side, | can only request you
to reserve your smiles for this side of the House and frowns may be directed
towards the places where they are well-deserved.

With these words, Sir, | pledge to extend my unstinted co-operation on
behalf of myself and on behalf of my party, | welcome you once again, Sir,
Thank you.

Shri Dipen Ghosh: Mr. Chairman, Sir, | have a proud privilege to felicitate
you as the Chairman of this august House. Literally you have a many
splendoured life, from a journalist you rose to be the Vice-President of our
country and thereby the Chairman of this House. Our Prime Minister was
right when he mentioned particularly your role which you had played as a
diplomat in bringing a thaw in the hitherto embittered relations between
the two great neighbouring countries in Asia. | hope that a person like you,
the persuasiveness in you, would bring a thaw in the embittered relations
between the two sides of the House, would certainly help in bringing
together the two embattling sides in this House, on the right and the left,
particularly at a point of time when the nation is facing very serious
problems, sometimes confrontationist issues. Obviously, this House cannot
remain oblivious to what is happening and what will be happening outside
of this House. As the representatives of the people we may reflect the
feelings of the people inside the House, either from this side or that side.
| hope that you as the Chairman of this House will be in a position to bring
a rapprochement between the two sides and take the nation to a better
future and a greater advancement.

Sir, already the Prime Minister, the Leader of the House, the Deputy
Chairman, the Leader of the Opposition and the Leader of the Janata Dal
have stated a lot about your personal qualities and already we have got a
taste of it on the eve of this session how your persuasiveness could avoid
a confrontation and | hope that this spirit will last as long as you are sitting
on that Chair and we are here.

With these few words, on behalf of my party, the Communist Party of
India (Marxist), on behalf of my colleagues and on my own behalf, | once
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again felicitate you and welcome you to this House as the Chairman of this
august body. Thank you.

Shri Yashwant Sinha: Sir, | join my colleagues, on my own behalf and
on behalf of my party, to felicitate you on this very happy occasion.

When | rise to relate myself to you, Sir, | feel a special kinship. A
certain part of your background is similar to my background. | have,
therefore, a special reason for rejoicing in your elevation.

Sir, much has been said about your many-splendoured personality, the
many facets of your personality so far. | feel that anyone of these facets
would be a matter of pride for the life-time of an ordinary human being.
If he had held any of the positions that you have in the past, that would
be considered the epitome of achievement for an, ordinary or even a
distinguished person. But you have gone from one mile-post of success to
another and | have no doubt, in voicing the sentiments—I am sure—of many
here in this House, that you have still miles to go before you rest. It has
been said that some people derive their dignity from the Chair they occupy
and some people lend dignity to the Chair they occupy. You have always
lent dignity to the various chairs that you have occupied in the past and
| have no hesitation in saying that this particular exalted Chair that you are
occupying will also get some dignity from you. You have, in your life,
translated into practice the ancient saying of ‘simple living and high thinking’
and it is an example for all of us and for the rest of the country.

I am sure that during your tenure here we will have a very good time
together. | can only tell you, | would like to warn you, well, you might have
managed the Chinese and the Americans, but it might be, at times, difficult
for you to manage us in this House. But, as my colleague, Mr. Dipen Ghosh,
would say, you have already won our hearts in the very brief meetings that
we have had with you yesterday morning and this morning. We do realise
that whatever excitement that might be there in our hearts is immediately
cooled when we interact with you. | am sure this is the way it is going to
be. We may be naughty, we may be difficult at times, but | am sure, in your
wisdom, you will be able to direct the House and conduct its proceedings
in the manner in which you have done it so far.

With these words, | join my colleagues, as | said, in offering our
congratulations and felicitations to you and wishing you all the good luck
for the future.

Thank you.

Shri Murasoli Maran: Honourable Vice-President and Chairman, Sir, |
feel highly elated to join hands with my friends, on behalf of my party, the
DMK, and on my own behalf, in offering encomiums to you.
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To use the phrase of Rabindranath Tagore: “From the humble among
the poorest, the lowliest and the lost section of society” you are the first
one to reach this high office and you can rightly be called the common
man’s Vice-President. Your choice is an eloquent testimony to the fact that
the Indian society is passing through a critical stage of social change and
the impact is most striking among the lowest strata of society because
these strata had remained relatively immobile in the past and their progress
cannot be stopped in future. Therefore, your victory is a victory of our
ideas and an assertion of the sense of social justice. That is why you have
got a remarkable outpouring of national affection and national respect.

Your life is a saga of struggle and conflict, trials and tribulations and
finally of success and achievement. You are like one of Bernard Shaw’s
characters who never blames circumstances for what they are and who
never believes in circumstances to favour him but assiduously and
dogmatically makes circumstances, creates circumstances. When there were
hardly any concessions, when it was difficult to pay even two rupees per
month as school fee, you found your way to become an honoured journalist,
diplomat, academician, administrator and a great politician. That is why,
when the Dewan of Travancore, Sir C.P. Ramaswamy Aiyar, just offered a
clerical job to you in spite of your excellent academic credentials, you
refused it probably to become the Vice-President of India.

Like Dr. Ambedkar, for you, darkness, as the poet has said, is light
enough to pursue your goal. It is my fond hope that your life will enthuse
our younger generation because you made it by working hard and by trusting
the logic of events which always favour the bold, the active and the
prepared. As Jaipalji has stated you have been brought up under the
tutelage of the legendary Professor Harold Laski. It is yet another feather
in your cap. More than anything else, Pandit Jawaharlal Nehru had many
gifts to the nation and you are one among them. We are proud of you. As
a successful diplomat we know your amiable disposition, tact, persuasive
skills and understanding of men and matters and you would be practising
Dale Carnegie all the time and therefore, we have no doubt that you would
be holding the scales even or appear to hold the scales even. More than
anything else, you were the Vice-Chancellor of the Jawaharlal Nehru
University—a tumultuous institution—and had an insight into all the
operational forces of Indian politics. | have got an interesting news to
remind you that at the time when you were the Vice-Chancellor, the student
union leader, who gheraoed you, is here as an honourable Member. He is
none other than Shri Digvijay Singh, who was a Minister of State in Chandra
Shekharji's Government. | don’t think he will repeat the performance. He
told me that even at that time, you tackled the situation in a very diplomatic
way. It seems the students made an offer to you to take meals and you
refused to take meals until the students also took meals. You defused the
situation in such a way with a Gandhian approach and we have no doubt
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that you would be a great success in this House with such a powerful
weapon in your hands.

Sir, on behalf of my party, | offer fullest co-operation to you.
Thank you.

Shri G. Swaminathan: Mr. Chairman, Sir, | am very glad that | have got
this unique privilege and opportunity to offer my felicitations to you as the
Chairman of this House. In the recent elections in USA, one of the candidates,
Mr. Clinton, who has been recently elected as President of that country,
was born in a place called ‘Hope’. Some of my friends who came back from
USA and who had watched the elections told me: “To a large extent, the
slogan was that Clinton was born in ‘Hope’ and he is contesting the election
to give hope to America.” That was the slogan that was given in that
country. When | was going through your bio-data, | found that you were
born in Travancore State in a place called Uzhavoor. Uzhavoor in Tamil
means agriculture. Most probably that is the meaning in Malayalam also. In
India, as everybody knows, 75 per cent of the people are living in villages
and agriculture is the most important thing in this country. Sir, as one born
in a place called Uzhavoor which represents the agriculture of this country,
I am sure that you will represent the poor people of this country and you
will help this august House to voice their aspirations.

| also find that you were born in a family of Vaidyas who had been
practising traditional medicines. It has also been said that your father was
practising traditional medicines in his village. In spite of the fact that you
have travelled many times abroad and you have been our diplomat in many
countries, you belong to a family which has been practising traditional
medicines and you will definitely maintain the traditions, the culture and
the ethos of this country, in spite of your long innings in the other places.
It has been said that you have been our diplomat in many countries starting
from Rangoon and you had been in China, in USA and many other countries.
| also understand from Jaipalji that you were in Moscow too as one of the
diplomats. Many people when they go abroad assimilate only wrong things
of the other countries and come back to our country. Only a few people
go and select the best out of the other countries. You are the one who had
selected the best in other countries the best culture, the best in every
country and you have come back. You had proved it from your first
appointment in Rangoon, you picked up the best lady in Rangoon and
married her and made her your best half. He told me how you assimilated
the best things of other countries. We will be able to gain from your
experience. It has also been said that you have been a poet, a journalist
and an educationist. My friend has also said that all parties have unanimously
elected you to this House. Only one more thing | will add regarding your
persuasiveness before | end my speech. Yesterday when we had been there,
you said, “It so happens that sometimes | have to start Rajya Sabha with
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Obituaries.” Then you also mentioned that it may not be an ill-omen
because when you went as an Ambassador to China and when you landed
in Peking, most probably, the Head of the State died and you were informed
about it. They also said that you would be able to present your credentials
only after a long time because the Head of the State died. Immediately you
sent a message to the Foreign Office, “lI am sorry the Head of the State
has died and | may be able to present my credentials only after a long
time. But | am happy that the funeral is not mine.” With that we all
laughed and we were all happy, the heat of the discussion yesterday with
that kind of anecdote you mentioned went deep into our heart.

| take this opportunity to felicitate you on behalf of the AIADMK party
to which | belong and of which party | am a leader, | wish you all the best
as the Chairman of this House and during your Chairmanship, we also wish
ourselves all the best so that we will be able to conduct the proceedings
harmoniously.

Thank you very much.

Shri N. E. Balaram: Mr. Chairman, Sir, it is with great joy that | am
joining my colleagues to felicitate you on this occasion. Our personal
friendship for the last four decades does not permit me now to speak
much. You as a true Gandhian and | as a true Marxist, were working
together on several occasions and | know those experiences. So | do not say
anything at this juncture about that.

As a scholar, educationist and great social reformer of uncommon
brilliance, your services will be remembered by all sections of the people,
in all walks of life, that you have served. | think that your rich experience
in different walks of life will definitely enrich the contribution of the House
to the betterment of the society. | do not want to say anything more than
that. | extend the full co-operation of my party to you. Thank you, Sir.

Shri Mentay Padmanabham: Mr. Chairman, Sir, | offer my sincere
felicitations to you on your unanimous choice as the Vice-President of India
and also as the Chairman of this august House on behalf of my party, Telugu
Desam, and on my own behalf. You have rich and varied experience as an
academician, as a diplomat and as a politician. You have done your greatest
service to this country as a diplomat and your stint as the Vice-Chancellor
of the Jawaharlal Nehru University is still remembered by a number of
students as we as the staff of the University as a period when the institution
had achieved tremendous reputation. My friends on this side have said
many things and expressed their feelings about your achievements and
| don’t want to repeat any of them. At the end, | extend our full
co-operation to you as Chairman of this House on behalf of my party and
on behalf of my colleagues. Once again, | offer my congratulations to you.
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Shri P. Upendra: Sir, on behalf of the non-aligned, unattached and
miscellaneous Members of this House | extend a warm welcome to you as
Chairman of this House. Your election as the Vice-President of this country
is a great tribute to the vibrant democracy that we are having in this
country which enables even a man of the humblest beginning to reach such
a position of high eminence. It is also a recognition of your qualities as a
leader and also as an erudite scholar. Your near-unanimous election is an
indication of the supreme confidence various political parties have in your
capacity to handle this difficult job. | am sure, with your scholarship, your
temperament, your knowledge and your experience you will be able to
make this job a successful one. Though the Rajya Sabha is considered as
a House of Elders, it is much younger in behaviour and response. It is
turbulent at times though some of the trouble-makers, like me, have been
neutralised since then. When your name was announced as the Vice-
President, some people and the media said that you were too soft for this
job. But | know that behind the facade of softness there is firmness, a
firmness coupled with tact. Moreover, for a man who handled the affairs
of the Jawaharlal Nehru University, it should not be difficult to handle the
Rajya Sabha.

We are fortunate in having you as the Chairman of this House. A
glorious future awaits you and | am sure, by the turn of this century
Mahatma Gandhi’s dream will be fulfilled and you will occupy the highest
office in this land.

Thank you.

Shri G. G. Swell: Mr. Chairman, others including the Prime Minister, the
Home Minister and the Deputy Chairman of the House have narrated the
highlights of your long, chequered and distinguished career before you
came to occupy your present office as the Vice-President and the Chairman
of this House. We have known each other for some time. My vivid recollection
is the many encounters that | had with you in the Parliament Library where
you were often seen browsing at journals, magazines and papers and where
we had occasion to sit down together and exchange information and views
on various important events, national and international. Those encounters
will now be only memories. They are behind us. You as Chairman, | as a
Member of this House will still have occasions to meet and exchange views
on various events and developments. | am happy that circumstances have
led you to occupy the present Chair where you have to run the affairs of
this House and | am more than sure that with your intellectuality, your
information, your rationality, your pleasant personality, your pleasant
exterior, you should be able to control this House, which sometimes can be
boisterous and troublesome. The qualities that you have, are just the
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qualities that this House needs. The qualities that you have, are just the
qualities that this country needs today. We are living in difficult times. We
are living in times when confrontation seems to be the order of the day.
We are living in times when tempers are high. This House is in a way a
reflection of the nation and the way this House behaves will, to a great
extent, influence the shape and the development in the nation. Much will
depend on your performance. Intellectuality, rationality, information, these
are just the things that are necessary and very much depends on the man
sitting in that Chair. To allow these qualities to come to the surface, where
do we see these things? | have had the experience of sitting in the Chair
of the other House where | had tried them and | found that it worked. Sir,
whenever the House is in trouble, when the Members, know that you are
fair, you like to do the best for them, and more than that, you follow every
word that they say, that you appreciate their information, their articulation,
the Members will respond to that kind of approach, the House will become
more receptive, more rational in its discussions. You, Sir, have a responsibility.
| wish you godspeed. We welcome you and we wish you every success.

Thank you.

Shri H. Hanumanthappa: Mr. Chairman, Sir, while joining my other
senior colleagues, | am unable to control myself on this occasion being the
mover of the resolution to place the demand of redeeming the wishes of
the Father of the Nation, Mahatma Gandhi, before the nation. Having
thrown the ball into the ring, for some time, | was a worried man. That
was the situation, an occasion when the air was thick between merit and
Mandal. | was confronted everyday by my friends and even the Press friends
asked me whom | was having in view. | had only one belief. Even Mahatmaji
did not have anybody in view when he placed the demand before the
nation. Let the Daridranarayana occupy the highest post in this country.

Sir, during those two months when we were confronted with these
questions, | spent many sleepless nights, having moved the resolution. The
capacity of the intelligentsia of this country was able to find out a man
who could be an administrator, an ambassador, a vice-chancellor, a Minister
and a parliamentarian and who could also be Vice-President of India and
President of India when the occasion comes. Today | welcome you, | felicitate
you and | also thank all those people who are responsible, all the parties,
all the leaders including my party leader and the Prime Minister for redeeming
the wishes of the Father of the Nation, Mahatma Gandhi. | thank one and
all who are responsible, who have lent their hand including all my friends
who worked with me throughout and all the party leaders and every citizen
and every country man. | thank them for giving an opportunity to the
Daridranarayana not only in name but who actually had no money to pay
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the fees, who could not have higher education who had no facility and who
later on with the help of Scholarship, with the help of a Maharaja, could
come up. All this has been narrated. This is the real Indian, this is the real
Indian villager occupying the highest place, which was the wish of Mahatma
Gandhi. | once again welcome you and felicitate you on this occasion.

Shri Vishvjit P. Singh: Sir, in unison with all my colleagues who have
spoken before me, | welcome you to this august House. You have a very
special responsibility. For the first time in my life | find myself in total
agreement with my friends in the Opposition who have praised you. My
friend, Mr. Jaipal Reddy, spoke the truth when he quoted from the Bible,
“Blessed are the meek for they shall inherit the earth.”

You are meek, Sir, in the sense of humility rather than any weakness.
You are meek, Sir, in the sense of gentleness again, rather than any weakness.
Everybody must be surprised why | am speaking today. | have a certain right
to speak because | have been your neighbour for many years. Living in the
house next to yours, | have seen you at close quarters. | am exercising my
right as a neighbour. | wish to warn you, don’t believe in everything that
you have heard today. There are many testing times ahead of you but don’t
worry. These very people who have praised you today, tomorrow they will
trouble you a lot. | am a seer of the futue. With these words | congratulate
you once again and welcome you amidst us.
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Tt ¥g W=l & T, H g el eIk 9 I g

Mr. Chairman: Honourable Prime Minister—though he is not at the
moment here—honourable Leader of the House, honourable Deputy Chairman,
honourable Leader of the Opposition, leaders of all the political parties,
honourable Members.... | am deeply moved by the kind, warm and generous
words with which you have welcomed me to this House of Elders, as it has
been called. Actually, this is the first time | have been praised in this
manner straight in my face. Perhaps, this is an earnest of speaking other
things also straight in the face. If the speeches were not full of such
goodwill and relieved by such wit and humour, the characteristic of this
House, it would have been almost unbearable for me. As | said, | have not
been used to such praise ever in the past. | stand here with great humility
before you today. This is a Chair which has been adorned by such eminent
personalities as Dr. S. Radhakrishnan, Dr. Zakir Husain, Shri V.V. Giri,
Shri G.S. Pathak, Shri B.D. Jatti, Shri M. Hidayatullah, Shri R. Venkataraman
and Dr. Shanker Dayal Sharma. It is not easy for me to rise up to the great
traditions set by these great Chairmen of this House. But | think that these
traditions will be an inspiration to me. At the same time, they make me
feel very humble and they fill me with a sense of heavy responsibility. My
only hope is that with your goodwill, with your co-operation and with your
generosity, it would be possible for me to fulfil the heavy responsibilities
that have been placed on me. | find here many familiar faces because
| have had the good fortune to interact with this House as a Minister of
State sitting in the Treasury Benches. | had tremendously enjoyed and
profited a great deal from that experience. And to see the old, familiar
friendly faces and many new friendly faces makes me feel a little at home
at least on this day of felicitations. And | think that is a good beginning.

The manner in which | was elected and the manner in which all of you
have expressed your goodwill towards me makes me a little bold to face
this House. A mention has been made to the element of social justice in
this election. | also feel that my election was a very powerful expression
of the sense of fairness and justice that resides deep down in our society.
In spite of its differences, its inequalities, | think we have to strive to give
some scope to this inherent sense of fairness and justice that is in our
society. If we do so, it will come to the surface and | think many of our
problems will become manageable.

My previous experience has been mentioned by almost all the honourable
speakers. But | doubt very much if my previous experience would be very
relevant to this. One honourable Member has already pointed out that it
may not be just like managing the Chinese or the Americans. That
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management was within the framework of certain diplomatic rules and
etiquette. There are rules and regulations, etiquette and traditions in this
House also. Therefore, | think as long as we play according to the rules,
it would be possible for me to manage this House. The other thing which
has really struck me in my election is that it is a manifestation of our
democracy. We do not often realise how precious this democratic heritage
of ours has been. | think it is because of this and because of the freedom
which allows the expression of differences and discontents that we have
been able to survive, cohere as a nation when many other nations have not
been able to do so. It is through this, shall | say the magic of democracy
which brought about a certain unity among all parties, that | have had the
good fortune to be elected to this high post. My honourable neighbour has
mentioned that this is the first occasion that he found it possible to agree
with people on the other side. | do sincerely hope that this will not be the
last occasion. | think it is absolutely necessary for us to carry on the
traditions of agreeing to certain basic things. A great Dutch philosopher had
once mentioned that democracy means to learn how to differ decently.
| think that is the secret of the success of the parliamentary work also. All
of us have differences and some of these differences would be very, very
intense, sometimes based on deep ideological divisions. But the art of
parliamentary democracy is in the expression of these differences. We have
to learn the art of differing decently and this has been manifested in this
House and in our Parliament on innumerable occasions. | believe that the
other things are only exceptional. Even the Mother of Parliaments has been
called a great talking shop.

This is also a great talking shop. One of the Professors who taught me,
Dr. Popper, the Logician, used to define the human being as a talking
animal, a discussing animal. That is the distinguishing quality of the human
being. If that is so, then, a talking shop is very important and discussing
and talking about things is a substitute for brute and blind action. It is a
kind of, shall | say, Parliament is a kind of mighty bloodless substitute for
violent revolutionary action. And, as long as we learn how to talk about our
ideas, that will lead to wise and civilized action here as also outside in the
nation as a whole. Therefore, | feel that even tumultuous debates are not
fruitless. They are ultimately productive because they are a substitute for
non-peaceful action, non-peaceful interaction among the people. This great
quality of democracy, | think can be maintained if we fix our attention on
certain basic things.

Gandhiji used to say that when you are in doubt about any decision,
you imagine the face of the poorest man you have seen and see if what
you are going to say or do will benefit this poorest man. | think if our
debates here are centered on the problem of the poorest man, if we bear



Felicitations to Shri K. R. Narayanan 113

in mind the face of the common man in India, then, | think we will
automatically get a minimum basis on which we can agree while the methods
of helping this poor man may be debated. We may have many differences
about it. But the fundamental aim of all our words, all our actions, should
be directed to the benefit of the common man in India. That would be the
only basis, the sure basis, on which we can take common action and find
a certain minimum unity.

We are today, | think, passing through a great crisis. Our values are
being eroded from every side, by a kind of pervasive process. There is a
certain visible and invisible disintegration of values taking place which we
cannot face at one place at all. And, if we have to prevent this, the
invisible eroding of the value systems in this country, | think we have to
put the common man at the centre of things and direct our attention to
him. Then, | feel, everything else will fall in place.

You have given me this very heavy burden of presiding over this august
House, | know that it is not easy for me probably to control this House. But
| can assure you that as someone who believes in the free play of democratic
rights and as someone who believes that from the clash of words and ideas
and opinions truth will finally emerge, | would strain every nerve to give
full scope for discussion, full scope for expression, to every Member of this
House.

But, of course, that has to be within the framework of the rules of the
game. And that has also to be controlled, if | may say so, by what Gandhiji
used to say, “l obey only one dictator; that is my watch.” And, | think, one
has to look at the clock also and obey the clock, if not the rules, if we are
to debate. | think, Parliament obviously has to be a very lively place. It
cannot be a tame club. It has to be full of excitement, full of debate.
Without it, | think, you do not run a Parliament but some other kind of a
tame club. And one should welcome such things. Otherwise, it would be
very uninteresting to sit here for the Chairman or the Deputy Chairman.
| also can assure you that it would be my endeavour, constant endeavour
to uphold the rights and privileges and the dignity of this House and every
Member of this House because if you do not uphold this dignity, the rights
and privileges of this House, then there would not be any platform on
which we can erect our edifice of democratic Government. And in this,
| hope you will lend me co-operation, support and goodwill in the same way
you have offered me such overflowing goodwill and support when you
elected me to this high office. | want to thank you for the very generous
words, encouraging words you have said today. And | also want to thank you
for something which was behind it, the support you gave me for my election
to this high office which | had never dreamt of, never.

Thank you all.
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The Prime Minister, Shri Inder Kumar Gujral: Mr. Chairman, Sir, it is
an extremely happy privilege on my part to felicitate your coming here.
This Chair, Sir, from the beginning has been occupied by personalities of
great eminence. | am glad and | hope that the whole House joins me in
saying this, that your coming to adorn this Chair is again in keeping with
the same tradition. We welcome you.

We are also happy that you had the privilege of being a Member of this
House for several years. It has been only twice — this is the second time —
that an honourable Member of this House has been elevated to this Chair.
The first was Dr. Zakir Husain, and, | notice, you are the second coming
here in the same tradition. Therefore, | share the joy of the entire House
in felicitating you.

This House is familiar to you. Most of the Members are known to you
personally. Therefore, | am certain that under your leadership this House
will gain a lot in its prestige and also in the contribution it makes to run
our democracy. We feel extremely happy that you occupy this Chair with
the background of the tradition of freedom struggle, particularly in this
fiftieth year of our Independence. Therefore, | felicitate you not only on
my behalf but also on behalf of the whole House. We will be very happy
to cooperate with you always. We look up to you for leadership of the
House.

The Deputy Chairman*: Mr. Chairman, Sir, it is my proud privilege to
welcome you to this august Assembly of which you were a Member. Now
you will be the custodian of this House, as the honourable Prime Minister
has said, in the fiftieth year of India’s Independence.

It is our privilege to have you as the custodian and Chairman of the
Rajya Sabha. | personally feel happy that you come from the same faculty
of science as | do. You worked for the C.S.I.R. and | also worked for it. In
a way | have a double relationship with you.

This House, | am sure, has changed, if not quantitatively, definitely
qualitatively, and it will be a happy thing for you to know, and we would
also like to know what change you have found since you left the House and
now that you have re-joined it.

*Dr. (Smt.) Najma Heptulla.
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As far as | am concerned, Sir, | have worked with three Vice-Presidents
and you will be the fourth one. | assure you all the assistance that you
would require from the Deputy Chairman of the Rajya Sabha.

I am sure your Chairmanship of the House will enrich the House, the
contributions of the Members and it will go down in history as we celebrate
the Golden Jubilee of India’s Independence. Thank you.
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Shri E. Balanandan: Sir, this is a solemn occasion for me to welcome
you as the honourable Chairman of this House. We know that you have been
upholding certain values without caring for the consequences. We also
know that you stood for democratic values. This forum, that is,
Rajya Sabha, is a place where we have to practise democracy. Under your
able guidance, we will be able to practise democracy in this House. Though
we are called elders, at times, we will be behaving like youngsters. We
may behave in an extraordinary manner. But you, with your experience of
a long political life, will be able to lead this House to uphold democracy
to the extent possible. From our side, our party will be extending full
cooperation to you. | once again congratulate you on assuming this high
office.

Dr. Alladi P. Rajkumar: Sir, on behalf of the Telugu Desam Parliamentary
Party and our leader, Shri Chandrababu Naidu, | welcome you as the tenth
Chairman of this august House. Sir, as former Governor of Andhra Pradesh,
you have won laurels from the people of Andhra Pradesh. Sir, you have got
a special place in the hearts of the people of Andhra Pradesh. Your simplicity
and dynamism will enhance the prestige and glory of the great temple of
democracy. | once again welcome you, Sir. Thank you.
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Shri G. Swaminathan: Mr. Chairman, Sir, on behalf of the AIADMK party
to which | belong and also on my own behalf | am very happy to associate
myself with this felicitation and to say a few words on this occasion. | am
also thankful for the time given to me. A few days ago, after your election
as the Vice-President of India and Chairman of the Rajya Sabha, the former
Chief Minister of Andhra Pradesh, Mr. Janardhan Reddy, who was also a
former Member of the Rajya Sabha — I learnt it from The Hindu — gave you
a party in Hyderabad to felicitate you. | read that during the eleven years
when you were a Member of this House you had been in the forefront in
putting questions in this House and you were among the three persons who
had been asking the first three questions in the Rajya Sabha in those days.
At that time you were embarrassing the Ministers with questions and you
never allowed them to leave without answer and you never spared them.
| came as a Member in 1986. At that time, one of the Members, Shri A.G.
Kulkarni, continued that process and we were happy with the same. There
is a reason why | am mentioning this here. | am sorry to say — | think the
Prime Minister and those who are sitting on the Treasury Benches will not
mistake me, if | say so — that as Members of the Opposition and as leaders
of our political parties we are not very happy with the answers given by
some of the Ministers or by many of the Ministers. When we put pointed
questions, they say evasively something which is very vacillating or something
different or something not up to the point. Many times the Chairman of the
House had to come to our rescue and to direct the Ministers to come better
prepared and to answer the questions properly. Why | am mentioning this
is, we are very happy that we have now an honourable Chairman, who had
been in the forefront in putting questions in the House when he was a
Member of this House. | am sure that you will fully sympathise with the
Opposition and see to it that whenever the Ministers do not give proper
answers, you will look into that and you will direct them to give proper
answers. Why | am mentioning this today is that they should be careful
hereafter and without your directing them to be so.

Another point is this. | am also happy to read in the newspapers, as has
already been mentioned by Dr. Rajkumar, an honourable Member of the
House, that the honourable Chief Minister of Andhra Pradesh,
Mr. Chandrababu Naidu, had felicitated you. One former Congress Chief
Minister had felicitated you and Mr. Chandrababu Naidu, who is the present
Chief Minister of Andhra Pradesh, had also felicitated you. | was really
surprised to see a Chief Minister felicitating a Governor. There is a proverb
in Tamil:

Marumagal machiya mamiar illai
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It means that ‘no daughter-in-law appreciates the mother-in-law’. Sir,
it has always happened that the Chief Minister and the Governor are at
loggerheads in most of the States in India. | have also seen cases where the
Chief Minister refused to talk to the Governor. There had been occasions
when, for months, the Chief Minister never met the Governor, never briefed
the Governor. It has also happened, | may say, that there had been differences
of opinion between the Prime Minister and the President. There had been
occasions when the Prime Minister even refused to meet the President.
| do not want to quote who did that and why. The point is, the Chief
Minister of a particular State appreciates the Governor and gives a farewell
party to him, not for leaving the place! There had been Chief Ministers
giving fabulous parties either on the retirement or on the transfer of the
Governor, not because they were in love with the Governor but because the
Governor was leaving the State. Here is a Chief Minister who not only gave
a party but also saw to it that you were elevated as the Vice-President.
That speaks greatly of the rapport that you have acquired with the Chief
Minister.

I would like to say one more thing, Sir. Both you and the honourable
Prime Minister Shri Gujralji hail from West Punjab which is now in Pakistan.
Both of you come from a territory which was originally the land belonging
to the whole of India. Why | am saying this is, a good rapport between the
Prime Minister and the Vice-President is also very necessary. Now that you
are here, | am sure you will have a very good rapport so that in these days
of escalation of animosities all around — which | hope will come down—
your counsel to him and his counsel, his advisory capacity, and the
conversations between you, may go a long way to see that everything goes
on well.

Finally, I would wish to say two things. Sir, | have heard that during
your period you were a champion of electoral reforms and you were a
champion against criminalisation of politics. You also wanted that the issues
of reforms and black money be taken up. | understand that you retired in
1977. After so many years in Parliament, in the Lok Sabha and in the Rajya
Sabha, the main debate is on electoral reforms and criminalisation of
politics and corruption about which the honourable Prime Minister has also
mentioned recently. We are now trying to bring in the Lokpal Bill. | also
know from the papers that during your period as a Member, you went to
Bihar when one of your supporters said, “l appreciate that you are fighting
against black money in elections and corruption. It is not only the Ganga
that is to be purified; the Gangotri is also to be purified. Black money
starts not later but during the elections”. These are three or four most
important points today and | hope that you will give full advice for their
deliberations.
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| came to this House in 1986. And, as a Member, during my period,
| have already seen three Chairmen. One was Mr. R. Venkataraman. He was
the Chairman and then he was elevated as the President. The second was
Dr. Shanker Dayal Sharma. He was also the Chairman and was then elevated
as the President. The third was Mr. K.R. Narayanan. He was also the Chairman
and then was elevated as the President. They were all very eminent persons
and | had the occasion to felicitate them. | am happy that | have yet
another occasion to felicitate a person of your eminence. | am all the more
happy that all the three before you were elevated to be the Presidents.
I hope that you will also be elevated as the President. The Chair you occupy
is also lucky. This is the luckiest Chair | have seen. Thank you.

Dr. D. Masthan: Honourable Chairman, | rise to felicitate you, on behalf
of the Members and leaders of the AIADMK-II party from Tamil Nadu. Sir,
| attach a lot of significance and importance to your elevation as the
Chairman of the Rajya Sabha and the Vice-President of India when this
country is celebrating the Golden Jubilee of its Independence. | am sure
this House takes up a lot of reforms which will take the country forward
towards a bright future. Sir, just now our honourable Member, Swaminathanji,
mentioned that there is no mother-in-law who is appreciated by the daughter-
in-law. But as far as we, the Members of the AIADMK, are concerned, let
me assure you, we will be daughters-in-law who will definitely be appreciated
by the mother-in-law and we assure the fullest cooperation and | am sure
our country will definitely march forward under your leadership. Once
again, let me convey my heartiest felicitations on behalf of the Members
and leaders of the AIADMK-II party from Tamil Nadu. Thank you.
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Shri J. Chitharanjan: Respected Chairman, | am extremely happy to
welcome you to the seat of honourable Chairman of this House and also to
that of the Vice-President of the Republic. Sir, you have participated in the
freedom struggle and afterwards you have had a very long political career
and throughout your political career you have been known to be a person
who was an ardent advocate of democracy and democratic principles. In
the same way, you have upheld the principles of secularism and you have
always stood for progressive policies and views. Sir, during this period,
politicians as a whole are under a cloud because a large number of scams
have taken place. Generally, it has been considered that politicians are not
above corruption. But it is a generally accepted fact that you have always
been above corruption and you have always fought against corruption and
you have fought for electoral reforms against criminalisation of politics and
such other things. Therefore, when you are occupying this Chair, | am sure
and confident that you will uphold all these causes. While you are the
Chairman of this House, | am sure you will uphold the honour and dignity
of this House, you will recognise and protect the rights of the Members of
this House. As some of my colleagues have pointed out, your advice and
counsel will be very helpful to the Government also. | don’t want to speak
more.

Once again, on my personal behalf and on behalf of my party, | heartily
welcome you to the high seat that you are occupying at the moment.
Thank you, Sir.
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Dr. Karan Singh: Mr. Chairman, Sir, while warmly felicitating you on
your election as the Vice-President and Chairman of Rajya Sabha, | would
like to draw your mind back to thirty years when as a Cabinet Minister
| began coming to this House regularly, every week to answer questions. My
friend and colleague, Shri Inder Kumar Gujral and | would probably be the
two people who could bear out what Mr. Swaminathan has said that when
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you were sitting where | am now, you used to ask us very well-informed,
most pointed and often embarrassing questions. It is, therefore, a matter
of particular pleasure to see you now elevated to this high office. We are
sure that with your vast background and experience as a backbencher—as
far as | know, you were always sitting in the backbench or in the Chair—
you will be able to safeguard and maintain the interests of this entire
House. My very warm felicitations to you.

Shri Parag Chaliha: Sir, it becomes my duty on behalf of the AGP, the
Asom Gana Parishad, to warmly felicitate you on your assumption of this
high and very responsible office. My joy is more pronounced in the sense
that you had your full share in our struggle for Independence. | am very
glad that as one who staked his life for the cause of Indian Independence,
| have with me at least one of the supreme personalities of this House who
had his share brilliantly completed as a freedom fighter.

Sir, the North-East is very much in the news, not in an ideal connotation
but certainly in a deplorable condition, in a deplorable context. And our
present Government is wedded to the task of doing something which the
North-East has never had so far. We hope that the neglect or the exclusiveness
which the North-East has been complaining for long would be removed in
not so distant a future.

Under your superb guidance we will be able to do whatever is entrusted
to us. Sir, we have had the fortune to know you as a freedom fighter and
as a Congressman in the sixties and the seventies and also your fearlessness
and alertness in the House. Therefore, my joy knows no bounds in felicitating
you, which | do very sincerely and with great expectations for the future.
Thank You.

Shri Triloki Nath Chaturvedi: Sir, | join my distinguished seniors in
offering you felicitations on this happy occasion. All along you have been
known as a crusader for all good social causes. You tried valiantly to ensure
that there is accountability of the Government and a corruption-free society.
One remembers very well the kind of public opinion you tried to create on
various issues, apart from fighting valiantly on many issues in this very
House.

I would also like to mention that | saw you as a Member of the other
House in action in a particular place where | happened to occupy a small
position. Your activities as a publicman of longstanding are well known,
since you share the legacy of the freedom struggle and also the legacy of
the best that this country represents through its civilization and culture.
But as a local representative of that particular place | found that you did
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two very difficult things. The first one was of educating people about the
problems and difficulties and as to where their responsibilities and duties
lay. Secondly, you also tried to ensure that there was a proper rapport
between the administration and people and there was a kind of mutual
understanding which the country needed all along. | have no doubt that in
this position of high dignity you represent the best of the essence of Indian
culture. | look upon you as the custodian of public interest and dignity as
well as the rights of Members of this House. | once again felicitate you, Sir,
on the auspicious and happy occasion. Thank you.

Shri V. P. Duraisamy: Sir, on behalf of D.M.K., | felicitate you on your
elevation to the high office of the Vice-President of India and Chairman of
the Rajya Sabha. We look upon you for guidance in the years ahead, as also
for protection of our interests and rights in all ways. Thank you.

Shri M.P. Abdussamad Samadani: Sir, | join this august House in
conveying my respects and regards on this very auspicious occasion when
an eminent person like you is elevated to the post of Vice-President of the
country.

Sir, in you we see the symbol of our traditions. As a freedom fighter,
as a patriot, as a nationalist, as a politician with integrity, your personality
will be able to do much for the strengthening of our national cause. Sir, you
are a true symbol and a true representative of the composite culture of
India. Coming from Lahore, which was once a great centre of our Hindustani
culture, a land of Urdu language and literature and also very much connected
with the history of our country, and having worked in South India for a long
time and now being elevated to the office of Vice-President of the country,
you will be able to make a great contribution to national awakening. Sir,
I am aware of the fact that you are very much fond of Allama Igbal. So,
I would like to felicitate you by quoting a couplet of that great renowned
poet of our great heritage:

q Wl ¥ WA ® HM W
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Thank you, Sir.

Mr. Chairman: Hon’ble Members, | am deeply grateful for the kind
words that have been spoken about me. It makes me all the more conscious
of the heavy responsibility that is cast on me.

One honourable Member asked me: What difference did | find in the
House? One visible difference is the painting of Dr. Radhakrishnan just in
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front of me in the House. Many years before, as Chairman of the
Rajya Sabha he sat on this Chair, with very great dignity and distinction and
guided this House with utmost brilliance in the formative years of our
Republic. | had the privilege of being a student in the University where he
was my Vice-Chancellor — the Banaras Hindu University. | still possess his
personal certificate to me. That certificate has been a perennial source of
encouragement. At a personal level, | shall continue to draw inspiration
from this portrait of my teacher and the first Chairman of this House and
derive the strength to abide by the lofty standards he set for all of us.
I shall always remain conscious that this Chair has been occupied by men
of exceptional eminence, from Dr. Radhakrishnan to our present President.
This is a humbling thought.

Some honourable Members mentioned about my being very active during
Question Hours and in raising questions in the House, when | had the
privilege of being its Member. Yes, that is so; and | thoroughly enjoyed
every moment of it. The sight of a Minister struck dumb by the quality of
a Member’s question, or, a Member bowled over by the Minister’s sharp wit,
is an enduring spectacle of the parliamentary drama. It makes all — even
the tallest, look so vulnerable, so fallible and so human. The right to ask
question filled me with a sense of uplifting power — the power to hold the
whole system accountable to the enquiry of the representative of the
people. The atmosphere in this House pulsates with the energising power
of democracy. No one is left untouched.

Life does strange things. | never wanted to become a Governor, | was
persuaded to become one. Earlier, as a Member of Parliament, | never
wanted to be on the panel of Chairmen either in this House or in the other
House. And today, | stand here as the Chairman of this august House.
| consider this to be the continuation of a journey started and a role
defined, several years ago, as an MP. Then, | asserted my identity by asking
questions. Now, | will encourage you to assert your identity by never
surrendering that essential prerogative of the MP — the right to ask questions.
| assure you that | will protect your right to ask questions — regardless of
whether you belong to the Opposition or the ruling party or the alliance.
In return, all | ask of you is a promise, that you will never give up the MP’s
inalienable right to question the Government. | say this because, in the last
few years, situations have arisen when Members themselves put forth the
demand that the Question Hour be suspended on a given day. | found this
somewhat paradoxical — Members wanting the Chairman’s nod to give up
a right, they always fought to protect. Suspending the Question Hour, as a
political statement, may gain you a few momentary advantages, but is sure
to impose a heavy cost in terms of the slow erosion of your rights as MPs.
When you give up the Question Hour, you fritter away the sacrifices of all
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preceding generations who fought and suffered to secure for us the right
to question the dictator which lurks behind every Government. The Question
Hour is the life-breath of parliamentary democracy. When you give up the
Question Hour, even for a day, you weaken the ongoing struggle to enforce
higher accountability on the Government in power; you weaken the evolution
of the parliamentary democracy.

| certainly hope you won’t give up that precious right of yours or
whittle it down for anything else. | promise that | will stand by you in
enforcing these standards, whether you are in the Opposition or on the
other side of the House.

I have always remained an admirer of the joint family system and I
consider this House to be a large joint family. It has its faults and foibles,
its traumas and weaknesses, its protagonists and its opponents — but the
joint family functions so long as its members are united on the necessity
to make it function. They are not expected to give up their self-interest
in toto, but only enough to create that essential common space on which
every member agrees. As Chairman, it shall be my primary responsibility to
help find and, even enlarge, that common space in the midst of political,
group, ideological, regional and even personal oppositions. With your
cooperation, | hope to succeed.

During the seven and a half years that | served as the Governor of
Andhra Pradesh, the State have had five Chief Ministers. Each was a unique
personality with his own distinctive approach to politics. But it should be
said to the credit of our constitutional arrangement, that it possesses
enough flexibility to adapt to the new policy impulses and approaches. If
we function according to the rules of the game and downplay our egos and
self-interests, we have in our Constitution an excellent adhesive to keep
the country together. It provides the motive force to strengthen national
unity, and realise our potential to rise to those great heights, to which any
nation can, and should, aspire.

My thoughts go to the titanic people’s struggle that often preceded the
victory of parliamentary institutions. Often these struggles coalesced with
national liberation struggles, like our own. In the fiftieth year of our
Independence, it is wise to remind ourselves of our struggle for independence
and the leadership of one of the most remarkable men in all history —
Mahatma Gandhi.

Gandhi’s was not just a struggle against imperialism, it was essentially
a revolution in human character and social values. Gandhi gave us our
freedom; but he also gave us our credo.
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He reminded us of the virtues of orderly institutions and, discipline
even in street actions. In 1918, when he was fasting in Ahmedabad jail on
the labour issue, some workers said to him, “We will organise a hartal in
Ahmedabad”. Gandhiji shot back, “And how will you ensure everybody’s
support for the hartal when some are known to be opposed to it?” The
workers confessed that they planned to enlist the support of some anti-
social elements to intimidate the dissenters to fall in line. Gandhiji would
have none of it. He sternly warned them: “If you hold a hartal or bandh
with the support of anti-social elements now, India, when free, will be
ruled only by anti-social elements. Never do such mindless acts”. That was
Gandhiji. “Means”, for him, remained as important as the “ends”. In his
philosophy, “means” and “ends” were convertible. Both had to be moral.

| was always keen to know why the parliamentary system found favour
with Gandhiji. The Congress bulletin of 1937 throws a flood of light on this.
Gandhiji, as you know, was against office acceptance by the Congress. But
after the 1937 elections he advised the Congress in favour of office
acceptance. He considered it as a further stage in the development of non-
violent experiment. His advice surprised many at that time. He explained:
the acceptance of office was not to be a venture in the field of power
politics, but a serious attempt, on the one hand, to avoid a bloody revolution
and, on the other, to avoid mass civil disobedience.

Even though he himself was the progenitor of mass civil disobedience,
he always held that ‘satyagraha’ and mass civil disobedience could not be
resorted to everyday, or even frequently. He authorised mass civil
disobedience, as a part of our freedom struggle, in 1920, then in 1930,
again in 1932, eight years later in 1940 and, then in 1942. He used
‘satyagraha’ not as an over-the-counter medicine, but as a rare therapy.
His ‘satyagraha’ enjoined the highest rectitude in the leader as well as in
the follower, it was moral action to be employed to achieve only the
highest goals and, not for temporary political benefits. What we see today
in India may be some form of democratic protest — actions, but these are
surely not ‘satyagraha’. ‘Satyagraha’ was the end — result of Gandhiji’s
search for a non-violent process of power which would be inspired by truth
and love and, thus could be a substitute for bloody revolution and mass
civil disobedience. But look at what is happening today? ‘Satyagraha’ is
becoming ‘duragraha’ and ‘bandh’ is becoming ‘duragandha’. If we have to
get this ‘duragandha’ out of our system, we will have to go back to Gandhi
again. As ‘satyagraha’ cannot be organised frequently, had he been alive,
Gandhiji would have attempted to use every election as some form of
‘satyagraha’, where truth could be asserted and truthful men elected to
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public office. If we are able to translate this idea of Gandhiji into practice,
it would go a long way in strengthening parliamentary democracy in India.

Happily, | find there is a unique convergence of Gandhiji’s ideas and the
ideas of the other outstanding son of India, Babasaheb Ambedkar. In his last
speech to the Constituent Assembly, before it adopted the Constitution,
Babasaheb referred to the Buddhist Bhikku Sanga and the political system
of ancient India in which all the modern rules of parliamentary procedure
were practised. He then raised a question: Why, in the march of history,
did that democratic system lose out? Will we lose it a second time? That
is the question — that warning, we must always bear in mind. Babasaheb
referred at many places to the divisions in our society and its moral
weaknesses. If we want to not to lose democracy, then our parliamentary
institutions must necessarily become instruments of national unity and
social cohesion. It was this unity of India that was the core of Babasaheb’s
philosophy and approach. In his last speech, he referred to the historical
events where a Hindu betrayed a Hindu, a Muslim betrayed a Muslim, a Sikh
betrayed a Sikh. Why, he asked, did that happen? Because of the pursuit
of self-interest, as he himself answered. In this process, collectively we
betrayed India. He remained, till the very end, deeply concerned about the
unity of India. What is happening now? The dreaded phenomenon of caste-
politics is eating into our vitals. Religion has become divisive. Gandhiji
wanted to spiritualise politics. Unfortunately, a situation has arisen, where
we have to spiritualise religion, because religion itself has become politics.

How do we go about correcting these aberrations? What are the
parliamentary institutions to do in such a situation? At different places, at
different times — Gandhiji, Jawaharlal Nehru, Dr. Ambedkar, Dr. Lohia,
talked of transcendence, which, they rightly held, was the hallmark of the
Indian civilization — the core of the Indian culture, indeed of the entire
Asian culture. We have to ensure that parliamentary institutions become
instruments of transcendence of unifying people, elevating them to a higher
spiritual plane and making them more conscious of the higher goals they
are to subserve.

Dr. Ambedkar was a strong advocate of constitutionalism. He was
basically against the concept of class war and class struggle. He disapproved
of civil disobedience, because he thought, it could be the cause for chaos
and anarchy. Gandhiji was of the view that non-violent struggles strengthened
constitutional processes and could avert violent action. In spite of this
difference, both Gandhiji and Dr. Ambedkar, were for constitutional and
non-violent methods of change and even revolution.
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Honourable Members, the new millennium is only three years away. As
a nation, we have begun our preparations. We shall be discussing for four
days, the new challenges that are awaiting us. Some members referred to
the spectre of criminalisation, others referred to something else. | believe,
that the greatest challenge to us, along with ensuring the material well-
being of our people, will be to ensure their moral and spiritual regeneration.
The earlier civilizations, history tells us, rose and declined over distinct
periods of time. Today, in the modern-age civilization, the rise in material
prosperity is simultaneous with the spiritual and moral decline of the human
race. The processes of rise and fall are going on simultaneously. That is why
while addressing the economists in 1915 in Allahabad, Gandhiji raised two
questions. Those questions remain valid even today for all Indians. His first
question was: Does development mean development of man? Then he put
his second question: Does economic development mean development of
moral man? He believed, it did not. So, he gave a warning by citing historical
examples; Rome suffered a moral fall when it attained high material
affluence. So did Egypt and so, perhaps most countries of which we have
any historic record. And lo and behold ! Gandhiji who read the Gita daily,
said, “The kinsmen of the royal and divine Krishna too, fell when they were
rolling in riches”. He warned us all about the consequences of such
unbalanced growth. His warning has lost none of its relevance in our times.

The parliamentary institutions, are the moral fulcrum of our country.
Pursuing economic and social development is no-doubt, an imperative; but
so is moral regeneration of our people.

I have been overwhelmed by the kind words spoken by my friends here.
It is difficult for me to express adequately my gratitude for their generosity.
My father once told me, “In public life you will receive abundant, even
excessive love and severe rebuke, all at the same time. If you are right,
never get despondent with the rebuke. Keep the treasure of love as a
precious fragrance in a little box close to your heart. Take a pinch everytime
a rebuke saddens you or a criticism bothers you”. Honourable Members the
love showered on me today will be the precious reservoir from which | will
draw solace during moments of despondency. | am grateful to you for
vesting me with the valuable asset of your affection.

Before concluding may | say: parliamentary institutions are the temples
of democracy. They are the Gangotri from which people expect purity and
probity to flow incessantly to enrich the material and moral life of the
country. | am sure that in the Rajya Sabha, the House of Continuity and in
the Lok Sabha, a House of Change; we have a splendid blend of change and
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continuity in our Parliament. That is the Indian tradition, that is our dharma.
It will set the moral tone and temper of our society while building a new
India. In this task, | will be your first servant.



Shri Bhairon Singh Shekhawat
(23.10.1923-15.5.2010)

Vice-President of India and Chairman, Rajya Sabha
(19.8.2002—-21.7.2007)
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m. Smt. Suraj Kanwar; 1 d.; Chief Minister of Rajasthan (First term)
22nd June 1977—16th February 1980; Leader of the Opposition, Rajasthan
Legislative Assembly, 1980—1990; Chief Minister of Rajasthan (Second term),
4th March 1990—15th December 1992; Chief Minister of Rajasthan
(Third term), 4th December 1993—29 November 1998; Leader of the
Opposition, Rajasthan Legislative Assembly, December 1998—August 2002;
was Member of Eleven Legislative Assemblies except Fifth Legislative
Assembly of Rajasthan; As Chief Minister during 1997—80, launched the
landmark programmes such as Antyodaya, Food for Work, Apna Gaon and
Apna Kaam with focus on poverty alleviation, imprisoned for 19 months
during Emergency; Author of A Collection of Speeches : “Chinatan Aur
Avdharna”; Vice-President of India and ex officio Chairman, Rajya Sabha
from 19th August 2002 to 21st July 2007; Died. Obit. on 26.07.2010.
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The Deputy Chairman*: Mr. Chairman, Sir, it is a proud privilege for me
to welcome you here. As the hon’ble Prime Minister said, you started your
political career in 1952. | think, | was still in the school—I don’t remember
the class—when you started your political career. As the hon’ble Prime
Minister said, in spite of all the constraints, you got yourself involved
against the Jagirdari movement. | can understand, coming from a State like
Rajasthan, it must have been very difficult for you to get yourself actively
involved in that. You worked in Rajya Sabha also. After all, Rajya Sabha is
the representative body of States. During your membership in Rajya Sabha,
however short it might be, you contributed greatly with your experience of
grass-root level working. You are known for Community Empowerment
Programmes. Especially, | will mention three of them: Lok Jumbish—
‘jumbish’ is an Urdu word which means ‘movement’, Janmangal and Shiksha
Karmi. These are very important programmes for the empowerment of
people that we have always been wanting to. The hon’ble Prime Minister
has referred to the poverty alleviation programme, Antyodaya, and your
Apna Gaon and Apna Kaam, | think, is one of the most important programmes,
because today we see lack of job opportunities in their own places, in the
villages, and people migrate to cities. Most of the metropolitan cities are
choked with migration of people from villages...

That is the basic programme which you took up. And referring to
Antyodaya, which is a poverty alleviation programme, there is no wonder
the former World Bank President, Mr. Robert McNamara, called you the
second Rockefeller. We are proud of it.

A lot of people talk about empowerment of minorities. | would not say
that a lot has not been done for minorities, but you were the first Chief
Minister in the country to create a State Wakf Authority. And apart from
that you promoted Urdu,—which is my mother tongue, although | am speaking
now in English,—even though it is not really the language of Rajasthan. You
promoted not only Urdu language, but Arabic and Persian languages also,
in your State.

As far as the family planning is concerned, you were the first person
to start the implementation of the two-child norm in the elections for the
local bodies. | wish we could continue the same at the national level also,
then, the Prime Minister would have less problem with over population of
the country.

Sir, the most important thing is—it is also the concern of everybody
now-a-days—your concern for women and children. Your work for the
empowerment of the girl child is commendable. We just celebrated the
Children’s Special Session at the United Nations. And | am sure, the Prime

*Dr. (Smt.) Najma Heptulla.
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Minister, while addressing the United Nations Assembly, must have mentioned
in his speech that we should invest in our children because investment in
children is investment in our future.

You conceptualised the idea of the Raj Laxmi Scheme, which is an
endowment policy for the girl child. It was later adopted by the Unit Trust
of India. | was involved with the launching of this programme of the Unit
Trust of India in my State, Maharashtra. It has been a very successful
scheme.

Sir, | know you are a proactive Chairman. The Prime Minister has just
now mentioned that he has half-a-century’s association with you. | cannot
say the same about myself. | did not have even six months association with
you. But, with whatever little association | have had, | can say that you are
a proactive Chairman.

In this House, many legislations will be passed, many discussions will
be held; and many important policy decisions will be announced by the
Government. As far as the upliftment of women and children is concerned,
we have a lot of hope in you.

In our ethos we talk about Lakshmi, Parvati and Durga, and we think
about them only when we are offering prayers to them. But when they
come in the form of women, we either put them on the funeral pyre of
their husbands or beat them or rape them. We could witness it from what
happened in the capital city of Delhi where we all live. In broad daylight,
an incident happened in Khooni Darwaza, and it really became a “Khooni
Darwaza”. A girl, not an ordinary girl, but a fourth year student of Medical
College was raped there. When these incidents are happening, how could
we say that empowerment of women is there. | would like you to take
action on these issues.

Sir, we believe in the ethos of Ardhanarishwara. Parvati has got all the
attributes of Shiva. We are not asking for even half of the empowerment.
This is a partnership between men and women, in general, in public life
and in personal life. Mr. Prime Minister, you are there and leaders of the
various political parties are there, and Dr. Manmohan Singh, who is my
bench-mate, is here. | would say that while you are in the Chair, we have
a hope. The women and men—some of them—will be with me in saying that
if you really believe in empowerment of women, you must do something
for them. First, give us empowerment, which is a high point of democracy.
It is remaining only as a promise, year after year, session after session,
week after week. Sir, | discussed this matter in your Chamber as to when
we are bringing the Women Empowerment Bill. But, instead of women
empowerment, what we get is beating and rape in the streets. | have a lot
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of hopes in you because, on drought, you did call a meeting and took
action. With this pro-activeness, you are not going to be just a person
ringing the bell and letting people speak, but you would give a direction
to the debate in this House, a proper debate in this House, so that we can
solve some of the problems facing our country.

Thank you very much, Sir, for giving me this opportunity.

The Leader of the Opposition, Dr. Manmohan Singh: Mr. Chairman,
Sir, it is my proud privilege, on behalf of the Congress Party and on my own
behalf, to extend to you a most cordial welcome on your assumption of the
august Office of Chairman of our Council.

Sir, your public life, extending over half a century, is an epitome of
wisdom, knowledge and experience, which we are very proud to say, will
be a very important asset for us as we deliberate in this august House. You
have been the Chief Minister thrice of a very dynamic State of ours; you
were responsible for many innovative programmes involving the uplift of
the poorest sections of our community; your life-long commitment to the
welfare of the farmers, particularly, the small and the marginal farmers,
will always remind us about the ultimate purpose of politics, i.e., the
service of the poor, by working together, we all can get rid of chronic
poverty, ignorance and disease which still afflict millions and millions of
people in this country of ours.

Sir, we have entered the twenty-first century and we face enormous
challenges and opportunities. The task before us is to face those challenges
boldly and seize the opportunities now on the horizon with a vision and
faith in the destiny of our people. Human knowledge is now growing at a
pace which was unthinkable even two decades ago. Modern science and
technology have made it possible, as never before in human history, that
chronic poverty, ignorance and disease do not have to be the inevitable lot
of a majority of humankind. We have, therefore, to take full advantage of
modern science and technology and to impart to all our social, economic
and political processes what Jawaharlal Nehru used to describe as ‘scientific
temper’. In international relations, what was simply unthinkable, some
fifteen years ago, has become a norm in international relations. This poses
not only huge challenges, but also offers new opportunities. Whether we
like it or not, the process of globalisation has thrown up new challenges
and new opportunities. As a nation, we can meet those challenges and
seize those opportunities if we re-define the role of politics in this complex
polity and society that India is.

Politics has become an instrument of being merely a ticket to power.
We have to go back to its original role, as Gandhiji first defined it as an
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instrument of purposeful social change. We have to look upon politics as
a creative means of reconciling and harmonising societal tensions, which
are built into the body politic of a poor country embarked on the path of
modernisation and development. For this it is very essential that we should
set our sights high, a new vision about the future of our country in which
those who divide our people on the basis of religion and caste have no
place.

Sir, in all this, we derive enormous satisfaction and inspiration from
your own life of public service extending over 50 years. As | said in the
beginning, your wisdom, your knowledge and your experience are today our
great assets. Therefore, Sir, it gives me great pleasure to welcome you
once again as Chairman of this House. We look forward to your guidance.
From our side, we offer you our fullest cooperation in discharging your
responsibilities as the Chairman of this august House.
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Dr. Alladi P. Rajkumar: Sir, it is indeed a great pleasure to welcome
you on behalf of my Chief Minister Shri Chandrababu Naidu, on behalf of

myself and on behalf of my colleagues in this House. 39 i §4d 87 39
Grfen el St 3 fow drer efore ) sad off o TEn S @ R T | H gt ¥ o
et H WE § ff =T Ed ®l 99E < W@l g Sir, as a Chief Minister of

Rajasthan, you have won laurels of the people, Sir, you have 50 years
experience in political life, we are most fortunate to be with you to learn
more and more things, which you have experienced in your life. Sir, | assure
you on my own behalf and on behalf of TDP Members that we will give the
fullest cooperation to you to uphold the dignity and decorum of this House.
Sir, thank you very much.

Shri S. Ramachandran Pillai: Mr. Chairman, Sir, | am extremely happy
to felicitate you as Chairman of Rajya Sabha and Vice-President of India.
Our House, Rajya Sabha, is playing an important role in the democratic
polity of our country. It is a fact that the democratic polity is facing many
stresses and strains. It is also a fact that despite all these stresses and
strains, our democratic polity is gaining strength. We belong to different
political parties. On certain issues our views are similar. On certain issues,
we have different perceptions and approaches. In the society also, there
are different sections of the people, different classes. On certain matters
their interests are similar, on certain issues their interests are not similar
or confronting. Certainly, all these differences, diversities are reflected in
the House. Through the democratic process, we try to evolve consensus on
certain issues. It may not be possible to evolve consensus on certain other
issues. Where we cannot evolve a consensus, we try to debate, we try to
discuss. Sir, you are the facilitator of this democratic process in this House.
You are our guide. You have very vast experience in the democratic process.
You have been a political leader. You have very rich experience in
administration and, above all that, you have a very lovable and pleasing
personality. We are looking forward to you for your leadership and guidance.
We extend you our unstinted support in upholding the democratic tradition
of this House. With this, on my own behalf and on behalf of my Communist
Party of India (Marxist), | once again felicitate you, Sir.

Shri P. G. Narayanan: Mr. Chairman, Sir, it is my privilege to tender my
respectful felicitation to you on your election as the Vice-President of India
and the Chairman of this august House. It gives me great pleasure to
welcome you on behalf of myself and on behalf of my party, the All India
Anna D.M.K. Hailing from farmers’ family, you had experienced a lot of
trials and challenges. So, yours had been a saga of struggles. You faced and
you had overcome them undauntedly, to traverse a path from village to the
Vice-President of India. You had undergone imprisonment for 19 months
during the Emergency to uphold the democratic values. You became a
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Member of the Legislative Assembly of Rajasthan in 1952, which was the
first election to be held in free India. You adorned the office of the Chief
Minister of Rajasthan three times. During your tenure as Chief Minister, you
were instrumental in eradicating completely the practice of burning of a
widow in the name of sati. You gave the uppermost priority to the welfare
and development of the downtrodden and the minorities. Sir, being a man
of wide and varied experience, you can control this House effectively by
your general approach. Sir, you will be able to conduct the proceedings of
this House harmoniously. | wish you all the best. On behalf of my Party,
| offer my fullest cooperation to you, Sir. Thank you.

Shri S. Viduthalai Virumbi: Hon’ble Chairman, Sir, we feel that we are
being honoured by having been given an opportunity to congratulate you on
your greatness. Sir, it gives me great pleasure to congratulate you on my
behalf and on behalf of the DMK Party. | feel great pleasure in welcoming
you as the Chairman of this august House as well as the Vice-President of
India. We feel that your life is more or less equivalent to and comparable
with the life of this great nation. You had also faced so many odds in your
life as this nation had faced. You had overcome all the difficulties in the
same manner as this nation had overcome them. Sir, when you were elected
as the Vice-President of this great nation, on that occasion, we, along with
the leader of our Parliamentary Party, Thiru Murasoli Maran, came, met you
and congratulated you. Sir, we belong to the regional parties. You know, Sir,
at the present moment, the regional parties are also playing an equal role
in shaping the destiny of this great nation, as is the case with the national
parties. We believe in equality in all walks of life, including the gender
justice. Therefore, we stand by the request made by the Deputy Chairperson
regarding the representations of the other half of humanity. Sir, when the
Bill comes, definitely we will support it and see that the other half also
takes its place in this august House.

Sir, you belong to the agricultural community. You know the position of
agriculture in this country and we all, cutting across party lines, are striving
hard to see that people come up to the international levels. Sir, in this
task, we hope that the entire country will stand as one man. Sir, whenever
the nation confronts problems, on any national issue, this august House
always stands as one man. | remember one instance when Chavanji was the
Home Minister. At that time, a constitutional vacuum was about to be
created. Then, he called the Opposition—at that time, we were in the
Opposition—he explained what the situation would be if the Resolution was
not passed as it stood. Then we understood the difficulty of the Treasury
Benches. We told them, “All right, we will stage a walk-out after having
expressed our opinion. You just get through with the Resolution”. At that
time, we were in the Opposition, we kept our promise and honoured our
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commitment and saw to it that the Resolution got through this august
House. In such a manner, Sir, cooperation has been extended from all
sections of the people.

Sir, our country is multi-lingual, multi-cultural and multi-national more
or less as a sub-continent. Therefore, as Shri Ramachandran Pillai has said,
interests may sometimes clash when there are different classes living in a
society, but we have to reconcile in such a way that democracy finally
upholds its own place. Therefore, when we come to know that you had
given equal opportunities to Urdu and Persian languages in your State, we
feel that if the Central Government is a ship, you are the lighthouse for
that. We know what problems the people are facing in respect of language.
Therefore, we feel, Sir, that under your guidance, this august House will
further enhance its prestige by maintaining democracy. Sir, on behalf of the
DMK Party, the Leader of the DMK Party, and also on behalf of the Leader
of the Parliamentary Party, we give our assurance that we will cooperate
the maximum possible with you to uphold the decorum of this august
House. With these words, Sir, | conclude. Thank you very much, Sir.
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Shri J. Chitharanjan: Mr. Chairman, Sir, on behalf of the Communist
Party of India as also on behalf of the members belonging to the CPI in this
House, | extend to you a hearty welcome as the Chairman of this august
House as also the Vice-President of our Republic. You have become the
Vice-President of our Republic and the Chairman of this august House at a
time when our country is facing very serious problems. On the one side,
there are security problems, and on the other, there are serious economic
difficulties. The question of unemployment, poverty, etc., have become big
problems which we have to face. Apart from that, various sections of the
society have got their own grievances. For example, problems of women
which have been referred to by the Deputy Chairperson, Shrimati Najma
Heptulla. They are being ill-treated. There are problems of Scheduled
Castes and Scheduled Tribes. They are not being treated as human beings,
who could live with honour and dignity in the society, in several parts of
the country. Then, there are problems of agriculturists, agricultural workers
and the workforce in the formal and informal sectors. They are the real
creators of economic wealth in our country. But, unfortunately, they are
not being given a proper treatment. Therefore, they have also got their
own grievances. All these problems will come up for discussion in this
House, especially, from the Opposition. We have to raise such problems as
also other issues which may crop up on various occasions. On such occasions,
| hope and believe, you will guide us in a proper way and protect the rights
of the Opposition as also the individual members. You are the proper
person to do it, because you had a very long experience as a politician and
a social worker. You have also got a very long experience in the Legislatures.
As a legislator and an administrator, you have got a long experience. You
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had been sitting in the Opposition, as well as, in the Treasury Benches.
Therefore, you can very well understand what the rights of the Opposition
are and how their rights should be protected. | hope, under your guidance,
this House will be able to discharge its duties in a proper way and make
creative contributions towards finding solutions to the various problems
that the country is facing. I, once again, extend to you a hearty welcome.
Thank you.
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Shri M.P Abdussamad Samadani: Sir, | am extremely happy to join the
other members of this august House in extending a hearty welcome on your
elevation as the Vice-President of the country and also as the Chairman of
this House—Rajya Sabha. Sir, we are extremely happy in getting you as the
Chairman, especially because of your maturity. The great quality that you
have displayed in your public life is that maturity and, Sir, we hope that
with your maturity, you will be able to guide this august House in attaining
great heights of fame, Sir, now there is an urgent need to protect the
values and the station of every institution, Today, there is an erosion of
values in many of our institutions.

With your maturity, we hope that you will be able to contribute to the
protection of the great institutions of the country, especially our institution,
Rajya Sabha. Persons are like bubbles. It is the institution that matters,
institution is the symbol of human civilization, persons may come and go;
parties may come and go, but institutions will remain as the glorious
witnesses of the historical process that has always enriched human thirst
for progress, Sir, there is an urgent need to commit ourselves, to devote
ourselves and all our energies and resources to national unity. Under your
leadership, as the Vice-President of the country, we hope that we will be
able to make glorious achievements in this field also, You have come from
a very humble beginning. The Deputy Chairman has already mentioned
about how you are promoting Urdu. In Urdu there is a saying ‘W ¥ &
e, JeTel H TERE’’ | Your case is like that. From that humble beginning
you have come to occupy this high office. The hon’ble Prime Minister has
mentioned the importance of taking everybody together. J&m =t it 9a @l
Y A T F THId F TR H 9 W@ 9.0 feel there is an urgent need for-
that kind of an appraoch and that kind of inclination in the present set up
and present conditions, Especially, as the Chairman of the Rajya Sabha, we
hope that you will be able to take all of us with you. Sir, you are Shekhawat.
We will always be there with shikayats. We will be coming to you with
many complaints. Sir, as you know, in Urdu Sakhawat means graciousness.
We hope with your Sakhawat we will be able to enrich the proceedings of
this House.

Sir, | felicitate you and congratulate you on behalf of my party the
Indian Union Muslim League. | would like to quote the great Western poet,
Walt Witman, who said, “There is a tide in the life of every individual
which may lead him to fortune”. We hope that this tide which has come
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as a blessing in your life may lead our glorious House and our great nation
to great heights. Thank you.

Dr. Raja Ramanna: Sir, | feel honoured that | have been asked to
welcome you not only on my own behalf but on behalf of the group of ten
members. We are a group of ten people here. We will be often agreeing
to disagree. We do not belong to any party. But we play a rather important
part in Rajya Sabha. Some of us have been here for a very long time.
My term has been a short one of only nine years. But | think that since
I am nearly of the same age as the Prime Minister, | can speak with the
same authority which he has used while praising you on your assumption of
this high office.

I would like to bring to your attention the great respect the rest of the
country has for people from Rajasthan. In South India, from where | come,
if you say somebody is from Rajasthan, it automatically means he is a man
of great heroism and trustworthiness. Also many good things of our history
and, architecture are associated with Rajasthan. Here | would like to recall
a particular incident. When Rajasthan was being chosen for setting up an
atomic power plant, | was with Dr. Homi J. Bhabha, the great scientist.
We all went to see the place that had been chosen near the Rajasthan
Lake. After having seen that place, we stopped a few miles away to see
the Shiva temple which was built 300 years ago. | think it was built in the
time of Aurangzeb. And when Homi Bhabha saw it, he said, “Well, | have
taken a decision, the temple has to be near the place where the reactor
is going to be”. Now, | mention this because the atmosphere in Rajasthan
was not considered to be very technological or scientific at that time, but
since then, it has changed considerably, and some of our reactors have
worked well in that area. | would like to take this opportunity to congratulate
the people of Rajasthan for the contributions they have made to the country
in a field, not necessarily agricultural and the usual things, but in an area
which is very much more complicated and very useful to the country.
Sir, 1 would like to end by saying that your presence as the Chairman, here,
in this House, with your experience, with your virtues, which have been
already described, will make a difference to this House. Probably, | should
not really mention it now, but | cannot help saying that we have not been
very cooperative with our late previous Chairman. So, | would say, this is
our great chance to rise to the occasion; and it is, therefore, very pleasant
to listen to all the leaders here expressing their desire to cooperate with
you in the work of this House. | thank you very much, Madam, for this
opportunity that has been given to me.

it el 3STE: eIy, § T W oTMa # Wl g f oS q wumfa St @
Al FA HT GITIT W g3 T |
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Shri R.S. Gavai: Sir, at the outset, | welcome you on my behalf and on
behalf of my party. Sir, it is well known that in your long political travel,
you held important positions in your life. Here, | recall the saying of one
great man, Tolstoy. He said, “how long you travel, is immaterial, but in
what direction you travel is important”. In spite of the complex political
situation in the country, despite various ideologies of political parties—this
may vary from party to party—| should mention that your long political
travel has been with direction, and not without direction. That is more
material, and is in conformity with the saying of Tolstoy. What | do know
about you is that while keeping up the good relationship, you believed in
dignity of the man or woman and believed in dignity of the weaker sections
of the society. | think this is the progress, which we need today. You
believed in the agriculture democracy, the village democracy, the rural
democracy, and you always stood for agriculture and agriculturists.

Sir, we are very happy that you are the Chairman of this august House
which is the highest temple of parliamentary democracy. | do feel that
democracy is the medium through which we have to achieve the goal. And
| do seek your guidance while conducting the proceedings of this House, in
establishing democracy, political, social and economic. Actually, we have
achieved political democracy, but we are far away from social and economic
democracy. We will not merely have political democracy, but we will have
social and economic democracy. So, unless and until, there is economic and
social democracy in our nation, there is no meaning for political democracy
in the true sense. Sir, | hope and | do aspire that your long travel in
political life would be useful to establish the social and economic democracy
alongwith political democracy. Once again, | welcome you wholeheartedly
and wish you best of luck in your new life.

ot Weer USel: AMHIE [ Heled, § ST STUeh! 9)gd TRent=a Heqd
W@ fF o9 59 w@rd i e § g off S w1 erae fia w1 ¥ 1§ e oIk
q, ST T TLAE HE T I SR H, TAX T o a1 41 IR TR I R § 306
39 98 W wNfud TH W Fgd-9gd @I il & |
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TEIGH, HTRl I | oI T MUk IR=F ¥ R g a6l § g3 T T o
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Shri M. Venkaiah Naidu: Mr. Chairman, Sir, initially, | was not inclined
to speak because our parliamentary party leader, the hon’ble Prime Minister,
as also the Leader of the House, have spoken; but | could not resist my
temptation because of one particular aspect which is agitating the mind of
the entire nation and also myself, as an individual. | will come to that later.
First, | would like to compliment and congratulate you. You have the
character, the calibre and the capacity. You nave the discipline, the dynamism
and the dedication in performing this responsibility; | am sure about it Sir,
when you started your political carrier, | was just born. So, | am not going
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to go into the past and talk of the past. But | remember, while working
alongwith you, in the party, you always used to share the concern of others
with regard to the plight of the poor people, the rural people, particularly,
the farming community. There is a feeling in the rural areas of the country
that there is a great urban-rural divide, and this has become very much
evident in the light of the fact that even after so many years of
independence, the rural people are not getting adequate projection,
adequate attention, and focus, with regard to their problems, in the overall
business of our legislatures. Political issues, emotional issues, and other
things, are getting more importance, and these issues are not getting
enough importance. That is the feeling of the people. We, as a mature
democracy, should take care of this particular issue and try to address this
heart-burning of the people, particularly, of the rural areas.

Secondly, Sir, the most important issue which | want to share with the
other members of the House, and on which | also seek your indulgence, is
this. | had also an occasion to talk to you personally about this. There is
so much concern, and the people are agitated about the decline in the
standards of Parliament This is a very serious question. It is not an issue
on which we should blame this side or that side, the ruling party or the
opposition parties. All of us should really ponder over this issue and then
address this problem very seriously. We are very fortunate that we have
very senior people here. We have experienced people on that side as well
as on this side. Fortunately, even in the Opposition also, there are people
who have been in power earlier, and who have considerable experience. Sir,
I am speaking from the bottom of heart. | see Dr. Manmohan Singh,
Shri Pranab Mukherjee, and other senior members on that side, and | know
the way, they have really contributed to the debates of the House and also
their stand in regard to the rules. And, that gives me more inspiration. But
what | want to impress upon you, Sir, is this. When | first entered this
House, | was reading Shri Chakravarti Rajgopalachari’s speeches. He had
once remarked, “If you are not well on the facts, then go to the well of
the House”.

Then, subsequently, | also used to read the debates of the Lok Sabha
as well as of the Legislative Assemblies, because | wanted to get some
experience. What is happening now? One has to seriously think about it. In
this House and in the other House, we all have taken a solemn pledge
which we have forgotten. In the 50th year of the Indian Republic, we had
taken a solemn pledge which we have forgotten. | am not blaming any side
here. This is the thing which has been agitating the minds of the people.
Many former Speakers, including Late Shri G.M.C. Balayogi as also the
former Chairman, late Krishan Kantji, had all taken this issue very seriously.
They had umpteen number of meetings, and many decisions were taken.
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But, somehow or the other, we have not been able to implement those
decisions.

Now, Sir, | have some experience of the State Legislature. | came to
Delhi in the hope that things will be more matured here. But now, Sir, | can
say frankly that my tenure in the State Legislature of Andhra Pradesh was
comparatively better than my experience here. | am saying it with a lot of
agony. | am not saying this to cast aspersions on anybody here in this House
or the other House.

... What | am saying is this. My experience here is very limited. | would
only say that everybody should put forward his point of view effectively,
argue effectively, and then leave it to the House, to the Government and
so on. But if you go beyond a point, it becomes unmanageable. | do not
know what is going to happen. Somebody has already cautioned that it is
going to be an agni pariksha. | think Laluji said that there was going to be
an agni pariksha. Then, our friend, Shri Prafulbhai, also mentioned that
these things are going to happen. But then, in Parliament, what is the way
out? One should debate, discuss and argue one’s case. Either you should
discuss and talk it out, or if you don’t feel like talking it out, you should
walk out. But what is happening is that we have frequent break-outs. This
is what is really agitating the minds of the people. | hope you will give a
serious thought to it and also hold consultations with all the senior
functionaries of Parliament here, particularly, in Rajya Sabha, and see to
it that the standards are raised and the traditions that were set by our
seniors are maintained. Today, Sir, there are many problems facing the
country — the problem of poverty, the problem of unemployment, the
problem of rural and urban divide, the problem of communalism and pseudo-
secularism — which are agitating the minds of the people. These problems
have to be addressed, and adequate attention has to be paid to rural India.
This is my wish. I, once again convey my best wishes to you.

it Srerera g Taferan: W, fog v # T @t Tl & f5e o ® wwi 39
FTl T & TEeR T L 9 31 €9 51 o 91 Afehd 39 839 | oI & €9 ¥
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Shri Manoj Bhattacharya: Sir, | feel it is a proud privilege for me to
be present here and speak, on behalf of myself and on behalf of my party,
the Revolutionary Socialist Party, to felicitate you, to place on record my
congratulations on your being elected as the Vice-President of this great
country, and also, | welcome you as the Chairman of this august House, the
Council of States, Rajya Sabha.

Sir, | am sure that as a very seasoned campaigner for the common
people, you will also agree with me that the success of democracy cannot
be simply confined within the four walls of this Parliament House or the
State Assemblies, but the success, the real success of democracy lies in our
attempt to reach the values of democracy, the fruits of democracy, to the
poorest of the poor, whether they live in the rural areas or in the urban
areas. Sir, | am sure that the real success of this august House lies, in
effect, in its accomplishment in acting as a facilitator to reach the
advantages, to reach the fruits of democracy to the poorest of the poor of
this country.

Sir, this is not the occasion to raise some political debate or try to bring
certain issues, so | shall dissuade myself from doing so, but at the same
time, | am sure, Sir, that you will also appreciate that you have assumed
this position, a very high position in this country, in this democratic polity,
at such a time when the country is being confronted with so many serious
issues. Many hon’ble members who spoke before me have pointed out the
issue of social imbalance, the serious issue of gender bias, the serious issue
of unemployment, the serious issue of social alienation, the serious issue
of the working class and the serious issue of the ominous fall-out of the
present economic and social policies being hotly pursued by the Government
of India. Sir, | am sure that you will kindly take the initiative of guarding
this House, in the right earnest, so that the country can bravely confront
the very complex situation, the very delicate situation, the internal threats,
the roots of those; | am sure, you also wlll guide us to overcome the
situation, in different times.

Sir, | shall not go for a very long speech because it is not the occasion
to give a long speech, but | shall certainly expect that you, as the Chairman
of this august House, will kindly look at the back benches, which | occupy
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or many of us occupy. Sir, | also extend my unstinted support and cooperation
to you for conducting the House in the disciplined manner, in the right
manner, keeping in mind the cause for which we are here, the cause of
serving the common people, the poor people, the majority of people, the
marginalised people, the people whose democratic right is only confined to
voting, if possible. It is not always possible; it is once in five years or once
in four years. Those people are to be empowered; you must act as a
facilitator towards that. | am sure, Sir, you will provide opportunities to all
of us to work in that direction.

| once again felicitate you. | wish you a very sound and healthy life,
both mental and physical. With these words, | conclude. Thank you.
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Shri Dinesh Trivedi: Hon’ble Mr. Chairman, Sir, it gives me great honour,
pleasure and joy to welcome you as the hon’ble Chairman of this august
House and as the Vice-President of this great democracy. On behalf of the
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All India Trinamool Congress, it is this proud privilege which | am exercising.
Speakers after speakers, initiated by the hon'ble Prime Minister, mentioned
that they did never expect that a day would come when this occasion
would be there where they would be welcoming you. They also mentioned
about their 50 years plus experience of this great democracy. Sir, this is
what is great about this country. This goes to prove that the democracy in
India in spite of all hurdles has withstood the test of time and this is where
the concept of first amongst the equals comes. We also had the privilege
and the honour of welcoming our hon’ble President of this country who also
represents the common man today. | realise, Sir, | have just been given two
minutes and as always | do not wish to extend the allotted time given to
me. | was very happy to note in your various interviews you mentioned that
you are in public life to win friends and that exactly what you have done
across the party line. During this situation, when the country is going
through such a charged environment whether it be caste, creed, colour or
poverty, we need people like you, hon'ble Sir, who can give direction to us.
| was particularly happy when it was mentioned that you always remember
the last man in the queue. We, the backbenchers in this House, represent
that segment of the last man in the queue. This is my privilege to be in
the second term and | did mention that nothing much has changed here.
People in the last bench always suffer what the backward class of this
country has been suffering. There are no takers. | see the light of the day
in your being the Chairman of this august House and | am sure the
backbenchers will get an equal opportunity. Lastly, the tradition of inviting
members of this House for an informal chat at your residence, | fully
support that. Hon'ble Dr. Shanker Dayal Sharma had started this. He took
this tradition all the way up to Raisina Hills. | have no doubt one day we
will have the privilege of meeting you at Raisina Hills also on tea. Thank
you.

Mr. Chairman: Hon’ble Leader of the House, hon’ble Leader of the
Opposition, hon’ble Deputy Chairman, hon’ble Leaders of political parties
and the hon’ble members, | am greatly moved by the sentiments that the
hon’ble Prime Minister and you have expressed. No response from me can
adequately express my gratitude for your generosity.

Your goodwill is my asset; | treasure it. | bow my head in humility to
the people of India and to their elected representatives in Parliament for
bestowing on me this great honour and electing me to this high office.
It is a tribute to our democracy that a poor and an ordinary farmer’s son,
born and brought up in a village, can rise to the position of the
Vice-President of our great country. | have worked, nearly for half-a-century,
for the common man, in the public life of Rajasthan. | have very closely
observed and intimately felt the poverty and sufferings of our farmers,
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weavers, artisans and daily-wage workers. It is while working with them,
and for them, that the philosophy of Antyodaya, i.e., focus on the poorest
of the poor, became my mission as well as my earnest commitment.

| was privileged to be a member of this House during the period
1974-1977 and had a unique opportunity to sit on both the sides of the
House. That is additionally why it is a matter of great honour for me once
again to get associated with this House. Now I sit in the ‘centre’. However,
now from the ‘centre’, | will always look straight; for in the discharge of
my duties and there is no bias, no colour, no ideology or no leanings. Before
starting this new journey, | pay a tribute to the earlier Chairmen—
Dr. Sarvepalli Radhakrishnan, Dr. Zakir Husain, Shri V.V. Giri, Shri G.S.
Pathak, Shri B.D. Jatti, Shri M. Hidaytullah, Shri R. Venkataraman,
Dr. Shanker Dayal Sharma, Shri K.R. Narayanan and Shri Krishan Kant. The
great traditions set up by them will always be an inspiration and a source
of guidance to me.

We are proud of our democracy. Outlining the core functioning of
democracy, Mahatma Gandhi had said, “True democracy is what promotes
welfare of the people”. We in this Parliament have been entrusted with the
historic responsibility of directing our efforts to solve the problems of the
people. The success of democracy is, therefore, to be gauged by the extent
of welfare it promotes for the people.

In my view, public perception of the functioning of democracy is not
only based on the quality of governance provided by the Executive but also
on how far the proceedings in the House are relevant to its welfare. | urge
you to do a serious introspection and find out as to what in reality is the
prevailing public perception.

Parliamentary institutions are the temples of democracy; they are the
moral fulcrum of our country and have to set standards for others to follow.
We are watched and observed as role-models by State Legislatures, Zila
Parishads and other elected local bodies. We should ask ourselves whether
we are setting right standards for them to follow. Are we giving adequate
time and attention to issues such as national security, or, issues of poverty,
unemployment and population control, or, problems of farmers and the
labour, or, issues of planning, development and growth, or, the issue of
corruption in public life and other such issues impacting on public
governance? Let us consider what corrective measures we need to take on
our part. Did we not make several pious and noble resolutions while
celebrating the Fifty Years of our Independence and again while celebrating
the Fifty Years of our Republic? Have we acted on these resolutions in good
faith? What examples are we setting if we ourselves do not honour or
follow up on our resolutions?
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The citizens of India certainly expect the House of Elders to take a lead
in reaffirming the core values of the Republic and set up the highest
traditions of parliamentary democracy worth emulation by others. The
Bhagwad Gita also says, “what the elder person does is followed by others;
what he demonstrates by action, that people follow”.

| suggest that henceforth we should evaluate, at the end of every
session, as to how relevant and effective the proceedings have been from
the view-point of their contribution towards improving public governance
and public welfare. Then alone, we will be fulfilling our duty to strengthen
democracy and improve the welfare of the people we are meant to serve.

Today, our country is faced with formidable challenges of economic
growth and public governance. This House of Elders should be acting as a
watchdog on the affairs of the nation and also as a guide to the Union as
also the States, making constructive suggestions and recommendations for
appropriate legislative and executive actions towards achieving the objective
of growth of economy, public governance and public welfare.

Let me touch upon one more important issue. Today, there is a serious
threat to the bonds of national integration as also the secular fabric of our
Republic. The State has to observe sarva-dharma-sambhav and be guided
by its raj-dharma. However, manifestations of social and religious disharmony
have sadly been on the increase. We now need a proactive effort towards
weaving a stronger secular fabric. Also, it is only in an environment of
peace and social harmony that progress is possible. The enemies of our
nation are using terrorism as a weapon to stall our development. To fully
combat terrorism, we have to remain united and share the vision of resurgent
India, strong in its purpose and steadfast in its will to forge ahead.

Problems and challenges before us are many. My intention is only to
highlight the need to ponder over them. A sharp focus on these issues is
central to the maintenance of democratic ethos and the future of India.
Through free and frank but serious discussion and constructive debate, we
can evolve a shared approach of action on each of them.

| assure you that on my part it would be my sincere effort to make
functioning of this House more efficient, more productive and more effective.
Towards this endeavour, | renew my solemn assurance of equal and respectful
treatment to all of you.

| extend to you my very warm greetings. | look forward to working with
all of you in an environment of understanding, faith and trust.



Shri Mohammad Hamid Ansari
(01.04.1937)
Vice-President of India and Chairman, Rajya Sabha
(11.08.2007- )
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The Prime Minister and Leader of the House, Dr. Manmohan Singh:
Mr. Chairman, Sir, | welcome you to this august House with a great sense
of joy and pride. | have been a Member of this House for over 16 years.
So, | say with all sincerity that you come in a long line of distinguished
Chairpersons and you come with great distinction. You have had a
distinguished service as a diplomat representing our country in important
capitals of the world and the United Nations. More recently, you have also
served the cause of education as Vice-Chancellor of the Aligarh Muslim
University and the cause of empowerment of all our minorities as Chairman
of the Minorities Commission. Your professional record, your sincere
commitment to the ideals and values that define our Republic, your
patriotism and your concern for the well-being and welfare of our people
have earned you the respect and admiration of our people. Sir, | am sure,
all of this will stand you in good stead in the years to come as you
discharge your onerous responsibility. Sir, this House has a unique position
in our Republic. It is both a House of States and a House of Elders. As a
House of States, it offers a unique platform for every region of our country
to have its voice heard in the highest Councils of Government. As a House
of the Elders, we are called upon to reflect with patience and sobriety on
the issues of the day and legislations at hand. | am sure, Sir, with your wide
ranging experience, you will provide guidance and balance to the proceedings
of this august House. Sir, | have witnessed the proceedings of this House
for many years, as its Member for the past 16 years and as an official of
the Government of India for almost two decades before that. This House
has been witness to some very enriching and enlightening debates. However,
in recent years, we have also witnessed with profound concern and sadness
repeated disruptions of proceedings and a regrettable unwillingness on
occasions to engage in informed dialogue and discussion. | hope, Sir, all of
this can be put behind us and we can restore to this House a sense of
dignity and decorum that is expected of this august House. Sir, | stand
here, to assure you of the sincere cooperation of our Government and all
constituents of the United Progressive Alliance. All of us must work together
to ensure that this House echoes the heartbeat of the Indian people and
lives up to their expectation. Sir, | wish you well and wish you the best in
discharging your onerous constitutional responsibilities. | thank you, Sir.

158



Felicitations to Shri Mohammad Hamid Ansari 159
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Leader of the Opposition, Shri Jaswant Singh: Mr. Chairman, Sir, on
my personal behalf, on behalf of the party, which | have the honour to
represent, and on behalf of the office that | hold, constitutionally, as the
Leader of the Opposition, | felicitate you on the assumption of this office.
| greet you for becoming a Member of this Assembly. It is a very distinguished
club. Very few have the honour of carrying a suffix of just two letters, that
is, M.P. These two letters are, | believe, letters of great distinction. Please
accept our collective and my personal congratulations on your election,
too, as the Vice-President of the country. | have personally advocated that
high constitutional offices must remain above contention. They ought to be
the result of building of consensus, not the outcome of an election. But
that, nevertheless, is now something that we seldom witness because,
perhaps, there is a misunderstanding about the true meaning or the import
of the word ‘consensus’. Consensus is the distillation of consultation.
Consensus is not merely our abiding by the wishes of the majority. And, it
is one of the tragedies of the present state of our politics that you witness
that particular phenomenon more and more on the decline.

Sir, | also wish to state, with all humility and regard for the Chair and
the office that you occupy, that this Chair is indifferent to political persuasion
once the election is over; it is indifferent to caste, communities, sects.
Here, of course, we don’t see that. But in the other House we do see a
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balance, a scale in which the two pans are evenly balanced. There is a
meaning in that. We just recently heard the hon’ble Prime Minister and the
hon’ble Deputy Chairman. The Prime Minister also informed us of the number
of years that he has served in this Assembly. Yes, Sir, there are others, too,
who have served. | have had the benefit of serving for seven terms in
Parliament now, in both Houses of Parliament — three in that and now in
this. | wish to share with you just two or three things. One is that in the
State of our Republic this House, this particular House, is the Council of
States, the Rajya Sabha. As originally intended the Council of States looked
after the interests of the States. Over the years, a tendency and an unstated
convention has evolved/developed that we will not be discussing matters,
in this assembly, relating to States. | think, somewhere there we have,
perhaps, lost the direction and the purpose originally intended about the
Council of States, the Rajya Sabha. This assembly does not expire. This
assembly is a continuous body. It continuously and perpetually renews itself
every two years. It is a mistake to consider it equivalent of either the US
Senate or the British House of Lords. It is the Indian Council of States. 3%

IRA ! T 99T 8, T8 AT &1 Th JeaM W@ H1 3TE Akl 3T ¢ |

Sir, this, too, | want to share. It is not an apocryphal story; it is a true
account. Mr. Mavalankar was a very distinguished Speaker of the Lok Sabha.
And, late Pandit Jawaharlal Nehru was a very eminent Indian and a very
great Prime Minister, even though | might have differences of opinion with
what he did in his premiership. On one of the afternoons in Parliament,
Pandit Jawaharlal Nehru, sought urgently to consult the Speaker on certain
issues as the Prime Minister, would often need to. He sent word, ‘' A&t

S, SR A9 99 o Hehd & T %R H?'' To which, Mr. Mavalankar had sent
word back with a short note to say, “The Speaker does not visit the Prime
Minister’s Office. The Prime Minister can visit the Speaker.” | cite this, Sir,
as the distillate of the essence of the functioning of the Chair. T Ta™
T g3 39 9 1 5k foha, X 984, BAR i ST §ed A SR fewl =Eda

grEd |, T ool U H goen 9gd 21 § | 9% fouRd &t @ ¥ 1 But | leave a
thought again, here, Sir, both for the hon’ble Prime Minister, with his long
and distinguished career in the Civil Service, as also of his experience as
a Parliamentarian. Sir, that in a House, in an assembly of this nature;
whether the Lok Sabha or the Rajya Sabha or the State Assemblies, it is not
a truism, it is axiomatic that the ‘Government must have its way’; sessions
of Parliament or Assembly are essentially for conducting the Legislative
Business. We, perhaps, did not understand this as clearly or as appropriately
when we had the honour of holding office for some six years. The Government
must have its way. But, the ‘Government can only have its way, if the
Opposition has its say’. If the Opposition is prevented from having its say,
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there is no way that the Government will have its way. It is a vehicle, Sir,
that moves on two wheels. And, if the hon’ble Prime Minister has, therefore,
in felicitating you, found fit to find fault with the noise level of the
Assembly, then, | think, it is a matter for the Treasury Benches too to
reflect upon, very deeply how much noise they made when they sat where
we are sitting, how much noise is contributed. It is a fact. | wish to,
particularly, point this out because when the hon’ble Prime Minister found
fit to lecture us on this subject, there was no dissenting voice from here.
| am aware of this, otherwise, | would be in their assembly. This present
noise and interruption is also a measure of the tolerance that the Treasury
Benches have. | am simply expressing a view, you have a dissenting view.
Your Prime Minister has said it. Please, when an opportunity arises, do
express that dissenting note. But it demonstrates what | said, Sir, that for
the ‘Government to have its way, the Opposition must have its say’. If you
do not permit the Opposition its say, then, you will witness what we have
witnessed just now. | won’t go on, Sir, in this manner.

Mr. Chairman, personally, on behalf of my party, and on behalf of the
Opposition | welcome you. | wish you well in your tenure. Of course, we
will cooperate; that goes without saying. But | wish you a term that is
fruitful, beneficial for India, for this House, and for the state of the Republic.
Thank you.

oft SR fasr: qufa weea, os § oret X & fou sues awe # wer Wl
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TR HEd, 96 "hd H o1 amdet i # ot qaRees S @ g
JUHST ST F HIEAIET 38 Rl SEHT fohaT| SUeh § 9ol T8dl T fig < iR
e fig St 9 Us AEAME! % STeH &l 9™ 39 9 & faig @ of| < qaf st
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Shri Sitaram Yechury: Mr. Chairman, Sir, | stand here today to extend
our heartiest congratulations and felicitations on your election to the high
office of Vice-President of India and Chairman of the Rajya Sabha.

We have heard, Sir, the hon’ble Prime Minister, the Leader of the
Opposition and an impeccable welcome that the Deputy Chairman had
given you in chaste Urdu. It is a rare occasion to hear such good Urdu in
the House which | hope will be continued in the days to come. But, Sir, on
behalf of the Communist Party of India (Marxist) and, personally, on my
behalf, while we offer you all cooperation for running the House, we also
would like to articulate our expectations that voices of dissent in this
House are never to be subdued or suppressed. It is correct, as the Leader
of the Opposition had said, that if the Government wants to have its way,
the Opposition will have to have its say. But there are also people like us
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here who are supporting the Government as well as articulating their points
of view, who traditionally will not fall in your slot of the Opposition and
traditionally will not fall in that slot of the Treasury Benches but have a
distinct point of view, which we think in the interest of the country we
would like to articulate. And, in saying so, Sir, often much of the acrimony,
sometimes, in this House also begins with the presumption that if we take
a contesting point of view, we are challenging the integrity of that particular
hon’ble Member or of that party. | wish to dispassionately convey in this
House, Sir, and, | think, that is a tradition we expect you to maintain—that
dissent, opposition and contrary points of view are not a charge or
questioning the integrity of anybody but are definitely questioning the
infallibility of every individual, and, infallibility is a common virtue or a
vice with human race as long as we exist. So, contesting infallibility should
not be construed as contesting the integrity and you, Sir, bring with you a
vast experience to this Chair, and the experience is not merely diplomatic
or administrative but also an intellectual experience that you bring to this
Chair. Sir, as has been pointed out, the distinguished Members who have
honoured this Chair and who the Chair had the honour to have them sit
here, that legacy, Sir, you inherit, and, | expect, in the five years to come,
that these standards and benchmarks would be only elevated to higher
levels.

| would only like to assure you, Sir, once again and the House, since
Janeshwar ji was very eloquent in commenting on us — he has been a very
senior leader — since my student days, we used to hear the shouts of
Janeshwar Mishra Zindabad in that entire movement — that, as he said

correctly, & a1d a1 &H ff IHT W W® T % g9@ @ & W0, Hew S EA o
g T AN, 376 39 HE W e BIHE STOR wed oy € o o froue adie ¥ 39 g
I TACH | W, 3H ITIG F WY FH IR TUE A S| TR R BTN
MY <4 gU R § et ardt 1 % A, Il o W § g ST Bl
T A T | TFAE |

Dr. V. Maitreyan: Mr. Chairman Sir, I, on behalf of the AIADMK, extend
very warm and hearty felicitations to you on your assuming this august
office. | am hopeful that with your past track record as a successful career
diplomat, you would be able to guide this House as well as, and, perhaps,
better than your illustrious predecessors.

Sir, as | look at you, on my left are the Treasury Benches and on my
right are the principal Opposition. And between the two major giants we,
the regional parties from the various corners of the country, find ourselves
squeezed at the centre. But you would definitely agree that we, representing
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the various States, have come to occupy the centre stage, not only inside
the House, but also outside in the country. On behalf of all of us we assure
you our full and maximum cooperation in the smooth conduct of this House.

Sir, 1 would also like to bring to your kind notice that more often, we,
the Members of Parliament, and in particular, people belonging to the
Opposition, are viewed as though we are disruptive elements. We are
sermonised that this is a debating forum. No doubt, this is a debating forum
but it has also to be a deciding forum. It should take a decision and when
it takes a decision, its decision alone should be ultimate. When that is
denied, disruptions are inevitable.

| am sure that as the guardian and protector of this House, you will be
able to guide us and protect us, enabling us to perform our duties also.

T gyer | WA T R SAT9eR hrdel I%d @ 3R ST §HRT HiesiE i | ¥=die |
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Shri Ravula Chandra Sekar Reddy: |, on behalf of my TDP Party and
United National Progressive Alliance, congratulate you on getting the
Chairmanship of Rajya Sabha. Sir, my colleague was referring to regional
parties. It is true that we represent regional parties but with national
outlook. When you look to your right side you find the ruling front and on
your left side the opposition front. But if you look straight, as people’s
front we sit here — UNPA and Left Front. Today we are less in number.
People say that it is a Third Front. In coming days, we are going to be in
the forefront. | request you to give reasonable opportunities to the regional
parties. We represent the views of various regions. With these words, | assure
you our fullest cooperation on behalf of my party and UNPA. Thank you.

oft el 3TSTrg: udfa Teed, § ST STuRT qe STUT g WHIS el i W
H oI 7T W W iR T e g1 weed, H emen € e, afew qu e’
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% ®9 T <9 fed I Falea WAl S7 o WY, IRAE HfGum 1 TRAT 6l S
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g1 H eifiie safae &l € f o vRdia dhds & o9 99 §ed & gwfd &
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Shri D. Raja: Respected Chairman, Sir, my party, the Communist Party
of India, and, | join all the hon’ble Members of this august House to
congratulate you, and to assure you the fullest cooperation in running this
House. Sir, | am new to this Parliament, new to this Rajya Sabha as you are.
But, we know you are a great academician, a great intellectual, you served
as one of the outstanding diplomats, and, you have rich experience.
Sir, this august House has a glorious tradition and eminent persons like
Dr. S. Radhakrishnan and Mr. K. R. Narayanan and others who served this
House as Chairmen and served the country as Vice-Presidents, and, now you
are the Chairman, you are the Vice-President of one of the largest
democracies in the world, and, we are quite sure that these traditions will
be upheld. | must recall the immense contribution made by outstanding
communist leader like Shri Bhupesh Gupta who served, in this House, for
more than a quarter of century in strengthening the parliamentary democracy
in our country. | think, today, we are at crossroads, and, we need to
strengthen the parliamentary democracy that we have acquired and we will
have to strengthen the republican Constitution and the very republic of
India.

Sir, everybody says that Rajya Sabha is the House of Elders but, now,
| find that there are quite a good number of young people also sitting in
this House. Rajya Sabha is also considered to be the House of States and
here comes the question of defending the federal polity of our nation, the
composite culture of our nation. There can be convergence of interest;
there can be conflict of interest. Finally, when we arrive at solutions, we
should see that the interest of the nation is protected and upheld. That is
my concern and that should be our approach.

Sir, this august House should reflect the voice of the weaker sections,
the voice of the marginalized sections and exploited sections. There are
references to the ongoing process of liberalisation in the world, the
globalisation in the world, but in this process, the most politically
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marginalized, economically exploited, socially oppressed people should not
be neglected and their voice must be heard. | hope, this House will provide
them an opportunity to be heard, and, listen to their voice and address
their concerns.

Sir, having said this, | must say that our country is a country which has
tremendous diversities. In fact, this great nation progresses through these
diversities and this country remains united through these diversities. And,
here there is a need to uphold the secular democracy, the values of secular
democracy, and, there should not be any room for intolerance, whether it
is Treasury Benches, Opposition or the middle path, | do not mind, but the
country’s interest must be protected and upheld. Nobody should challenge
the secular democratic fabric of our society and the secular democratic
character of our Constitution, otherwise, the country will not be safe. So,
Sir, on your assumption as Chairman of this august House and Vice-President
of our great nation, we congratulate you wholeheartedly. We assure you,
having assumed the offices of Chairman, and the Vice-President, we look
at you as a great Indian, as a great patriot and as a person committed to
the country’s interest. | wish you all success in your work. And, on behalf
of my party, | must make it very clear that you can expect fullest cooperation
from my party, the Communist Party of India. | wish you all success. Thank
you.

Dr. (Smt.) Najma A. Heptulla: Sir, starting from the Prime Minister, the
Leader of the Opposition, the Deputy Chairman and other leaders of the
House who spoke and who will be speaking, whatever they have said about
you, | fully endorse it. As you will know, the time is a constraint in this
House. You will learn it in a few days. So, | would like to confine myself
to the fact that after filing my nomination, when a journalist asked me how
| was going to fight the election while the numbers were not in my favour,
| corrected him and said, “It is not a fight; it is a contest”. And, with the
true democratic spirit, | contested the election, knowing that very well and
also knowing very well the responsibility of Opposition in a democracy
which is as important. Sir, | am a Zoologist and you know that human heart
is on the left side. And, | hope, in a democracy also, left is the heart of
the democracy. So, you would look at the left.

Unfortunately, the Left are on the right or in the middle and we are
on the real left. So, | hope that you would look at the left more than you
would look at the right. | have heard a lot, but whatever experience | have
in this House, Mr. Chairman, as | told you, when | rang you up after filing
my nomination paper, before and after your election, whatever cooperation
you need from me, from my experience, it will always be available to you.

| will only say one thing, I&f T Fa 39! ISt I® i, 9 & I TerE &
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Dr. K. Malaisamy: Sir, it is my proud privilege and profound pleasure
to join my colleagues in congratulating you and in felicitating you. In the
process of felicitation, | am standing on a different footing. As a former
bureaucrat, | appreciate you, the most eminent and enlightened bureaucrat.
Sir, | have listened to what my colleagues have said. In fact, they are not
exaggerating. On the other hand, they are illustrating what you are. They
have seen your background and your experience as a former IFS officer in
various capacities as Ambassador, as High Commissioner, as permanent
representative in the U.N., as an academician, as a visiting professor, as a
Vice Chancellor, and, above all, as a champion of the cause of the depressed,
oppressed, and suppressed. This is the way | also look at it.

After seeing your background, | really admire and adore you that this
kind of person has come to occupy a coveted position like the Chairman of
the Rajya Sabha. Sir, with your background, with your experience, and with
your personality, it may not be very difficult for you. Many friends have
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quoted various couplets. After seeing your personality in totality, | am
reminded of two famous lines of William Shakespeare when he was picturising
the most beautiful woman, Cleopatra, on earth. He said, “Age cannot
wither her, nor custom stale her infinite variety.” Sir, | would put it in the
masculine gender. Age cannot wither you, nor custom stale your infinite
variety. You are a person of infinite variety.

Sir, with this background, | want to speak more and more. But paucity
of time and other constraints warrant me that | should be brief. | shall try
to be as brief as possible and as quick as possible.

Before | conclude, | have a word of caution for you. As rightly stated
by many of our colleagues, this is the House of Elders, elders with unique
personality, with varied and versatile capacity. Everyone is unique in his or
her own way. Is it easy to handle these people? It is very difficult. This is
the way | would like to caution you.

Secondly, Sir, your predecessor, Mr. Bhairon Singh Shekhawat, was very
popular and very dynamic. He got absolute understanding with Members in
the House. Sir, you are succeeding a very popular predecessor. That again,
will be a little bit difficult for you to equate and excel him. This is my
second point.

My third observation is this. You have to see the Opposition; you have
to see the right side; and you have to see all the Members. You have to
satisfy the entire House. While doing so, how you can manage the Treasury
Benches, the Opposition Benches and the UNPA, are the things you have to
consider. As far as | am concerned, what | could suggest to you is that when
you allocate time, when you give chances, you have to be extra considerate
with the Opposition, more and more considerate with the UNPA and more
and more considerate with AIADMK, which is led by a famous leader, a
marvellous leader and a mass leader, Madam Jayalalitha. Thank you, Sir.

Dr. Karan Singh: Mr. Chairman, Sir, Dr. Manmohan Singh, the Leader of
the House and the Leader of the Congress Party in the Rajya Sabha, has
already conveyed on behalf of all of us, our very warm support to you and
our pledge that we will cooperate with you in every way. Sir, as the Deputy
Leader of the Congress Party and as the Chairman of the Ethics Committee,
there is one point | would like to add. The Ethics Committee, which | have
had the honour to chair for the last few years, has drawn up a Code of
Conduct for Members of Parliament. This Code of Conduct has been accepted
by both Houses and by all parties and has been reiterated time and again.
My submission to you is that as you manage the proceedings of the House,
you could keep before you that Code of Conduct and urge the Members
that they should keep their debate within those parameters. A lot of
problems that arise, a mention has been made of the disruption of the
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House and so on, would disappear if all the Members voluntarily accept
that universally accepted Code of Conduct. Sir, as everybody ended up with
a verse, | will also end up with a verse of Allama Igbal, which defines
leadership in the most exquisite manner:

T} ¥ T-T-gW, HR-T-%Ral & o)

Dr. P.C. Alexander: Sir, you have been listening to warm felicitations
by leaders of political parties represented here. | stand before you and the
House as an independent to extend warm felicitations to you for your well
deserved election as the Vice-President of the country, in which capacity
you are also the Chairman of this House. You must have heard a good deal
about the Rajya Sabha being an unruly House. You must have read in the
Press that very little business is being transacted within the House and the
House spends time more on demonstrations than on debates. But, Sir, | wish
to inform you that | have been watching the proceedings of this House from
my days as a junior officer from the Officer’s Gallery and now, | have the
privilege of sitting inside here. | should say, looking around the House, in
my long experience of witnessing as an outsider, | have never seen such an
eminent collection of talents in various fields of service to the nation as
| see in the present Rajya Sabha. | should say this not merely about the
Members of the political parties, but also for the independent members,
particularly the nominated Members. Looking at the independent group and
the nominated Members, you will see that some of the best brains of the
country are present in this House. So, this is a House of extraordinary
abilities, talents and capacities. The only trouble is that the rules of the
House do not allow the independents or the nominated Members adequate
opportunities to speak in this House and when they get the opportunities,
the rules do not allow them to speak for more than five or six minutes at
a time. | am not blaming the rules but, | hope, even with rules staying as
they are, you as the Chairman should exercise your discretion, look at the
person who is standing up, think of the contribution he is capable of
making on a particular subject and then, you have enough power to relax
the rule of four or five minutes that weighs us down in this House. | have
known you for over a quarter of century and | have interacted with you on
various occasions and | know the depth of your knowledge and the greatness
of your experience.

One last thing | wish to say here. Many people in this House or outside
the House may see you or speak of you or write of you as a Muslim Vice-
President. This is unfortunately a wrong tendency in our country. We have
elected a President of the country, and still, people refer to her as Mahila
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President. She may be a Mahila, but she is the President of the country.
You are a very good Muslim in your individual life. | know that. But, you
are the Vice-President of the country, and we don’t see you as a Muslim,
not as a minority, but as a great citizen of this country, elevated to the
second highest position. | congratulate you. | can’t speak on behalf of a
party. | congratulate you from the bottom of my heart on your elevation
to this high office. Thank you.

ot Terem T Jas wed, § ot suent gaRearg < % faw wer gen g
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Dr. Bimal Jalan: Sir, | too would like to add my voice to felicitate you
in this Chamber. To welcome you, a lot has been said by more distinguished
Members about the achievements, the distinction and the contribution that
you have made to our society. Sir, this House has had some extremely
distinguished leaders of our society in your position, and | am sure that we
are very fortunate in having you too in the same position.

Sir, 1 do not want to say much because all your qualifications, everything
that you bring to this House is well-known. But with your permission, |
would just like to add a word on one of the issues that has been discussed,
which is the role of Rajya Sabha, and this | do from a perspective somewhat
different from the one that we have heard from some of the distinguished
speakers before me. | am a non-party person; | am a non-elected Member,
a nominated Member. It also distinguishes us from the independent elected
Members, that we are non-elected, non-partisan Members. Now, the
Constitution did provide this. We are here because the Constitution provides
that the ordinary citizen of India should be represented in some way, in his
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own capacity, as it were, non-elected, i.e. non-political and non-leader.
| mean we may have some achievements to our credit in some different
spheres of our life, but the whole point is that we are here. | am here for
a very short term unlike all of the distinguished Members that you heard,
who have been here for 15 years, 20 years, 30 years, for seven terms, eight
terms. | am here for one term. Therefore, | should say one or two words
about the role of Rajya Sabha from the perspective of an average citizen,
who is here for a short time. | share the view of Dr. Alexander that this
House has a very distinguished body of persons from all walks of life, on
all sides of the House, irrespective of party affiliations. So, it is not a point
about the individuals or about the quality of the talents that we have in
this House, but what we have done to the House. That is what | want to
tell you.

This House has two or three different characteristics than the Lok
Sabha. First, it does not dissolve itself. It is supposed to be the House of
States, the Council of States. It is supposed to represent the States rather
than the parties. It is also supposed to have indirect elections. The whole
point is that the legislators of the State Assemblies would elect the
representatives who can represent that State. Now, what have we done
over a period of time? It has nothing to do with the individuals; it has
nothing to do with the parties, but it has something to do with the way in
which you handle this House of Elders. You have the anti-defection law. You
have the Whip. The parties decide who will be here. The State legislators
nominally vote. But they have no choice. It is open voting. You can’t
defect. There is the Whip. So, depending on your party’s strength, depending
on your bargaining power, you can elect anyone.

This House is also dominated by parties, which was not the original
policy. It was supposed to be dominated by the representatives of the
States, which were elected indirectly. It is not happening. | am mentioning
this not as a complaint because we are very privileged to be here. We don’t
have the electoral backing for us. All of you are leaders, we are individuals.
But if you are worried about the separate role of Rajya Sabha, then you
have to give some thought to the kind of rules that we have framed, over
a period of time, through legislation. It is that which is giving a kind of
undissolving role to this House, which was not envisaged in our Constitution.
Maybe, it is not necessary. Then, let us say it is not necessary. It is a
duplicate of the Lok Sabha dominated by parties and that is it. There is no
harm in it. You can go through the same legislative agenda on which you
have neither the “yes” nor the “no” power. You can always pass whatever
legislation you want, once it has been passed by the Lok Sabha. You can
do whatever you want. The executive is supreme. You can dissolve the
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House and reconvene after a week. That doesn’t matter. But what | am
saying is that let us accept that it is the same thing as the other House.
The only advantage is that we don’t have to dissolve ourselves. The only
advantage is that we can nominate and elect the Members as we wish, and
some of us have the great privilege of being here and also have the
advantage of being here without elections. So, the House has its advantages.
But it is not a different role. Thank you very much.

Shri Tiruchi Siva: Mr. Chairman, Sir, on behalf of my party, DMK, |
extend profusely our heartiest congratulations to you on having been elected
as Vice-President of this vast nation and the Chairman of this august House.
Having served the nation in various capacities, you have made your mark
on all the tracks that you have come along all these days. Alongwith the
Members of this House, the people of this nation repose their confidence
in you, and you will certainly uphold the dignity and tradition of this august
House and safeguard the principles of democracy. We, trained like soldiers
by our esteemed leader, Dr. Kalaignar, assure you the fullest cooperation
in maintaining the decorum of this House; and | am of the strong opinion
that your tenure as Chairman of this House will, of course, have a place
in history. Thank you.

Dr. Farooq Abdullah: Mr. Chairman, | represent the National Conference
of Jammu and Kashmir. | congratulate you on becoming the Chairman of
this House and the Vice-President of this great nation. | am very grateful
to those friends who wanted to nominate me, and | am glad that you are
the one who has been elected. Dr. (Smt.) Najma Heptulla would say that
there are many more friends on whom you can rely, and | am sure that you
will be successful one day. To the Treasury Benches, | would like to say that
| have been the Chief Minister of a very difficult State. How did | win the
opposition? | did it by trying to accommodate them as best as | could. Even
in zero hour, Mr. Prime Minister, when the Minister is not supposed to reply
to some of the important points that are raised, if the Government had a
report, | would rise up and try and speak so that the Opposition could get
the benefit of the knowledge that the Government had. Sir, as | have said
and | am sure all of you must know it, this House is a very difficult House.
Dr. Alexander did say that there are wise men here. But, unfortunately, the
wise man’s voice never gets up. There are people who shout and shout so
severely that nothing is heard. | pity those children who look at those
television programmes and see us fighting as if we are in a fish market. One
of the things which | would like to tell the hon’ble Members is that we are
unable to accommodate each other. The Communist Party of India threatens
the Government on the nuclear issue. | wonder whether they will stand by
that when it comes to it. We are trying to really score points for elections.
Are we really building a strong India? Do we really think of the poor who
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are suffering today, who are in the middle of floods, whether in Bihar or
in Bengal or in other parts of the nation? | wonder whether we really do
think of that. If we vow to think of that, then | don’t think the disruptions
in the House should be so severe that we collect our Rs. 1000 and walk out
without being bothered about what is happening to the nation.
Dr. Karan Singh did bring the rules before you. How many of us have really
read those rules or will ever obey those rules? This is a difficult House. You
are sitting on a Chair which is full of thorns. May God give you courage to
run it. The only way you run it is, Sir, | will tell you frankly, if you will be
just, not because of the party that has elected you, but trust in the
Almighty that He alone is the one who is the giver and He alone does take.
If you are just to all sides, whether this side or that side or the middle,
there will be no trouble in this House. You will hear us. | hope they will
patiently hear you. If they speak, we should hear them patiently. We should
not feel that we are going to score points because it is finally the people
of India who will elect whichever Government has to come in two years.
They are not the people that were there in 1952 when Pandit Jawaharlal
Nehru stood for elections. They have changed. They are educated. They
know what is right and what is wrong. | congratulate you on behalf of my
party and on behalf of my people who suffer everyday irrespective of their
religion. | agree with Dr. Alexander that you are a born Muslim. But above
all when you are sitting on the Chair, you are an Indian and you are a just
Indian and we expect justice from you as Indian. May God give you that
courage. May God give courage to all of us who sit on this side or that side
or in the middle that we will defend India’s integrity and Indian’s honour
at all times to come, irrespective of anything. Thank you.

Shri Sharad Anantrao Joshi: Mr. Chairman, Sir, everybody from all
parties has congratulated you on your accomplishments and on your election
to this high post of the Republic and of this House. I, on behalf of myself
and on behalf of the Swatantra Bharat Paksh, the only liberal party in this
country, join all in congratulating you.

I am only one but you are all coming to my point of view. Sir, | feel
that this is more than an occasion for self-congratulations that this House
has found wisdom to elect a person of your accomplishments, qualities of
intellect and heart. There have been references to the rowdy behaviour in
this House. As a first-time Member and as a long-time farm leader, | would
like to state that the reason is that the present rules do not bring to light
the interventions of the people who make a significant contribution. Even
an Edmond Burke or a Mark Anthony would go unlistened to while those
boisterous elements, who shout, get reported because unfortunately the
Presiding Authority often yields to them and adjourn the House. One request
| would like to make to you is, as a Member who has never been to the Well
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and as a Member who had never shouted, please do not succumb to the
pressures of adjourning the House; let the House continue as it is, and
ensure that even those who represent only small groups get an occasion to
speak and put forward their points of view. Thank you very much.

Shri Dinesh Trivedi: Mr. Chairman, Sir, this is a very pleasant occasion
of welcoming you to this high Chair of the temple of democracy. On behalf
of Trinamool Congress, | welcome you, Sir. | have seen that there are three
occasions in this House when there is pin-drop silence. One is, when we
welcome; the other is, when we bid farewell, and the third is the sad
occasion of obituary.

I will try and stick to the occasion for which we have assembled here
today. We are very proud and privileged to be a Member of this temple of
democracy, and you are doubly privileged to be on this high Chair of
democracy. Sir, there will be many occasions which, | am sure, will come
when we can discuss the pros and cons of running this House. | have a lot
to say, but today, | will not use the occasion for that purpose. | would plead
only one thing before you. We have talked about protection of minorities,
which is very essential. Today | seek your protection, because you are the
protector: to protect the rights of the majority, and the majority, | am
talking about is we the backbenchers. | am sure you will be very kind to
us. Thank you very much, Sir. | once again welcome you.
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Dr. Barun Mukherjee: Sir, | rise on behalf of my party, the All India
Forward Bloc, to congratulate you heartily on your assuming the high office
of the Chairman of this august House and the Vice-President of this great
democratic country of ours. We are happy and proud to receive a great
personality like you in whom various glorious streams of knowledge and
experience have merged together. We hope the House will be greatly
benefited by your wisdom and guidance. As you would appreciate, there
may be conflicting ideas and divergent views amongst many of us, and
these are very often expressed through occasional fiery speeches by many
of the hon’ble Members in the House. But on one point we are all together
and, that is, the interests of the country. | hope that you would always
guide the House towards this common point of view of all the hon’ble
Members.

Before | conclude, | have one humble submission, Sir. Please, do allot
some time not only to Members of big parties but also to Members of those
parties which are bracketed here as ‘other parties’. Let all of us contribute
collectively to the proceedings of this august democratic House. Thank you.

Shri K. Natwar Singh: Mr. Chairman, Sir, | do not hold any position in
the Government or in my party. | am speaking to you as someone who has
known you for over 45 years, and known you extremely intimately. | just
want to reiterate what Shri Tarlochan Singh said, that when the Non-
Aligned Summit took place in March 1983, you were Chief of Protocol and
| was Secretary-General of the Summit, under Shrimati Indira Gandhi. At
the Commonwealth Conference in the same year, in November, you were
the Chief of Protocol and | was the Chief Coordinator. And when Indiraji
passed away, you, Tarlochan Singhji and | worked hard, because our hearts
were broken, our lives were cut into two, to see that nothing went wrong
for her funeral. | just want to say two things. Your refinement of character
reminds one of Dr. Zakir Husain. Having known you so long, all | can say
is that we are singularly fortunate that an Indian of your eminence, of your
distinction, of your temperament and your sensitivity presides over this
House. We wish you good luck; we wish you success. You will need both,
Mr. Chairman. Till ten days ago, | addressed you by your first name; now
| shall address you as “Sir”. All the best to you in the years to come.

Dr. (Smt.) Kapila Vatsyayan: Mr. Chairman, Sir, it is providential that
| should follow Shri Natwar Singh because as he has said, some of us have
known you for four decades and more. | was hesitant to speak here because
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articulation in words is not necessary to speak about either your
accomplishments or the hopes for the future or for that matter stand here
to give you advice. But, Sir, as | look at that Chair and you in that Chair,
as an old woman, | remember, as Dr. P.C. Alexander remembers, sitting
there or elsewhere, the great people, who have occupied that Chair and
the legacy that that Chair brings with it, Dr. Radhakrishnan, Dr. Zakir
Husain, not to mention the entire galaxy of other giants. Equally important
has been the legacy that has adorned this bench, the nominated Members,
the Rashtra Kavi Maithilisharan Gupta who aroused this nation, Dinkar and
many, many others, Rukmanidevi, Prithviraj Kapoor, who in each of their
fields were responsible for changing the destinies of this country at very
vital and fundamental levels. And, finally, | rise because | wish to endorse
very strongly and quite explicitly the points that have been made by
respected Dr. P.C. Alexander and Dr. Bimal Jalan in respect of both timings
as also the rules and the nature of Rajya Sabha, if it is to be Rajya Sabha,
a Sabha of wisdom. Thank you, Mr. Chairman.

Mr. Chairman: Hon’ble Leader of the House, hon’ble Leader of the
Opposition, hon’ble Members of Rajya Sabha, the Indian Parliament. An
individual in a multitude of a billion becomes a celebrity when summoned
by your sovereign decision to become the thirteenth incumbent of this
august office of the Republic. The virtue of the democratic process is
obvious. Equally evident is the burden of the twin responsibilities entrusted.
The enormity of the task induces humility. | am overwhelmed by the warmth
of your welcome and the confidence you reposed in my stewardship of this
office. | can hardly find words to express my gratitude. | do pledge my
utmost effort to discharge my duties with fairness and impartiality and to
make every effort to protect and defend the rights and privileges of this
Council.

Ours is a parliamentary democracy whose form and objectives are
inscribed in the Constitution. Its institutions have stood the test of time.
We, nevertheless, need to reiterate and reinvigorate our commitment to
them and to their operational modalities. In such a system, the majority
to my right and the minority to my left, both play an equal part. Here,
| can do no better than to recall the words in this House of the first
Vice-President of India, Dr. Sarvepalli Radhakrishnan, of revered memory,
and | quote: “A democracy is distinguished by the protection it gives to
minorities. A democracy is likely to degenerate into tyranny if it does not
allow the opposition groups to criticise fairly, freely and frankly the policies
of the Government. But, at the same time, minorities also have their
responsibilities. Well, they have every right to criticise, their right to criticise
should not degenerate into wilful hampering and obstruction of the work
of Parliament. All groups, therefore, have their right and have their
responsibilities.”
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Over the years, this House has developed rules of procedure and
conventions for the conduct of business. These have been amplified by the
rulings of the Chair. They constitute an invaluable compendium. The assigned
duty of the Chair is to ensure that all play by these rules. The referee in
a game of hockey or football does carry coloured cards in his shirt pocket.
A good game, however, is one in which the need to use these cards does
not arise. It is my fervent hope that with your cooperation, the latter mode
would characterise our common endeavour.

Hon’ble Members, even though | am a new comer to this august body,
as a citizen | am not unaware of its deliberations. Much has been done,
continues to be done and would be done here to promote the national
agenda. In an era of rising expectations, however, our work has to respond
to changing perceptions and requirements of the people and particularly of
the weaker sections of our society. They, after all, constitute the
overwhelming majority of our population.

The challenge lies in the need to ensure equitable distribution of the
fruits of development. The challenge also is to seek justice through
substantive equity and meaningful fraternity. The will to do so is one
aspect of it. Institutional efficacy and a delivery mechanism is another.
Both are integral to the process of change. Delays aggravate matters. We
need to recall Macaulay’s caution: “Excesses of people are directed against
those whom they suspect of interfering with the public good.” Each of
these imposes an additional responsibility on the representatives of the
people. A few days back, my very distinguished predecessor rightly observed,
“The quality of governance in a democracy will critically hinge on the
quality of business transacted in the Parliament.”

I make bold to suggest that an awareness of this would be a first step
in meeting public expectations.

I conclude with an Urdu couplet that has often been a fair guide to me
personally:

&g © e, ST doe § fe,
ettt =1 T afe gh-u-wfsa # )

I thank you once again for the welcome extended to me.
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